
CENTRAL At]1'ISTRATIVE TRIBU'AL 
BNGALCE BENCH, 

Second Floor, 
Cornrjercjal Complex, 

Indiranagar, 
Bangalore-38. 
Dated :1 7 44 N 1994 

APPLICANTS :-Sri.G.R.Rangadharnaiah and Others 

v/s 

RESPCjJENTS:- The Chairman,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9, 
Sri.R.Bhaskaran, Advocate,No.40/2083,Elarnkulam Rqad, 
Kaloor,Kochi-682017. 
Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road, 

arikkamuri, Kochi-682011. 

Sri.Vijaynarayan,3-C ELD0kAD0,il2,Nungambakkam High Road, 
Madras-600 034. 

Chairrnari,Railway Board,Rail Bhavan,New Delhi. 
The Secretary,Ministry of Railway,Rail Bhaven,New Delhi. 
The general Manager,Southerri Railways,Park Town,Madras-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 
The Divisional Railway Manager,Southern Railways,Mysore. 
The Senior Divisional Personnel 0fficer,Southerr Railways, 
Palghat,Kerala. 
The Divisional Personnel Off icer,Southern Railwys, 
Madurai Division,Madurai. 
The Divisional Superintendent,Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railway Manàger,Southern Railway,Bangalore. 
Sri.K.R.D.Karanth,Advocate, 2,Manga1anagar,Sankey Road Gross, 
Bangalore -5.. 
SrI.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs, 
R.V.Road,0ppBangalore Hospital,Bangalore-4. 



-:2:-- 

SUbJECT:- Forwarding of copiös of the Orders passed by 
the Central Administrative Tribunal,Bangalore.. 

-x-x.-x-x- 

Please find enclosed herewith a copy of the OP1DEit 

pssed by this Tribunal in the above mentioned applications 

on 16th Day of December,1993, for further necessary action. 

DEPUTY REGISTRM(J) 
-p1  JUDICIAL BRANCHES. 

go * 



applicants 

Contdj—. 

THURS0Y, TFiIS THE 16TH OY OF DECEMBER, 1993 

SHRI JUSTICE V.S.11LJ11TH 	•,,• CHPIRMN(J) 

SHRIJUSTICE P.K.SHYAMSUNDPR 	•... VICE CHIRMM4(3) 

.SHFI V.. RMKRISHNtN 	 : 	•••• MEMBER(M) 

Sri C.RRangadhamaiah, 
5/0 Sri Range ish 
aged about 68 years, 
Retired Guard—p Special, 
Chikkabidre, 
Chikkanereyakanahalli Taluk. 

Sri K.V.Sreekantiah, 
5/0 Sri K.V.Subramanyaiah, 
aged about 69years, 
Retired Guard—h Special, 
Ch-70,th 1v1ain,Saras.wethipuin9  
llysorb 9, 

Sri 11.N..Nar?yena Setty, 
5/0 Sri K.Iluniswamaiah, 
Retired £uard—A Special, 
2003/2 4 Rajkemal Street, 
Plysore-1 

. Sri e,J.Nagaraiaiah, 
5/0 Sri Jayapala Nay2nar, 
Retired Guard—Ps Special, 
158, Shankaraneg8r, 
J.B.Kaval, B2.ngalore-560 022 

Sri K.Seshadri, 5/0 Sri Krishna, 
Bhatta, aged about 69 years, 
Retired Cuard—P Special, 
92, Lekshmipuram, Arsikere. 

Sri 11.Channabasaveiah, 
Sf0 Sri Mada,pa,eged8bOut 69 years, 
Retired Guard-J Special, 

Main Road, ,6thCross, 
r, B a n qa lore - 21 

OV. 5tK .v$i v a s a c ha r, 

I 57p.ri .katat'amachcr, 
adabou i6 years, Te 

z 	Retrre d 	ar— Special, 
Road, 

Jayen7qp' Wtension, 
- 57? 201 

c-i 



. 2., 

40  Sri-Shivaswmy, S/'o SriT, 
burgachalam Pillei, aged 
about 69years, Retired 
Driver-4 Special, 44,. II 

- Flan, Meas Block, Nw 
Bamboo Bezar, Mysore-21 

5, . Sr1.J.N.Phroah, S/a Sri 1IJ.P 1 . 

Pharoah, Retired Driver..R 
Special, 2355, I Main, II 
Cross, K.G.Koppl, Chamaroo-. 
—purarn, Mysore 	- 

10. Sri R.J.Mehadevan, 
S/c R.Jayaram, 
aged about 67 years 

(R Special etired) 
residing at No.1571  fl/tb Cross, 
Nagappa Blóck, Sizampuram, 
Bangalore - 560 021 

p 
II, Sri R.Shjvajeh, 

Retired Suerd 'P Special, 
and residin9 at I'lo.1153, 
I.Sri Range',: II Main Road, 
S.N.Calony; Yeshwarjthpur, 
:Bngelore - 560 022, 

Sri Papanne, 
S/o Nethevadu, 
aged about 63 years, 
Driver Passenger f1R448, 
Southern Railway, 
Ba.ngalpre City(Retjred) 
No.5./I8, Backside of 
Muniswàre Temple, 
Bhuvanesuaiinar, Magadi Road, 
Bangal.ore - 23, 

Sri Chouse Mohien 
S/a Drzeen Mohj.dee, 
aged about 63 years, 
Driver Passenger MR 236, 

R
uthern Railway, Bengelore City, 
etired) C/o Noor Plohamed, 

Nà.731b.,, Railway Quarter, 
'Ieswenthapur, Bängel.ore .- 22. 

Sr I D.Ziohn Peter, 
S/o Doraiswamy, 
aged about 58 years, 
Driver Goods MR 612, 
SOLJ,therfl Railway,. 
Yewenthapur (Retired) 
N0J62, III Cross, I Stage, 

4\..Uk]1puram, Bangaloi'e— 21. 

$ppl1cets I to 9 in 
0p1,Nos.395 to 403/91 

Applicant 10 in D.A. 
No.57/90 	.. . 

Applicant 11 in D.A.. 
No.416/90 

,..APPLICANTS 

. . 



II 

t 	4.  
. 	 . 	 .•. 

5' 

1S,. Sri Ilanickatn, 
S/oLak8Tneflappe, . •. . . . '. 	•• 

1  :aged' .bou-t 60 years, 
Driver Passenger.  FIR 414, 
Southern Railway, hsiere. 
(Retired), No.2.86/, %Ith Cross, 
Bangalorp - 560  121, . 

III.,  Narayafla7 	 . 

. 	/o Nyath.avadu, 
aged aoi.it 72 years, 
Shunter NR 7rd 	. 

Banqaj.ore City, •Suthen Railway, 
(Retired) No.53 C/a Nawez Stora 
1.tth Cross'Magadl Road, . 	* 
Bangalor? •- 23, 

1 Sri 11.S.Sus,ainathan, 
S*/o Maristamy, 

: aged aout 62 years 
Drjve± Passene1 MR 4755  
outhern Railway, Ye)..ehanka, 

(Retired)C/o P.A.Josepho  
45/1 Old Riiway Quartprs, 
Yeswanthur, Eangalore - 22 

&ri 5idaih, S/o Siddeiëh Goa, 
aged 62.Y0ars .t)ie1.hssistzrt 
tIR 523, Southern Railuay 
Banoalqre City (Retired 
No.58, I Cross,. 3rd1'lein Road, 
Ramachandrapuram, Bangalore - 21. 

Sri Kedirvelu CR., 
5/0 C.S.Ramalingam,: 
aged about 58 years, 
Goods Driver MR 624. 
Southern Railway,. Harihar, 
(Retired), No,3272, I Main Road', 
1 Cross, Oklipuram, 
Bangalore - 21, 

2L Sri Gulam Dastagir, 
S/o tId.Chouse, 
aged abut 69 -years, 
S:hunter :iR 597, Southern Réilway, 

Lamtyeswanthapur (Retire). No.3, 
t8rBuilding, 	arga Flohalla:1 

d Madrs Road, 
Bale - 56Q1t. 

St1 Mh iaheed, 
/pI..aneef, aged 67 years, 

. 	&nerjjMR 539, Southern Railway, 
Ban1re Cantcnment(Retir.). 

\ 	Nb1V. th  Cross, L—, 
e r1nagr, • Indiranegar, 

---Cangalore - 

/ 

. 6A7PLICfNTS. 

.1 ,Cont. 1— 



22. Sri. DJoh 
SJo NiDéVid PillaL, 
aged about 66 yestia ll  
Saiatent Gtjard/ET 

southern Ra11uy,k28hplore 
(Retired) C/o - O~pevlter Suamefly, 
12th Cross '1agadi Roads 
Bangalora 	3 	- 

23 	SrI SheIk Fektuddefl 
8/o Kohemmai Khasirn 
agBd about 63 ye8, 
Railway Guàrl M-.E &212, 

ot.ithern RaIlway, 3*rSikGre 
(Ret.ired), ianipt, 

ikee 	573 103, 
Hatfl DjsttIct8 

24v Sr KGshnanTuthy, 
S,/o Kundappá, 
ege 	about 60 ye aa 
Guard V.At !p1 Eu994., 
-Southerh. Railway, rsikere, 
(RetIred), No84 Yrabpa Blocks 
Le.xmlpur, rsikere .- 573 iO3. 

25. SrI oçrt.hony, 
/O VmheAlappap aad about S 

K
eas sstb Cud EE 117, 
outhe'rn R

0.

I1wy. B'aqa1O 	1ty., 
(Retired), No 29 	5th Tlaifl, 
Kengeri Satellito 
Bangalore 

2 	5rl NV'nanda Ra6, 
• vo N.Venkoa Rao, 

egad eboutS9 years., 
F1rem 	P. 	MR •549 
Southern RaIlway, himoge Towi, 
(RetiredhNo,121, TI t'oss, 
8ehind SP1Orf1ce, sho4nage, 
'Shiinbga Toun 

27 	M1eni,k 
Sfo Mottai 	ged eout 
2. yere., Shunter MR72, 

Southrn Railway', 
8a.iyappenehalii&Retied), 
Rtnaawarnyalya., 	.Ntgar., 
KernmnbeiIi Main Road,, 
Bangalore 33. 

.A. 5j 114!ner, S/a Nurugash, 
aged out 63 yoar&, 
Drivr. GoO8 R 410, 
5outhera Railway, 
YeswatithepUr (Retireil), 
No,221, ICross,, Bhesyarnngar; 
SraMpuram,r Bengal are 	21. 

11 
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29. Sri. R.'rieiah, 
S,'o Uenkataremenappt 
aged about 63 years, 

.t'iver Passenger MR 721,: 
Southern Railway, Shinioga Town, 
Retire4, No.209/41., Reckamina 
Building, Main Road, 
Yeswanthapür,'.Bangalore-22, 

30. Sri Syeq Abbas, 
S/a 4ypi Dastagir, 
aged .ebbut 69 yeers, 
Southerh Railwy, BongelOre City, 
(Retirel),No.41, I;Cross, 
It Main Petharayanapura 
(Near St.rlramye Maaajid), 
BflgloO 	2, 

31. Sri Podu1 Rahirn, 
5/0 fld.Bekshi, 
agad about 62 years, 
shunter MR 349, Southern. Railway, 
Bangelore City (Retired), 
No.22/, 114 Cross, 
HoshaUi Mein Road, 
Patharayatepura 
Baflyalore - 26. 

32, Sri K.M.'avooni, 
5/0 K.l.Mthew, 
aged about 66 Veers, 
Driver-Goodo Ot 701, 
Southern.Railway, Yeswanthepur, 
(Retired), No.517, 7th Crose, 
K.N.Extension, Yesuanthapur, 
Bangalore - 22. 

33. Sri 3.Ga1hgadhaDaiah, 
s/o 8.Siddeie, 
egei abáUt 67 yeArs; 
Guard: A—Spl. ENT 428, 
Southern Railway, rsik'are, 
(Retired), Nc.Vasanthe Nileya, 
pear : pd8 	e.kies., Behind 	. 	 • 

rump Hpuee, Araikere. 	. 

34 Sri G.Remsjemy, . 

4 years, . 

	

f/<' r' 	 rd tNT. '.1GW, 

i/ ( 	 Bangalore City, 
' ( 	1(Retie, !c..264jf. kZty Qtrs 

ir Rai1iey,Bancjeloro-23. 
•. 	 . 	• 

	

.3gg 	S/o C.bt4, 
jl~ '. 	 •agd a$ut. .59 'ear.s, Mi1 Guard 

S.Railuey,. ea!1g81Oe citY, 
No.1C4 0 6th1sin.; 	• • 

Ii Cross, Shankarnagar., Ye:eu.nthapurf,.O. 	.. 	 S 

,yBange1ore 22.: 	 . 	 • • 

.5 

.4oT./—. 
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., 	S. 

. 	ii .M.'Nagaj, " 	
'• ': 	•. 	. 	. 	. 	

. 

S/ó Muiswamy Naij.,  
• aged .a'c.ut 60 years, 

tlriver'Coods MR 436,. 
• Southern Railway, Bangalor 	City, 

(Retired), 	No,6I,Kothanriaremapuram, 
I  Vaiyalikava, 12—P Croac, . 

'angalore 
- 

3•. 

37, Sri 6.Gopel,' 
Sb 	Garigen, 
Aged elout 	i yeee, 
river GooMR 59 

Southern Railway,. Ye8wanthepur, 
• (Retired), C/a C.thek:eva'thy, 

No.42/b,'Rallway Qtrs, 
Baiyappanelialli, 
Bengalore - 38. 	•' 

..3 d.. Sri Khudus, 	 . 	• 
' S/p Husij.Sel 

aged ebou't '169  years, 
. Drive' Vass3ngaz MR 1129  

Southern Railway, 	BanQaicre City,, 
• (Retirei), 	Nc.s.4E9, 	lOth Croa, 

flathikere Main Roaá, 
Yeswanthpur, 	rgalccr22.. 

39 Sri Mayenna,  
S/o Nayanne.Cowd, 
aged aout. '71 	years, 
Shunter MR 254, 	' 

Southern Railway, Bangelore City, 
• (Retired), 	No.40, 	7th Cross, 

. 	
. Geyathringar, S:irampuram, . . 

Banaalore-.21, 

40. Sri Gurusiddaiah, S. 
• S/o Siddap,a, 	. 

sge. about .68 ve1s, 
Driver Passenger MR 3939  
Southern Railway, Shimoga Town, 

• (Retireà)., - Atth Guddekaval 
Hosur Ziavagal Post, Arsikere 

• Teluk, 	1-fassan Districi t., 	. 

41, Sri Mohamed Eitssain, 
5/0 Noharned Budensab, 
aged about .6C years, 
Shunter MR 
Southern Ra1.way, Harihar,. 
(Retired), .flia'ravethj Poct, 
Heriher Taluk, Harihar.' 	S  

42!, • Sri T.Duggan, 	. 	 S.  

•S/o l.EaDuggan, 	• 
aged about 65 years., 	, 	. . 	. 

.,,Contd,/— 



rP97.•-;..,.  
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$ 	residing at :f1unikaleppa Gerdei, 
RarnRswatny Palayem, 
"Kh'mman'ahalli"i1ain,Rad,  
2nd Cross, Bengalcro-33. 	 . 	 " .. 

43. 	Sri'John:: Ross,.S/o. Npeh, 
aged about 62 years, 
DrIVér.PESSO'nQOr MR 359, 

;Sôuther,n Railway, Batgelore City,' 
•:(Retjred), No.860, HMT iay'ut, 
behind Chowdesweri Thmp'ie, 
.Math'ike,' 9englore-54e 	S 	 - 

	

44. Sri E.Hussey, S/o t'iliiiHussey, 	 . . 
aged about 64' yeErs, 
Driver ,  Passongar, MR 19, 
Southern. Reilucy, Bungaloro Citj 
(Retired)•No,5,... 7th Cross, 	 . 
Suiedarpalys, .Yeswanthepur, 

' Bergalore-22.  

457
4 Sri' B.JayarAm' Sinçh, 

S/c ,Narayan Iiin.rh, 
aged about63 years, 	 ' 

' river;Passenger,RE1i, ' 
7 	 Southern. i1wy Shimoge. Totn, 

(.etira)) No.183, III Cross, • 	. 
.RethatS.inh•.Lare, ?landi Mohali.e 	. 

570 .021. 

4, 5rL'Mziruthi..P.c,' 	 •. 	 ' 

5/o Neelaka'nt.a Reo,  
aged about '64 years, 	' 
Driver Passenger MR 422, 

':'- 	 Southern 'Railway,' Bangalore City,'. 	. 	. • 
('Retire.., No,23, i Main Road, 
Gundu Minsw8re:Temp1Street, ; 
Mat.adhah-i'.li,- Bangalore-.32." -' 

47. 	Sri Mohameci''Basha, ' ' 	 ' 	• 	 ' 
5/a  bduli'è Sab, 	• 	.. 

	

'.agedebout 67 years, 	• ..''• . 	' 	'.' 	' 

Shunter.'flR' 4231' Southern Railuey, 	• 
Harihàr, •Retired),,'Nb.351, 	* 
II Cro'è,'Cend.hinag'ar, 	•. 	 • 	 • • • 	 . 	 • 

Harihar.  

4U 'sten, 5/0 Govinden, ' 	• 
A#1 	dth d 	u t '59 yo ar a, 	'. 	• 	S 	• 	S  

' 	 .' 
' 	uh\'ailwey., Sangelor? City, 	• 	S  
' 	Cetird)\ No/2,. Sur)derem Reddy,  

	

.1din JBacks'jde of inohare Mills, 	 S  

	

:Bahga1ore. -• 23,: , 	 • 

\9?Sri M1iappa, 5/0 Muthappa, 
\\ 	a5ahut 72 years, • 	• 	 • 	• 

Southern Railway, 
/ eswanthapur, (Retirec).' 	• 'f 	 . 	 .PPLICNTS 

- '• 	• 	. . 	 . 	 ..Contd./'- 

1. 
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C/a Cnetarine M, 
GTi.aneyothi High School, 
No.61/I, IV.N. Block, 
Rajjinaga, 
Bengelore - 10. 

'9. Sri Rangaish, 
~S/o Rengasuamy, 
aged about 68 years, 
Driver Passenger MR 160, 
Southern RailuRy, Ban !.0f-
(Ret±rod) io.27, ChiLT 8tr 
Read Cross, Shivt.j!.negEi:, 
Bangalore—SI, 

51, Sri Ethirajan, S/a R.Cenuradi, 
aged about•65 years, 
Southern Railway, Mysoro 

- (Retire1), Driver Pasengo.r, 
MR 378, No.1389, III Crcss, 
Kaki Ráad, FlandI ohel, 
Mysore-21. 

52,, Sri FI.Xevier, S/o .rithony, 
aged about 62 years, 
Driver Passerger 1R 63, 
Southern Railway, rsikere-, 
(Retired),Nc052/2/ Dehind 
St.Marrys Church, hsike-1.03. 

53• Sri Linga, S/a Karbaseppe, 
aged about 67 years,. 
Shunter MR 2531 
Southern Railway, Earihar, 
(Retired),C/o 1<urvethj Lnge, 

rnrpvathi Post, Harihar. 

54. Sri Revanep.pa, 
S/o Siddeppe, aged about E3 years, 
FIreman First ML 1129, 

• 'Southern Railway, r!aLiha', 
(Retired), C/o Revanappa,' 
Challageri, Ilallikarjuia Extension, 
Arnravathi Post, Hariha. 

Sri 14.Ethieraj, 
£/0 Itbbaiah Sunder Rat, 
aged about 73 years, 
Driver Mail MR 5 
Southern Railway, Eianoalore [ity, 
(Retired), C/a E.Sridhr, 
No.343, Railway itrs. (tic) 
Bengalore - 23 

lhmt.Kenrala -Rai PIroji Rac Kail, 
/o late  

aged about .51yea,s, 
frPsenger 1R 4331 
Southern Railway, Arsiker6,, 
ro.2231p Cid Rms ioed Arsikere. ,A.Lir(iS 

.. Contd/— 
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r 	
Srnt.R himabi, 
liJ i'u ctI CaFazalur Rehaman, 
aged about 45 years, 
Shunter MR 592, 
Southern Railway, Yeawhtheur, 
No.11, 4th Cross,'Behind.Yerarnma 	: 
Kalyan Mantap, Mohankumki NEgar 	--. 
Yesuanthapur, Bangelora-.22. 

Sti. Smt,.Shradamma, . 	. . 	 • 

	

/o late 8.Geneshan,. 	 - 
aged about .2 yers, 	rMR5, 
Southern Railway, 'asur.tauv. 	 . . . 
No.5, .1 cr085, Moharkurnirntuar, 

. - 	. Yéswanthapur, Ban.gaIore.-22. 	 . 	. • 

.59. Smt.Sufia Khatun, 
t/o late Anwar, 	. 
aged about 53 years,  

. 	. 	Diesel Asst. -MR . 	. 
Southern Railway,, Baralore City, 

: C/o M.hrumai, No.07/. KN Ex'cn., 
5th Cross, Yesuethaur. :. 
Bangelore-22. 

	

, Stnt.Kenakemrna. . . 	 . 
Wifo late .Subramany, 
aged about 49 years, 	. 
,Diaølsst. MR 521 1 	. 	. 
Southern Railway, Bangelore City, 
No.4/C,I floor, MG Rly.Ccicny, 
Bangalore-23. 	 . 	 . 

Sri Shanthaku.mar, 
SfO late Inandaraju, 
aged about 25 years,. 
Driver Passoner, MR 358, 
Southern Railway; 1rsikere, 
mbedkar,  ..nagar., Holenarsipur, 
Hasan DIst, 

Srilt.Devamma, 
L/o late B.M.Venkatesh, 
aged abodt 47 year-s, 
iesel sst. MR.1266, 

Southern Railway, Banga!ora City, 
No.91/B, Railway Qtrs., 
Near Running Room, 

1 L' •  
\• 

-J t .1s4 
(10 le' 

' ( 	thed eh 

/8ANG' 

kshrni,.. - 
Srlrengappa, 
53 years, - 
s, MR 474., 
ilway, N0 4 13,. 
6th Block, 
, Bangalora. S.. APPLICANTS. 

. .Contd.../— 
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Srnt,Heleri 
J/o late .f-.!TristIem, 
aged about 50 year 1  
Site No.17, Petal Hanumeiah's Flet, 
Jelahélli Post, Bangelor-13. 

Sri P,Ramemurthy, 	 Applicants in 51.No.12 
S/o Doraisuamy, 	 to 66 in 0,A1No.320/92 
aged about 60 years, 
Driver Goods (1R 735, 
YesuanthapLir, No.3759  '?ti C4os, 
III Mcr floji. C'oku.  
1attikere'Layout.& Poet, 
B'angalore-54. 

Sri Abdul Rahim Khan, 
aged abouit 60 years, 
Driver Goods MR. 514., 
No.43, Kevika Layout,. 
Flysore Rcad, Bangcicre-26. 

67, Sri. &-,thL Rao S 
S/o late S.N.i'ikentaih, 
aged a1ojt 63 years, 
Driver Goods lR 
SRaiiwy., Bengalore 
(Retired), No.1362, 5th 	1n.Roc, 
find Stage, E-E)lrck,. 
Rajajinagar, Banalore-560 010. 

60. Sri .F.Henderson, 
• S/o late F.l.I-{enderson, 

aged about 60 years, 
Driver Goode MR 6031,  S.Railuay, 
Bengalore (Retired), No.31., 
Pempanagar, Yeswanthapur, 
Bang alore-22, 

69. Sri Bheemaieh, 
5/0 Chennaish, 
aged about 60 years, 
Driver Passenger MR 100  
S.Railway1 Mysore Division, 
(Retired), A..Colony, near 
New Railway Cir.y, 
Shimoga Town, 

71. Sri Shiva, S/o Venkateswany, 
aged-aboijt 64 years, 
Shunter MR 307, S.ailway, 
Mys.ore Division, (Reiited) 
No.172, .F.Co]ony, nec' 
New Railway Colony, 

Shimoga To'n - 571 201. 

71 	Sri Tiohamad fbbas, 
S/o Khalander Khas.tm, 
aged aout 62 years., 
Driver Mail, MR 4261  II.. PPLICAJTS 

,Có.ntd,/- 



-S.Railuay, 'Prsikere Division, 
(Retired), Gopal- Singh Qucrters 
B.H.Road, r8ikere. 

72. Sri £.Natarajan, 
. SfoEkembaam-K,: 	. . . 

-. 	- aged. about 62yeers, 	. 
Driver flail. .IIR 429,  

-: S.Railuay, .Frs.ikere Diviun, 
(Retired), No.2910  '(urnerrr, 	 . S  

Nilayem, Jssan Road, 	 . 
P.rsikere -.573.403. S 	 . 	. 	• 

73.- Sri Suhamany,. 	. 	. 	. •. 	.. 
Sb lithajidj, aged about. 59 years 
Driver Passenger, .Rlwy, 

rsikere D.jvjslon(Rctired) . 
do .Iththcny, 15/A, Rei14ay. Qutars,. 

. 	 . 

74. SrI R,Purushothom,  
Sb B',Ranachandra Ncidu, 	: 
aged .aIut 63 years, 
Driver Psseigar fIR 715 
a.Reilta)ay, Arsilre tiviIc', 
(R

.
etired), C,3 P.9haskar, 

. 	No.121/B, H1JC0 Colony, 
Bhadravcth5. - 577 301, 	 . 	

0 

75• 0 Sri EFeter, 
5/0 VJnttiony, 	- 
agoá about 64 years, 

-Dri'!er'flail, IIR.139, 
S.Reilway, rsikere Division, 
(Retired), I Cross, Hassan Road, 
U-rLIrie, 'Rrsikere.'. 

76,0 Sri '.Kanakarsj )  
5/0 VJnthony,1lajor, 
Driver Pesèenger MR 1061  

S..Railway, k"sikeie E'Iviso.n, 
(Re'tired)C/o R.hnthony, 
Crane Driver, .No.4, Railway QuarteTs, 
Arsikere. 

77. 'Sri Bhthemsen, 	• 	- 
S/oH.Mahadev, 
aed-,ott .62 - years, 

i'.Tlrsikore 'Divisiun, 
// 	1redJ,°cMthilarnmc Temple Road. 

5çrossd, Near Wter Tanb, 
1 	Sh2Atinagr-,Doddahalla5T1r,. 

74:¼ -r1Lakshmimarayena,. 
o  C • B .afl p pa, 

NG \! years,- MR 
Diver, 'Pt/41.2 

5 	

'0 

......RPPLICANTS... 



No.2E, ttimeranwrsTernple Street11  
Cnpef enga16653. 

79 	Sri N.Channappe, 
S/c Naresimheiah, 
aged about 66 years, 
Driver Loods MR 571, 
S,Railwey, rsikers Diiior, 
(Retired), dfthalli liq, 

I :'ot of Railway Statt(;r,, 
Sulekree Post, Asker 	l. 

Rb 0 	bi. K.Suirarnaniym, 
S/c Kattamari, 
aged about 59 years, 
Shunter MR 801, 
S.Rafluay, 1rs1kere Divisio:i, 
(Retired), III Croes, 

i.Upperline, Hassan Roed, 
*rsikere-573 103. 

81 	Sf1 ani, S/o AKhedex, 
aged about 62 years, 
Driver Mail MR 102, 	Rai'y, 
rsikere Division(Petired), 

'Tholiur PU., Thiruthafli, 
rsikere. 

V. Sri M.Velayudam, 
3/a  (luthan, 
aged about 61 years, 
Shunter MR 507, S.RailWVTn 
Frsikere Division (Retired), 
No.2/2, Sriramapurain, III Cross, 
Hassan Road, Arsikere. 

83. Sri 6,Indre Singh, 
Sfo B.Copal Sing1, 
aged about 66 years, 
Driver M8i1 IIR.101, S.Railway, 
krsikere Di,ision, 
No.194/A, Railway Quarters, 
Trsikere.. 

$4. Sri N.Krishnaiah, S/u A.Muniya, 
aged about 66 years, 
Driver Passenger MR 408, 
Southern Railway, 1rsikere Dtvisiori,, 
(Retired), Cfo N.K.Manuhar, 

No.49/Ft, Railway Quarters, 
rsikere. 

Sri Kempa, S/a Munlyappa, 
I agedebout 63 years, 

Shunter MR 248 9  S.Railwy, 
Birur Division, (Retired 
Belary Camp, Ner Plaque—mma Teriiple, 

L Birur. JPPLICFiNTS . , 
0Contd./— 
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.5.rI Kanchi, Sfo- aradsin, 
aged about 64 years, 
Driver Passenger lift 108, 
S.Railwey, Arsikere Division, 
(Retired), No.221, 9thCoss, 	. . 

Right Side Hessn Road, 
frikere. 

87. Sr P.Narayanaswacny, 
Ponnusuarny, aged but ,6 	rs 

Driver Passenger MR 439, 
S.ai1ucy, fler.hir 

. (atired), Hessari ics 	Lwn L1flF!, 
rsikere. 	 S 

18. •Sj C.Sieminethan, 	hitpps, S. 
..égsd about Be years, 
,hmtr1R $04., 	Rai.way 
Msikere Division (F:e'ir) 

.Hassan Rohd, Dour! 
Frsikere, 

89. Sri Rams, Sb Beilary rJar3ya;ppa, 
aged about 66 years, 
Driver Pessangei', lik 48 
;Rejiwy, Cickjsjur ai.isir, 

(Rated),::. Bellary CamP, 
ar PI8-QU3 Pmma TemplE, i35rur. 

90.. SrI Fèé). Ali Baig, 
S/-d flirzan Baig,- 
aged about 66 years, 
Diver Passenger Ivl t 382 3 
Sailway, Shimoga Division, 

:(ired),. Tank Mohalla, 
..th Cross, Shimoge Town - 577 201 

l. St.!. Bheerna Naik, 
S/a Henump Naik, 
aged about 68 years, 
Driver P8ss3nger (1R 363, 
5,Rj1way, $rsikere. DivisiOn, 
(itired), C/o td. PdBasavcflne Gouda, 
Radavana 	eragere P.C., 
tavanagere-3, 

V.Babu, Sfo ,Venktappa, 	.• 

92. aged about 51 years, 
Shunter fIR 630, S.Rai1wy, 

Diyision(Rctic), 
olvindaswarny, Ex.'inicip.i 

f/ ç pt~q 	K.Pl.Road, Kad, 
J' Chfkagal1ur District. 

( 
'' 	

iunethan, S/a 
.agear 13,bbFut 67 years, 

'\ MR 252, 
tJJe, Bangalore City, 

\ 	 4ed), No.103/3, 1st Lrbss, 
yapanatial1i, Bangalore-3. 	 a.,PPLICPNTS4 

.Contd/— 

S 
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HSri K,Suramany, 

94, S/o Kumaraswemy, 
aged abut 62 years, 
Shunter MR 779, 
S.Railway, Bangalore City, 
(Retired), No.23/51  12th Cross 
Megadi Road, Bangelcire-23. 

Sri J.3aniel, $/c Joseph, 

950 	aged about 62 years, 
Shunter 1R 577, 
Bangaicre City (Retired), 
No.5/I, rEt StreeL 1ftf h 
Magadi Road, Bangaloro-23. 

Sri Abkdul Kha:T.eel, 

96. 	Shaik RehLm, 
aged about 68 years, 
Dri'jer Passenger MR 2161  
S.Railuay, BanQalO3 City, 
(Retired), No.19, 1t.ros 	r'd 
Magadi Road, Bangolore-23. 

Sri M.Uenup1, S/u iari. 
97 	aged about 63 years, 

Driver PHssenger MR 8151  

S.Rajluay. Baneloro Cit'11  
(Retired), i0.12/r, .1 fliT; 
3rd Crass, Hanurrianthepüran 
Srirampuram, benga1r-21  

- Sri ShEdk Ameers.  

98, S/o 11d.Salar, 
aged about 66 years, 
Driver. Passenger MR 470, 
S.Railway, Bengalore City, 
(Retired), No.786, 6th Crcss, 
Annepalya, Bangelore - 30 

Ganga Hanume, S/o Gangathudu, 
99. aged about 66 years, 

Driver Mail MR 31.1.. 
S.Railwey, Bangelore.  City, 
(Retired), No.4/41  III Cross, 
Dayanangañagar, Srirarnpuram, 
Bengalore-22 

Sri Basheer Ahmed, 
S/o Azeem Mohideen, 

100.1  aged about 62 years, 
Shunter MR 221, S.Railuv, 
Bangalore City, (Retired) 
No.31  SBM Colony, 
Brindavansnegar, 5th Cros, 
Mathikere P.O., Bangalore-54. 

'4/ 

- 	 V 

... PPLICANTS. 



-,S/o Lingalsh, 
aged about 62 years., 
Driver GooR 691, 
S ,Re i1uey,.Yeswsnthapur Uivision, 
(Retired)m C/o {1.runiai, 
.No.1075/, K.N,Extensioñ, 5th Cross, 
Yeswenthapur, Beng3lore-22. 

1Dm, 'Sri K.Daappa, /o Krisnr,i.rpai  
eoed aho1jt 66 years, 
Driver 	, MR 
.Rai1wey, Yeswc1thap'u:: d. ''jiicn 

(Retired), C/o P.nandH, 
3.B.Export, 6th Main, Indti*•i 
Su-Urb Peenya, Bengslare-5tic  

10$. Sri ,D.Anto, 5/o BeD.Aflto, 
• aged about 64 years, 
Driver Pasaeng&r fIR 217c 
5.ftailuay, Bang'1or 	ty, 
(Retired), No.1094, Pjc1iflC, 
III Cross, -Yesuanthapu, 
Banga1oro-22 

/104. Sri Syec4  Hameed, 
S/a Gulam Jilani, 
aged sbcut 65 yra,. 
Shunter fIR 759, S.R811L'ey, 
esuenthpur Divis ion 

K
Retired), C/a P.T.Stoo,. 
p.to Railway Station, 

estianthapur, Bengiore-2. 

Sri A.Yesudas, .5/a  R.Rrokyaswarny, 

	

105. 	aged about.. 65 years, 
Driver Passenger, MR 510, 
S.,Railway, Benge1ore C4.ty, 

t
Retired), No.267, 4th Square, 

phy Toun/Hoys&1anagr, 
Ulsoor P.O., Bangaipre-560 008. 

10g. Sri N.Veera Raghaven, 
S/a Iluniswamy, aged about 6.6 years, 
D&.e.r Passenger MR 502, 

Benga].ore City, 
No.tt, Brindevannagar, 

lOfeet R68d; 
(thike e. '- PC., Bngc1ort

14 	

-4u, 

	

I' 	 1• 
. S/-q6'KenniI4 aged about 65 year&, 

\ iver ,øasenger fI 3(14, 
\4 -S a-i-ty Banoclore City, 

ft C/o Nataraj, No.79/s, 
11inay •Qierters, Yawanthapur, 

Bangalore-22. 's'bb• PPL ri. i;ts.. 
Coj,td./- 



1. Sri t'I.Negaraj, 
S/o L.Flurugesh, 
aged about 62 years, 
Driver Passenger E11R 4.8, 
'S.Reilwev, Bangalore City, 
(Retired), No.33/21  New No.111/2, 
9th Meiji Roed, Sriremapurem, 

:Bangalore-21. 

Ilic. Sri h.Muniswemy, 5/0 h'rcjh, 
aged akcut 62 veers, 
Driver Passenger P1R Eth, 
Southern Railway,  
(Retired), No.9/i, I Main, 
I Cross, Hanumanthapurn!, 
Srirarn.apurem, angaio:3-1. 

1). Sri A.Arulnath€n, 
S/o A.Frokyasuarny, 
aged about 65 yeat'c, 
Driver PassenQex f1F 
S.Ia1lUay, Bangalore City, 
:(Retired), C/o 3emes, 
No.139/H, Railway turtera, 
Yeswahthapur, Brme1orr-22. 

11. 	Sri T.A.Krshnamurthy, 
S/o T.C.yyas'.ia:y Pillei, 
aged about 63 years, 
Shunter hR 642, S.RailUey, 
Yesuanthapur(Retired), 
6th flat, 4th Cross, 
hohenkunernager, YesLianthupur 
hathikere, t3engalore. 

11. Sri H.Honnaiah, 
/o MarigotJda, 

aged about 61 yoers, 
river' toods MR 610, 
Yilu, Yesuanthepur 

flotired
y
No.2, II Main ROEd, 

rd Qross, 8.K.Nager, 
Yesuanthapur, Bangalore-22. 

11 	Sri N.Mumai, 
S/c .hannerawamy, 
aged about 62 years., 
Driver Passenger hR 682, 
S.Reilway, Bengalol:O Zi.tj, 
(Retired), No.1075/B, 
K.N,Extensicn, 5th Crcs, 
Yesuanthpur, l3angelor3-22. 

114. Sri N.Doreiswamy, 
S/c V1Narasimhulu Naidu, 
aged about 75 years, 
Shunter fIR 213, 	.ailway, 
Bangalore Con.tonerit('etired), 
No.52-H/i, Lakahminarear.ejura, 

.4 
Srirampuram, Ban.aió'ro-21. ... APPLICANTS. 
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j 	Sri K.Hanumeiah, 
115, Sb Thimmarayappa, 

. aged eb.out 66 years,. 
Driver, Mil MR • 33, 
S.ReiltJay,.Bangalor.o. CitY r 1  
.(fleured),..No.%c.4N.to1o,y, 
I8uoiain Road, Yeswinthapur, 
Bcngalore - 22.. 

Sri Msthéu, S/o Kri8.131i 
11•. 	agedabot..st.63 years, 

Driver oods MR 66$, •. 
S.Railuay, Yeswanthspur. 
(Retired), No.li, II Mein 
III Cross, 8.KNaç1ar, • 
Y'euanthapur, Bengalo:c-2. 	 - 	.• 

J:.5rj A.Perumal, 
117. 'S /oL S.*rumugam, 

aged èbout-64 years, 
hunter MR 447, 

- S.Railway, YesWanthp, 
(Retired)., No.69/6, 
Reilway Qerters, Yesanthptr.. 
Bangelore-22. 

Sri Shenmugarn, 
5/0 3.Suhranar.ya 	dijja_ 
aged about 63 years, 
Driver Passenger, MR 772, 
Bangaiore City, S..Reiluay. 
(Retired), No.586/1, 5th 
Basavanaga, Vibuthipuram E.xtension, 
Bangalore - 37. 

Applicants in Sl.No. 
67 to 119 in 0.A.No 

- Sri B..Thyagarajan, 	
298/92. 

120 . S/a fnentharaju •Pilley, 
aged about 73 years, - 
Driver Mail, S.Railwsy 

re City, Cf0  5..A.Da5afl,Resjd5nq at 
d No,5S, CKC avcen, 	 - 

/1Bg 	ss Road, 
alCr& 	560 027. 

('•B.thon 
4. Sarrjj 	•. 
\. 	 0 years 

5hunte1R 43, S.Roiiways, 
ity, c/o Philip Moses, 

Railway tuarte2s,. 	. 
th 	ajur, Chitredurga [èisict. 	•., APPI rANTS. 

• 	. 	 • 	• 	 .. 

P.bdul Gafl'oor, 

11' 	.S/o Ballery Abdul Khader, 
aged about 62 years, 
Driver Passenger, MR 387, 
S.Railuay, Shimoga Town, 
No.105, 6th Cross, 
Basavanagudi, Shirnoga Town. - 577 201. 
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122, 1 Rngeiah, 
S/a Thirumellaiah, 
aged about 59 years, 
Shunter, S.lailwey, 
Shimoga Town, 
Hosehelli, Amruthur, 
Hobli, Holegunda Post, 
KunigalTaluk, Turnkur District, 

1 K,Raju,S/o Kuppiri, 
aged about 51 years, 
First Ftrenan ML 1141. 
S.Railuay, Bange1ria C!iy, 
C/o Station Maste.. 
'Nayandahalli Railway Sttinn, 
Bngelore-39, 

L.A.Fleury, /o J.L.Flecry, 
aged about 64 years, 
Mail Driver MR 58 1  

S.flailway, Herihar. 
No.161  Rarnaiah Layout, 
St.Thomas Toiri Post, 
Khammoriahalli, Be.nqa1ore-84 

125, Naga, 5/0 Siddppa, 
aged about 68 years, 
Shunter MR 2821  S,Rai1uy, 
Chicjaju 	Korehsra Colony, 
Chicja 4ur-577 523, 

Varadaraj, 5/0 Kuppuswemy, 
aged ao'jt 62 years, 
Driver Passenger MR 495, 
S.Railway, Bangalore City, 
No.24/I6, 12th Cross, 
Magad.Road, Bangalore-23. 

SmtPpBn1ma, 
bout 51 years, 

W/ô. late S.Naga, 
Driver Passenger MR 133, 
S.Rai1way, Arsikere. 
Behind S€.flarrys Church, 
Irsjkere-573 103. 

K.R.Seetheramaiah, 
S/a K.RemasuacnyShastri, 	 Y•  
aged about 73 years, 
Shunter MR 587, S.iei1way, 
Mysore, No.921., Asoka Easteius35, 
Fthllsthkerei, Mysore. 

K,Srinivasaltj, 5/0 V.Ki'!hpatin/, 
aed about 62years, 
Diiver Goods MR 747, S.Railway, 
B' apaneha11i, No.8, tst Street, 
P1rkhem Road, Cross, 

. Rhoknagar, Bangelor3-23. 	 ... *PPLIANTS 

..tontd0/— 
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- 
V 130. ,  Smt.Noreen Fletcher, 

aed about 62 years, 	 -• 
t1/o late.. V. Fletcher, 	 . 
Mail Thrivèr,..S.Re1]uay, 
Oangelore City, No,I, 
cukar •Rod, 9th Main, 	•0 	

0 

Mathikere, Bangelore-560 0540  

131. Smt.Lakshmamma, 
aged about42 years, 	 0 

WI/a .late K.Siddei5h, 
Drjvr Goods. $Railwav, 	• 
Harihar, C/a S.Revanne, 	

0 

Pointsmn Subramaryo RosJ, 
0 Riluay Station, Nettana Pu:s c, 	 0 •  

Puthur Teluk, South Kanarc. 	 0 

12 Smt.Shanthamria,  
aged about 43 years, 	. 
fo late Thippaswmy,  

4Fjrst Firem&, ML 1247, 
. 	S.Railuay, Chijjtjr, 

O 	•Jenatha COlony, Hoseracra, 	.. 	 . 	 - . 	 . 	. 

. Chicjajur-577 523, 	 0 

13. Smt.S.R.Suejla Bal,  

aged about -54 years, 	 0 

fo late S,Rema Rao, 	 - 	0 

Diesel Assistant Ill 
S.Railuay, Yesuanthapur, 	- 
C/b 	 No.73/3 	

0 	 • 

Reiliay Qtiarters, Yesuanthapur, 	 0 	
0 

Barigalore-22. 

.134. Stt'.Sharadamma, 	. 	 0 

aged about 63 years, 	 0 

..ip4ete F.flamoo, 	 . 
D?Iver Goods MR 4561 	

0 S,Railuay, Mysore, 
N.2O65, tkbar Road, 
and1 Mohella, Mysore, 	0 

135. Smt.Kanth•amma, 	. . 	 . 	. 	 .• 
aged about 51 yess, 	

0 

0 	 f: late Rajemanickam, • 	: . 	 • 	0 	

0• 
-Driver Goods PR, SRailuay, . 	. 	. 	

• 	 0 

Quarter,  
ci •, Arsikere. • •• 

1/ 	:Pi 	( 	• 	 0 

T1paie, 	a "angeich, 
14 E 	 8:years, 	. 	 • 	 0 

tePpa nger MR 109 	 • 	 0 

\\4;i•¼ 	1iJY,• . hicjojur, • 
\ Aingen 	1. Singáriha].i5. Post , -• 

k,Tumkur District. 	 ..:APPLICANTS 



h.Shivappe fleo, 
a/a H.Anantha flea, 
aged about 63 years, 
Driver Passenger MR 47E, 
S.keiluey, .rsikere. 
No496, Bunny Tiantap, 
16' Layout, Shivarethri Eswsranaga', 
flysore. 

Smt.Oebbie Rezoric, 
Ued about 44 vests, 
lo late P.Rezorio. 
Driver Passenger 	46I, 
S,Railwey, Bangalore City, 
No.932/3, Cpp.Kir8n Buiig, 
2nd Main, 5th Cross, 
K.N.Exterthion, Yeauor,thapur, 
Bangalore-22. 

I 39 	mt. B.S.Susheeldmma, 
aged about 50 ye.rs, 

o late 3.Shenkar, 
Driver Goods MR 492 0  
S.Reiluay, Irsikerc, 
C/o V.S.Laxrni aana,  
Railway Quartcrs, Arsikerc. 

140. Smt.S.5rathunma, 
aged about 58 year3, 
/o late A.R.Srinivasa Ro, 

Driver Goods MR 7731  
S.Railuay, Yeswanthapur, 
Bangelorp. No.794/A, Yttt 
K,N'tension, Triveni £od, 
Ysiapthapur, -Bangalore-22. 

141 0 	m.Hansabai, 
about 55 years, 

W/o late G.R.Srinivasamurthy, 
Goods Driver MR 760, 
S.Railuey, Arsikre, No.73fJ,' 
New Railway Quarters, 
Yesuanthapur, Bangalore-22. 

142. Smt.P.Savithri, 
aged about 52 years, 
J/o late P.M.Panduranga, 
Driver Goods MR 712, 
S.Reilway; Yesuantharur, 
Bangalore-22. 

143k Smt,Nasten Bi, 
aged about 60 years, 
i/o late Ilohamed 5herjfj' 
Driver Passenger MR 419, 
&.Railway, Shimoga Town, 
Near Anjaneya Temple, Hasan Road, 
rsikere. .... RPPLICMITS 



145. S.mt.Rachel OtMonte 
aged .abo.it 58 rare, 
U/o late H.R SD Mct1to, 
Driver rii MR 25, 
5..Railuay, Beng8lcro, 
NO.220..VSTRoac, 
Qpp.Oanèsedi Railway "t'.tioi, 
Bengelore-84. 	. 

1.46. Srnt,Nishajen) 
aged about 58 yrars, 
U/c late Syed Abclul Tez, 
Fssiatnt Guard, 5.Ri1y, 
Bengelore City, 
C/oSyod Chause Pashe, 
Nb.304/1, Reiiu8y Qusrtcrc, 

: 11.G.Colcny, B -tge1ore-23. 

147. Srntsiyann, 
aged about 60 years, 
Lfo late Tajpeeran, 
Passer.r tfiVE: M 
5.R.aflw6y .rnysore. No.6, 
R.V.Layout, . esnar1p!rcr;:, 
8eng.elore-20. 

148. mt.nnamery, 
0ed ebout. 43 years, 

o latu 5.Chendra,n, 
5huriter MR 359, S.Rilway, 
Bangalore Cantonment, 
Muthemma Garden (thinnappe .Garth.), 
Plunireddypalya, Dangaloro. 

149. Smt.'yoth11ekshmi, 	• 
aged about 50 years, 
7t].te Chinnavenkata Rernanee, 

/7 	1'') ai stent MR 567T~N
, 

fSfl4r8ikete, C/o ZJeyappe, 
1 	( rótuired\posmen,I Crose., Doi Linè.Hssan Road, 	• 

' 	Arfkere.)r.1 
S . 	 I 

i5O- 	8]ram Sin 	S.A. • 

\/o S. 	jfieyeram Tiv±., 
-" lj'-Nc'8iLdS.Railway, 
'IT Hoscmaie 4th Coa, 

5hitha. 	. 	
,.. APPLICANTS 

.Contd./.- 

..-..• 	 ..• 	 • 	 • 	 • 
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151.. K,tiadurai, 	.• . 
5/0 .Kalu 	idliyar, 
; Qed ahout S5ye era, 
tc-ods Driver, MR 6807  

R4'1wey, Shimoga Town,; :.. 
Lolony, ieer Ralwa.yStet1ufl) 
Shimoga Toun-577 201, 

152. H.S.Sethye 	ieyanc 
Sf0 	H.Sttin1v aaiah, - 
aged abdit 3 y9'i'S ' 
&hunter/1R 7979  
.Bangalot.è City, S.Roiluay, 
No.17, Remakrishnalah Sfraet, 

;Seshadripüram, 
Bangelore-560 020, 

r-. 

153b Kousalya Bal, 

0ed 52 years, 
o late K.Keroji Re, 

Dreroods MR 63, 
Ssflethasly flysore, 

(.oco Colony, 
RaiIwy uartors, 
Yadaveri Poet, 
Mysore'. 

R.Pran4le bai, 
aged about 50 years, 
WJo late 3.Sathyararpyr2, 
Shunter MR 748, 
Bangal-qts City, 5.flai1way,  
No. 	Büeradevaru Gudi, 
Raninghpet, 4th Cross, 
Bang46'e City. 

Kharnri.n4se, 
aged aboUt 43 years, 
I/o late Yusuff Sheriff, 

shunter MR -835, S.iai1tiay, 
Bangalore Cantonment, No.99, 
C/o Sajjad Sheriff, 
Jadidasnagar, 3rd Cráss, 
111J.Halli, Bangalore-455  

8.N.Nagaraja Rao, 
Va B.N.Moorthy Rea, 
Virst Fireman IlL 15259  S.Railw8y,. Mysore, N6.112, 
1(anaka9iri, Municipal Farm odf  
Vidyaranyapuram, 
Mysore-570 008. 

Arokya Mary, 
aged about 60 years, 
/o late M.Chinnaswamy, 
river Passonger MR 82 9  

(5.Reilway, I'rsIkcre 
1I• FPPLRNTS' 
.. .Contd,f— 
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S. •. 	23 	. . 	- 
'rcesiding at. 	- 	- " 	- 

- 

No.152/79, 	Ptshpagiri, 
Belvethagrama, 
Nysore-570 015. 

 VJ.Selverangam, 
s/o V.BJppaiah Iludeliar, 
aged Ocut 53 years, 
Diriver Passenger MR 489 	. 

. 	. S.Railway, 	Benge.lore City, 
No.63, 	Pillenna Sarden, 	 S  . 	.. 
III Stege 	Railway Laycur, 	.. . 	. 	. 
Bangaloi'o-50 	j4• 	 . . 	. 	S 	 . 	.. 

 F.1rokya £Desa, 
.S/o MFrancje (le) 	

. 	S .  

aged about 24 yers, 	 S.. . 	. 	..• 
Driver Pssanger MR 234, 

 

S.Railuay, 	Her3.hcr, 	ICross, 	. 
. Old 	r1sur, Cuthuor Post, . 	 S  

Harihar — 577 603.  

160. M.Sundare,  
8 ed about 55 years, 	 / 
U'/o late 	(.Ethiraju].L! 	NaidL.i, 
1:hiver Passenger MR 90 . 	. 
S.ftaiiwey,, 	Bangaicre City, . 

No.2Q,.ThBHç.9lbfly, 	
hItefield Road, 

Madh.ëveçu 
—

Poat, 
Bang1ore5GO 0, 	 . 

aroj, 
aQed.  about 54 year8, 
t/o  latu D.7rumugani, 
Urst Eiremen, S.Reiluay, . 
Bangalore City, 	No.U/41, 	. 	. . 
Selvanagar,. Okalipuram, 
&rirampurani P.O., 	Banga1ore-21 

162. Shanthamma, 

p, ed ebout 60 years, olte Sunder 
Dlrivèr Cood.e MR 705, 
S.Railway, Harihar, 
No,79, Cid Arlapur, 

. Harihar. 

aaedaboutA5  years, 
. 

S.RaiIwa>', 

AN 

(/2' (iikare. 

aiI 1 R 	7, .Ba1uav1  

ehind 
thu 	, r sike rc. ...•. APPLIC.N1S. 

.. Contd../— 

II 
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165.. Sa).leth (nary, 

g
d about 58 years, 
1te.Mokye Swamy, 

Shunter R 219,. 
S,flailtaay, Harihr, 
C/o Thomas, TXR's 0ffice, 
S.fei1uey, Birur...: 

166. PDhanelaxmi, 
aged about 49 yet1 
WIo late P.funiswarny, 
Driver Goods Ilfl 683, 
S.Raiiway Herihar, 
C/a late gunder (ic 1ti5i.,  

No.79 8  Qld Iirlapui, 
Harihar. 

1 6.7-. Kamakshiamma, 
aged about 58 yars, 
Ufo late Chokkalingo, 
Shunter (R 227, &.flRiiuey, 
Yësuanthapur, No.48)  
Selvanagar, Behind Dvi Tlki, 
Srirampurarn, .Bançaluro-2I, 

C Fletcher, 
S7o A.Fletcher, 
aged about 62 years, 
Driver Passengar (ifl 39, 
S.Railway, Ilysore, 
No.58/59, Kennedy Nest, 
Pushpagii, f1jore. 

flazia Khánum, 
aged about 28 years, 
Dfa late Abdul Hameed, 
Shunter fIR S.Railway, 
rs1kee 	/o IId.Abbas, 

Gopal Sfnh Quarters, 
B.HRoad, rsikere. 

Mazbool Jan, 
agedabout 49 years 
J'/o late Ahmed Baig, 

Shunter •IR 521, S.RailtAiay, 
Bangalore City, C/n f'rozd Esig, 
No.99, 3rd Crass Road, 
ladides -Ngar, D.J.Halli, 
Bangaloré-45. 	 . 

K 1V.Surapa, 
S/a Venkatanerayeeppa, 
aged about 72 years, 
Passenger Guard EMO 871  
S.flailuay, Hassan, N3.831  

9th Main, 4th Block, 
Jayanagar, 86ngalc're-1. 	 .. 	PPUc&NTS 

••.Contd. 



& 
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172. R.Srxnivasan, 
5/o 18rnesuemy, 
aged about 64 years,:  : 	
Driver Goods MR 75 
S.Railuay, Bangalore City, 
No.52,111 Cross, 
K,N.Extens1on Yeswanthapur, • 

	

Bangalore • 22. 	 : 

S.R.Sarasuathi, 
aged about 50 years, 
t/o laeS.Raidgrcaie Ic.. 
Dri.verIioods MR 737., 
YesuanthapUr, S.fliL'ay 
No.28, Anajana Niláya, 
II NainRoad, B.K.Nagar, 
Yesuanthapur, Bangalore•-2i.. 

Ferida 1anu, 
aoad about 35 yCals, 
t!7 late Syod Ni3sar, 
Diesel Assistant ML 
S,Railway, rsike, O.257. 
saka esi Cross-20. 

Mysor.e. 

175' C.N.Sareeranga, 
S/o C.Narasimhachar, 
agedatout 59 yeerç 
P'ssistant Guard EfIT 726, 
S.Railway Ar3ikcrc.. 
No.46/21  lid RM5 Road, 
brsikerc. 

176. E.Chandra Bai, 

ped about.54 years, 
o late Y.Ekambarm, 

Driver Goods MR 379, 
5.111ailuay, Yesuanthepur, 
No.4371, 3rd Cross, 
13th Main; 5ubremnyanac,cr, 
Bengalore-21 

Philomiie, 
aoed about 58 years, 
i.o late TJirokyasuamy 

Driver Mail MR j$  

th epp Rn d, 
ay,Bangalore City, 

numan  
1_i, ..Rameswenty. psiya, 

'( Samm 
%o]i 3. 

Y8. 
opt. 5 years, 
I11rishna IyeflQ6 

, 

	

	
E1t8 371, 

Oanyalore City, 
, Milk Cntre, 

yaranyapuram, r1yse-370 008. 

177. 

-- 

RPPLICNTS. 
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79. B.Jayamme, 
aged about 57 yeera., 
Jfo late N.Basavar, 

Driver Passenger MR 79., 
S.RailtJay, Arsikeref  
C/a. 3,VasanthakUmar, 
No.6/C, Railway Quarters, 
Near Childreri t S Park, 
Banqerpet. 

180. Zailunnia, 
aged about 60 y9brI 
W:/o  Syed Yaseem  
Driver Goods MR 4!0 1 

S.RailUay, Mysore No.2599, 
Sth Cross, Mousa {-Diver, Kh3n' Fncc', 
Madi Mohalla, Mysote. 

151. A.Rahimai Kriart, 
/u IIflEflKh8fl, 

aged aiout 69 yenr3 
Shunter MR 300, 
S.ReilUa,', Harihar, 
No.452, I Cross, Can iinger, 
Harihar. 

12. Prepullakshi, 
aged aho'jt V years, 
t/o leta Christopher ndrws, 
Driver Goods, MR 570, 

Rai1Jay, Iysre 	KL), 
No.94/B., Logo Colony, 
Rai1Ua Quarters, Yaaia3:! 
Mysore-20. 

183 	Gayetri Shanniugam, 
aged about 38 years, 
i/o late S,Shanmugam, 
Driver Passenger MR 205, 
5flailway, Mysore, 
N0 •91,VRC Railway Quarters, 
Mysore-20. 

184. N.Narayan.asuamy, 
Sfo Narasappa, 
aged about 62 years 
Shunter MR 440, S.Railuay, 
Yesuanthapur, No.5/6/47,. 
Laxmipureiii, Near Railway Saticn, 
Hindupur. 

15. N.MohiyUddifl Khen, 
S/a t'l.i%hdul Nahikhan, 
aged about 63 years, 
Guard Passenger LIlT 461, 
S,RailUay, Mysore, No.2244, 
Sawday Road, Laskhker Ilohafla, 
fleene Bazaar, iysorc. ...• PLIrNTS 

.Contd./— 



3'85. victor, 	.• 

S/o joseph, 	
App1iants in bl.Nü.'IiU ti 

8ged aboUt 67 years, 	1R6 are .eppiic8fltS. 	: 
D. Shunter MR 315,: 	

.377/9. 
5.RaUay., BgeloreCitY, . 

C/c r..C.Nathen, No.2, 
. 	 Muktha Garden, 	 ••. 	 . 	 . 	 . 

Spur Tank.Road, Chetpet, 
Madras - 600 03'L 

187, K.K.8jBratharn, . 	 . 

S/oKJé. Réghavan, 
retired.Eriver 'B' Gred, 
Staft No.P.5521, 
"Rajeneeshm Shoranjr, 

18q, K.Ve1 	S/a Unner, 
Retired.. Guarc 1 01 Gr 

Devaki Srn, 
- Nedungathoor, Shrarj •- 

139. K,Kesavan, 5/0 K'ithy, 
Retired Geid 

,.No.6066 
5anthi• 'Jhavaii, 
Veloor. . 

190. P.Paremäswarafl Nair, 
S/o Krithan £Jeir, 
Retired Guard u0t Speci.al Grade, 
.No,071, Padinchare Chonal. House, 
Shoranur-1. - 

191, V.C,Senkunni Nair, 
S/a Achuthen Nair, 
Retired Guard "Wi 

. • 
	 Special Gerelts, S,No.6172, 

yikkara House, Kevaleppara, 
Shoranur. 

192. P.Sundaresan, 
5/oKunhikoran, 
Retired river ' t]  
S.No.P 6439, 

as 
, 1RIIPD. 	PovIdence High School, 

Calicut. 

: 
jo 

p- 

amy pilisi, 

~ard 
cha1a 'illni-

A" Grade, 
3, Gift House, 
J. Sh.ranur. 

ipplSantS in 5l.Nu. 
187 to 193 are 
applicants in 0.Fi.44/93. 

4.. PrPPLICANTS• 

S 
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R.Rarner NèIT, 	: 
S/c K.Narynan Nair, 
Retired Driver 'B Stsff 
'W..P 2314', 
Raviyankandth House, 
Chuduvalatho.r, 5hranur - 1. 

E.K.Ramankutty Nair, 
S/. Kennen Nair, 
Retired. Guard Special Gtee, 
S.Nc,6096, Mundpnath HsL:SE, 

heruthuruthy Post, 
Trichur District. 

196, R,Krishna Naidu, 
S/a Ramakunhari Nai, 
Retired Driver tpl, 
s g. 	6445, 
Mallisseryparàmbil House, 
Mudalier Street, 
Shorenur - I. 

197 	L.t9enikem Pudaly, 
/o C,Lakshnannn fiudaly, 

Retired Driver 
S.No.P 4026, lldnickanivas, 
1V.G.Rsad, Shoranur-3. 

1910 T.VbSreemen Pillai, 
S/s T.V.opan Pilisi, 
Retired Uriver 	Grace, 
S.NrS 1794 9  
Sunil Vihar, Ganeshgiri, 
Shoranur-la 

E•Perarneswaran, 
S/s P.N.Sahrasanama Iyer, 
Retired Fst Specie! Grace Guard, 
S.N,1495. Devi Nivas, 
Nedung.tur, Shoranur-1. 

200. T.Sankunny Nair 5/s I1.P.chuthan Neir, 
Retired Guard 	S.Ns.6459, 
Padmalayam HousE, Paruthipra, 
Sh.ranur. 

201. C.Balakrishnan, 
S/o T.Sankaran Nair, 
Retired Driver 18?, 
Staff No, P 5702, 
Krishna Vihar, Vellathst'l Nagar, 
P. 0 • Cheruthuru thy, 
Trichur District,  

pp1icentS in S1.No. 
194 to 201 are 
app1ientS in 0..45/93. 

APPLICNTS 
ContaL/- 
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202K.T.viren Kutty Nair, 
S/r, C.K.AchUthan Neir, 	.... 	. 

Retired Driver, Staff No.P.2833, 
tLL Special Grade, Vedakkeknnnaneth 
House, Chu'1uvalathur,.ShornUr - 679 121. 

.P.Rernankutty Nair, 	 . 
S/c Z.K,Sankaren Ncir,. 
Retired Guard tLtL 

Special Grade,. Staff 
E14671, 7ullconrii Ho.'su 
Chuduvlethu Shora;iur--. . 

P.Narayena Pillai, 
S/c P.krishnan, Retired 
Driver UCt, Staff N.P 55CJ4, 
Poovethingal House, 
Kizhskathil, Pannthipra, 
Shoranur-1. 

215. 	S.Raman Neir, S/n...A Kr..'rIa1 
Retired Driver U rd 
Staff N.,P 7065r:., SIa!nicai r; U6, 

Cbennthur?9A. thi Pjt, 
Trichur tJistrit. 

V.Narayarian Ezhuth8chan, 
S/a D...Velu EzhjhRche 
Retired, [mcs Shunter, 
S.N. P 8117, Devasarnperatnbii House, 
Mannenur.Post, via 

K.Chellan, 5/c T.Kerppsn, 
Retired Driver '1C", S.N.J3, 
Muthukurssi Kunnath House, 
Geneshgiri 	st, Shoranur. 

20&, K.P.Gopalan, S/s K.Nareyanan i'iambar, 
Retired Guard "B"m S.No. 75259  
'Leela Sedan", 
RaIlway Booking C1ie Rczd,, 
Shoranur. 

2 

.I.Kesavan, S/.Perugan, 
r? I.F.1an '6', 

5.No. PQ 100269  
Thekuathil House, 

Shôranur. 
RA 

Li 
' M 

-J 
,fSTO v .rige 
Rfred 0I 

P 29i 
nlfl9 iO) )  

Zptir— 

 

i.. PPLICPiNT5s 

... Contd./— 

a y an a ri, 
Nair K., 
"A's Special, 

1Raga Nivas'., 
njaka'i, 

.1. 
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21.1. K,Fchuthan Nair, 
S/c Achuthan Nair, 
Retired Locr Shunter, 
S•No• 	B 6054, 	Kedambct How38, 
11undamukam Amsom, 
Post Ganáshgiri, 
Shoranur-30 

212.. C.11animuthu, S/u Chambake 
(ludaliar, Retired Driver 
S,Nr,P 7492, 	Nambnthodi 	dcu.e-, 
No.179, fuda1iar Stret, 
Shore nur—l. 

 K.P.GovifldankUttY, 
Since deceased by Legal Repsent2tiVe, 

I  Smt.Sulochana Amma, 	H,Nii,/31, 
Neinben Thodi, 	!ludaliar street., 

• Shoranur-1. 

•.E.Balasubramanie Menon, 
5/c Madhava Rac, fltired, 
Driver "B' 	grade, 	S.No. 	V 	6, 
ILG eetha 	Nive&L, 	PonnemE I)gaii 	-!ou sc, 
Shoranur. 

 K,Sankarari, S/o Mahaven K., 
Retired, Driver 1tA', S.NO ..4nJ05 9  
Kayanathuthodi House, 	Kallippadern P.O. 
Shoranur 	2. 

216, V.K.Veluk'jtt.y, 	S/n 	Kelu 	Nir 	K., 51.Nos, 	20.t8 

Retired Driver 	S,No.9730, 216 are epplicants 
in O.I46/93. Karthika, 	Kanaleppara, 

Shore nur. 

 M,Valu, S/ô Velu, 
Retired Driver 1L611I Grade, 
Staff No, 	P 7936, 
Naikankunnathu Veedu, 
Kovaippara 	P.O. 

 P.P.Velukkutty, S/u Shenku, 
Retired Driver tIIBIL, 

• 5.No. 	P 7192, 	Padincharvettil House, 
Kerakkad, 	P.O.Kaveleppara. 

 P.T.Ouseph, S/u Thornan, Ret.ird., 
Guard -'- B' 	Grade, 	S.No, 	9431, 
ayappi11y House, Veppelassery P.O., 

Angamali, Ernakulam. 

220, P.Krishnan, S/c 	Imbichyadi, 
Retired, Driver "p" Grde 5  
S.No. P 5730, 	Krishneqhr, 
Nedungethur, Shoranur-6 	121, 	• • ...RPPLICANTS 

...Contd./— 
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221. :t1.Chendukunhen, : 
S/o. 11. Irnhichikutty,' 
Retired-, Drjver itA. 
Special Grade, S.Nr.F •2897 9  
Pilessery House, P.J.Vençjeri, 
Via Calibut. 

222, M.P.Kesa'Jan Neir, 
5/n P.K.Chendu t'Jir, Retired., 
Fireman 	S.Nn.9461, 
Chemrnanassery Padinher  
Kottnol P.O., Cplcu 

SlNi...211to 223 are 
applicants in 0..47/93. 

P.K.RamapenICker, 
S/c Chamy Panicker, 
Retired., 6d'A. Crade, 
S.Ne.8284, Navaratna, 
P.0.Kunniampuram, 
Ottcpalani-4. 

K.Ralakrishfla Ilenon, 
S/r P,IYladhava !ler,3n, 
Retired Driver 
Specicl Grade, Sj-aff N.P 247, 
Krrandathil IClJSe;  ;ittfld2.h-.1 
Trichur - 1, 

(LP.Chinnan t'enrn, 
S/r P.Sarikuiriy rtn, 
Retired GuardAl  
Sreci'l Grade, S.No.9333:  
A1angt Ushas, P.O.PuleKDOP  
Vi,Che1akare, Trichur. 

22(. M. P,Gnpa1aP1Shareti, 
S/e C.P,RahaVa Pisharoti, 
Retired Guard Special Grade, 
Pnnnima Manjak.kad, 
Shanur-679 121. 

227 C,Chandrasekharafl, 
S/o 1.K.1enrn, 
Retired, Special Grade Guard, 
S.Ne.7618, Gku1', 
1shnk Nagar, Kamboni Road, 
yyanthrle, Trichur3. 

228, V.rlJbclul Kadir1 
S%i$ohamed Haji, 

-t4e 	Guard P ...pfJC1.t± 6raGov 
,5'1-, 86, 20/1 63, "Tfltzpathi, 

	

1(1 	sth4'richUr. - 
IJ( 	• 	 c•. 

2!. 

° 	taamp)UD1 
Kioke'nck 

an, S/n O.S.Paran, 
ds Guard, 5.i,.D 19:30, 

th House, P.O. 
ry, Vie, Trichur, 
7. 

Li 

Sl.No.224 to 229 are 
applicants in O.D.48/93. 

APPLICANTS 
.. C.ntd./- 
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P,Narcyanen, 
5/0 Sankaran, Retired, 
Special Grade Guard, 
5.N.EE 86, aUshast, 
Rayeroth Pa'amb, P.0.Paral, 
Tellicherry-670 671. 

V.Sankaran Nair, 
fo T,Narayanafl Nair, 

Retired •, Guard ' 	Secl 
5.Nh.12746 9  shi'. d, Piel, 

Koo t.hu p at aPltD  a, 
PIn-670 643. 

232.1 C.H.Balan Nambior, 
5/o KinhikriShnsfl dior1 p',, 
Retired Guard, 	-. 
S,No.997, Usha Bhevan!  
P.0.Krittayampoil, Via., Tel1ic;h'r'.y. 

.M.Padrnenabhan Na.ir, 
S/n A.V.Krtshna fe1101i, REtired, 
Driver 1A Special, 	.a'. P ST'i4, 
Davi Niva, Kcttarhurpare, 
P.0,Azhlkode 0  Capnancir3, 

•K.K.Susheele,W/U Late 
V'..C.Pr1and9r1. Retired,, DDier [, 
5.,235, 'Anand 'Jiier1  'ilavil, 
Kannur - 670 008. 

M.Nirayani, Ujo Late K.P.arayen3n 
Nair, Retired. Gua'd 
S,N1903, 1".adth1l Hous, 
P.Othirakkel, Cannanore— 670 011. 

iK 11Kunhambo., &/r Appu, Retired., 
Shunter 'B', S.N*eP.5331, 
Packkadem House, 
P0.Trikkripur, Kazhargd.. 

K.F1.\Janajakshy, L/o Late C.H.G.pEIlan, 
Retired Puard Pi' Special, 
S,No9498, Chettiyam 'Jeettil, 

. 	
Near Railway B Cabin., Badagara. 

J 
..K.John, 5/. .J.Kurian, 	 S1.Nj,230 to 238 are 

Retired., Guard 
tAl, 	 applicants in 0.I.49/9 3. 

S. N. .9$3, Ariyathu P-carntU 
House, Pallrn.P.O., 
Kottayem - 7. 

236. R.Marappan, 5/s Rarna(oundan, 
Retired D*tver, 'C' 
Staff No..P.2718, ED—lIe 0. 
Railua' Coisny P.O., 
Erode - 638 002. 	 APPLI 

..,Coritd./— 

V 
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240. K.C.Nallappan, 
S/a S.Chinneppe G.uhder, 
Retired Driver A Special, 

P 2946, Door IT o4, 
Parvathi Krishnan Street, 
Kollam"Palayam, 
Erede - .2. 

241, P.Keruppannan, S/n Prigic 
Retired., Driver W. 
S.cdO. p 3583, 
Korakattu Vajasil, 
Door No.5229/A 14, Cvr)' '..'., 
Erode-?, 

M.KandaseEy, S/u 1arappa (cupd, 
Retired Driir "C', S.N6.P 24. 

N'Roe, Eroda-8 Ci02. 

, Muthusamy, S'o Pltii t,fL'fld€X, 
RetireiDrSver'C',  
Raghsvand6 Nager, E'rcde.-?. 

A.Remasamy'jS/o A! Oáu 	nç-.: 
Retired. 	á*tr'!', 5.Nc.23E6, 
Pudhupalcyam, oor 246, 
Alampalsyarn P.O., Erode-8. 

S.Kand5isamy, 5/0 Seng'dan, 
Retired. Driver 'C', 
Staff No.P 4103, Ragevana.idar 
Negar; Poor No. PAB 18,' Cavery R.S., 
Erode-?. 

C.Kumarasamy, s/ Chellappa Gounder, 
Retired., Fiteman t6T, S,No.P '7885,' " 	 S 

Door No. PPI283, Pudupalayam, 
Allmpala,'am Post, Erodr-8, 

247, T.J.Peerakhan., 5/0 T.J.Jamallutheer,, 
Retired,' , 'Driver B, 
S.No, V.38,'' D.No.94, Railway Colony 
Post, Erode. 

248. VelappaGounder, K, 
S/6 Kolande Gotinder, 
:Retird, Shunter 'B', 
S.No p 3370, 	 . 
'Puth3p'alayam, Kattoor, 

e1ayam Post, 

('J 	 f0 pam 
jr  

IMireL 
wo.p24 ...)i
;c up i
.i' 14 

\\t) 	 z1 11J a 
'Ala 

&A fvG 

nn an 
Goundan, 

Shunter '9I 

'4,' Door No.197, 
m Pkkarkam, 
am P.O., rodo-t!. RPPL!CNTS. 

. 
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Ajallesemyt. 
Sb 	Counder, 

Driver 18?, 
S,No, PT3 10237', 
D,No.280, Puthupelayem, 

lampalayem P.O., 
Erode—C. 

N.Kaliannan, 
5/o Nsllaçounder, 
'Retired. Diesel FEs?.staflt 
S,No. P 4011. Sastrj N83 
D.No.55, Near Uarer 
ETOd? 638 002. 

252, K..Ramasamy, 
S/o Kalianna Goundan 
Retired. Shunter 
S,No.P 3958, DN0,82 9  
dappalli ri b s: Pret, 

Cavery, Eripde-7. 

P.benooda tounder, 
S/n Palani 	under, 
Retired., Shunter B, 
S.Nç. P 44291  D.N569  
dall5. 'Jiilege, 

Péppepaleyam,CaverY R.S., 
Er&ie-7. 

P,[1uthusamy, 
S/oPc.fni 1zurc5f, 
Retred-1  Shunter 18?, 

.Np.P 5OC, Pudhupaleyrn, 
D.No.263, graharam,. 
Alampalayam P.O., Erode-8. 

V.Sengodan, 
S/a Velappa Gounder, 
Retired, Shuntert8 t , 
S.Na.5133, D.Ne.2/60, 
Ottapalli, Pillayer .il Street. 
Cavery, Erde-7. 

K.Chinnappan, 
S/c Komara Samy Cunder, 
Retired,, Driver ICt, 
5,N'i,P 3531, Avakethu, 
Cavery ?.0., Colony Road, 
Eraae-7. 

PVenkkatachiam, 
S/a Peruma Gounder, 
Retired., Shunter 
S.Na 1  p 4097, d 1/11. J 
Karuthuveli Thottarn, 
Oclappalli, Cavery R.S. 

,Ernde-7. PPLICANT5. 
.4oritd./— 
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25$. N.Velappan, 51.. •Nu.239 to 258ar 
OIA,1150/93.0 Sb 	Nafla:6.under, 	. 	. appliants in. 

Retired., :Shunter 	I3', 
.No. 	P 2647, 	. 

.D,N.,1/20 	Odapalli, 	. .. 
Cavery R. 	., 	Erode...7. . 	 . 

 T.P.Gcvidan, .. 
S/c 	P.Kunharnbu, . 

Rotired Guard Special 
Grade, 	Staff.No.11159, 
Prasanne 	tVeS, 	P.0.1  . 

Chirekkel,' 	. 	 . 	 . . 

Cennanore - 670 011. 

 K.Sraedharan, 	 . 
5/0 8.Achuthan, .. 	. 

S.N. 	P.3180 	. . 

'Thenai House 
Opp 	Raliwsy Statior, 
Chirakkal P.O., 
Cannanorc. 

2610 M.Balakr!shnan, 
S/a Namtikutty, 
Retired.,' Guard tA', 
S.No, 15870, 
f'lanhfrk$th House, 
Good Shed Rcac, 
Tellicherry, 

262. P.K.RamanNeir, 
. 

	

	S/o - P,Kurhambu Nair 
Retired., Driver 'A' Special 
Grado, S.iio. P 6446, 
Kavincha1i1, P.O., 

.• 	Fzhikode, Cnnanore-670 009. 

263. V.M.Karthiyeni Amma, 
%.t/o. Late K.P.Denardhenan •Neir 
Retiredo, Special Grade Guard, 
S.No.9650, Ashok Bhavari, 	A 
Thamarakuzhi, I'alepiurem, 
Pin-676 505. 

264, K,$cvindan, 
iUVan, Retired., 

	

Preetha Bhavan, 	 .. 
I/ç'taat*o)ie, P.O.J1avfl., 
y' . ( Csnnenor- 

c.4kjhike, S/a Rarn3n, 
Ret r 	)JçAard, S.N,.1E54. 

t\0 Ch'athu)/eeh/il House 
PO.Kadbffor Ii War, 

\V(Økat, Pin-670 662. 	 APPLICANTS. 

Coritd./- 

••. 	:.... 	- 
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N.Vasu,..S/o Renpothy, , 
Retired., Shunter 10', 
S,No. p 5024, 
Kottiyath House, 
P.0.Muzhappilenged, 
Pin- 670 663, Cannanore. 

P.K.Kannari Neir, 
5/. Ap,u4a'ir,.Ret.ir9cL, 
Shunter 'B', 5.Nc.P.77941, 
Var'kulathu Vayil, 
Near Ak1yath Ternp1, 
P.0.Azhikczie, 
Cannanore-670 009. 

P,P,Ro'hjpj, tL,/o Late..K.'Thendi, 	•Sl.No.25 to 268 are 
Retired Shunter "B", 	 applicants in 0..51/3. 
S.fO. p 7173, 
Chambakachalil House, 
1.0.Nuzhapilenged, 
Cannenore District. 

K .Chend an, 
269. 	S/oArnbadi, Retired Shunt.er'O', 

S.ft•,.8223, Knay1 !'JU5O 
Ekkchi P.0.Peliode, 
Vie,, Trikkaripur, Kazhargod. 

- f..Narayeni, W/c Late K.Krishren 

2 	
Retired., Shunter, S,NO.P 74901  

70. 	l'1ach1ppurrr House, 
P.0.Cheruvathur, Keargod 

P-dNi.Hyrnavathy 
271 

Retired 	A Special, Guard, 
S • No . 

/Jt 	rØY IL -k1ci's, Sc hoe 1, 
u-L Cannanore. 

'T.P.Leeiavethy Ammp, 
272, Wi/i) Late P.V.Kesavan Nambiar, 

Retired. Driver A Special, 
5.i.:.4654, Keseve Nives, 
Near Elayar.or Templç, 
P.0.Ilundayad, Cennanora 

• V.X.Balakrishnan, 

273 	5/0 V.Damoderan, Reti:ed., 
Driver. 	Special, 	 • • - 
.S.No.P' 4361, 
8/9, Reshmi, 5.N.Naçar, 
P.0.Thottada, Canrianore-7. 	 ... 	APPLICANTS. 

V_. . . Contd./- 



P.Krishnan, 
275. 	K.Per'inial Naidu 

Retired., Driver P, 
 
Spci.t., 

5No.P 4350, 3/2759  
Opp. Spares Lend, 
Vadakkanchery, 
Trlchur-.680 528. 

A.Bhaskeran, 5/0 Appu, 
RetIred., Diiver 'C' Gtde. 
5.No. P 4301 1  

yyanatu. Parambu House, 
Ayyeppankavu Road, 
Kochi-18. 

7 	K.Chryikutty Kannoli, 
/O Kandén, Retired., 

Driver tCt, S.Nc. P 940, 
Kannoli House, Kacheri Amsorn, 
Desom, P.0.Calicut-673 011. 

C.Madhavi, ta/s Lat 
C.K.KrIh nan, Retired., 
Driver 'C', 	3737, 
Krishna Nivas, P.00layil Paremba, 
P.0Kaliayi, C.aljcut-673 0153. 

T.Kesavan Nair, 	 Sl.No.269 to 279 are 
S/o.  N.Govindsn Neir, applicants in o,f4.52/3. 
Retired,, Guard 
s.N..4956,: Santha Sadan, 
Chuduvelthur,.. 
Sh.rar,ur-67 121. 

m.Elias Aron Raj, 
280. 	5/. S.fiariad.ss, 

Retired P Special Driver, 
S.No. P 3702, ED 196 E, 
Railwa Colony P.O., 
Erode - 638 002,. 

J8Pa Go.vindan, 
nnappari, Retired, 

€Sh u n r(, . No • P 3631, 
I 	\414 A?RiJ,Way Colony P.O.., cc ... ApPLICANTS. 

..,Cc,ntd./- 

. 	 • 	 •• 	 'S . 
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:f1.Kesimir Lsuia, 
.282. S,0 K.Maria Louis, 

E Retired,, GuardA Specia)., 
S..No.1211, Annedural Street, 
i4aidwy •, 
Erod.63e 002. 

K.Iluthusemy, 5/. K.landai 
283 	Gounder, RetIred., Guard 'B', 

S.,No.12011,1' Rmarroor;hy 
Street, <o1lempelayan, 
Erode-63q 002. 

KSundaresan, 
284 	S/o N.Kalyanesundara ludal..ar. 

Driver A Gredp, S.N.. r 29-1 

Nft..48, Lenin Street. 
Eride Railway CimonyPst, 
Exoie-2. 

K.R.Lakshmanan, 
285. 	S/o M.Renasarny <sr:a:, 

Retired., Driver .A' 
StaV? No.P 4467, 
'orth Eda Straet. 

Bheema Negar, 
TirOchirapDelly, 
Pi-620 001. 

K.Subrarnaniam, 
2. 	5/0 S.Krisbasaiiy, Ret.ti.d, 

Driver 1 A 1  Special Grade, 
.SNo..P178$, 43, Lenir. Str, 
Railwèy Co1ny Post, 
Erode-635 002. 

R.ethuramari, 
287. .5/0 Rathinam, Retired., 

Driver A' Special, 
SNo. P. 2888, 
Ilarnathi Illam, 
.106, Bharathi Palayarn, 
Iloila5palayatn P.fl., 
Er.de-2., 

M.Chinneppan, 
288, S/v C.Moukkn, Retired;, 

Diaa.t Shunter, 
S.Nrv. P 17851  7/B 
Rdiluy Colcny, 
Erode-2. 

11. f'ler app en, 
289 	S/s 11.flathan, Retired. 

Driver 'A' Special, 
P 3779, 107, 

Kernalagam, Bar athy Paleyarn. 
Str.ee, Mulepaiayam P4. 

4' Erede-2. 



4 	 - 

4 	c 
- 

G:SBmUS1, ,. Gnene;uthu, 
290w 	Retired., Driver:..*At. 	.. : 

Spe6ia2., S.No,P 224, 
4.03-c; Railway Celony, 
Erude-2. 

R.Lirigappan S/c S.Gyyavo., 

	

291 	Retired., 	SpeciRl 
.' 	Driver, S.No.P. 1714, 19, 

Knth.jkaran Street, 
K3)lempalayarn, Erode-2. 

T.S.Sriniv'sen,. 

	

292 	.5/c, R.Swemjnathan 
Retire, Driver tA ,. 8pec'iel. 
S.Na,1 4339, 345 .•1, •. • 

Railway Ouartcrs, Railway 

	

Erbde-638 002. 	 . 

. P.Namasivayam, Sf. N.N.Sa1,dp 

	

293 	Retired., Driver tA' Sii, 
S.N1, r 5511, L 1e, 
Housing Unit, Periar sger, 
Erode-639 001., Tamilnaur. 	. 

K.M.Pkiniraj, S/s' K.fviunuauy. 

	

294. 	Retired.,Oies.el Assistant,, 
S.N...PTJ 10212 9 
Manickkavasagar Street, 
Sestri .Nagar, 
Rajlj.jp" Ccj',n P.0, 
Er.ie-2. 

L.nthonj StJamy, 
S/.Lourdu SuamyPilisi, 
S.N., B 1419. 41/A 
Railway Colany, 
Erode-63$'002. 

tl.&ipethy, S/1. P1.PMook 
Gounder, Retired,. Driver 

Grade, SbNs. P 47e, 
17/F (ld Railway Colony,. 

tI.Balaraman, 5/. Uerikkatasuarny 

	

297. 	Naidu, Retired, Driver 18' 
S.T4c, r 9420, 	• 
C.lopy, Er.de-2 

c1• • 

,-.--- / 

ffr'jaRjy, S/o Perumal Nc,idu, 
( 

Reire1y'iver TBI Grade, 
;j 

jsay4JStreet, oe-2, 

covfa~
) 

i14jSwãmi. Nathan, 	S1.No.280 t 299 are 

	

2- 	j,'river 	irede, 	epplicsnts in 0.t.53/93. 
Dcci 414/IL, 

Ry ColinyF.O.P . - 

£rcde-2. 	
. 	

APPLICANTS., 

	

4, 	
. . 
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P.Pengunni Ilenon, 

3"O 	
5/. T.C.K.Nair, 
Retir.d Guard 'A' SpeciAl, 
S.N.. 15200, tFournami 
Nangappa Nogar, P.O. 
fJlavakkot, Pin-67I 002. 

I'i.Krishnan Neir, 
5/ Kunchu Nair, Retired.. 
DrFier, A Special, 

P 6444, Sr5sh4.lem, 
P. 0, 01 evakktt. 

V.Sreedharen Naii, 
S/a 1-.R.Krishna ['lila!, 
Retlied, Guarc1 A Speriel 
S,N.15202, Thuruthel 
Aymenarn P.O., Kcttayaip. 

P.A.Rajar, S/n P.S.Appu, 
Retired Guard 14 SEc.iai, 
S.No.16144, Hous9 t's..it/5UE, 
"Reshmi", Near PA.Coi'iny, 
Cochn-1$. 

C.Kutty Nreyenen, 
S/r7 V.C.Nareyenan Neir, 
Retired, Guard A SpGciei4 
S.No.7625, Chembra House, 
Shorenur - 679 121. 

.:P,K,Kcs1-cy, 5/0 P.K.Koshy, 
Retired Gucrd, &.r.15205.. 
Vazhakalejil, Ggadikal P.O. 
Chengannur, Pjn-689 122, 

K.L.Kuiien, 
306. Vp K.P,Lonappan, 

Retired Guard P Special, 
5,½. 152169 Chandir.i', 
HiQJ:SchOol Road, 
p:itt.rreppur, jia. Trichur 

552. 

N,Rama?<tlshnan Nembidi, 
07. S/ Chjt'an hettethiripad, 

Retired. Gü:A', 
S.NQ..1404, "Karthikatt, 
Remavainepuram, Trlchur-Rfl 631. 

I 	V.N.Saijanj, 
308. W/0 Lt: ARe.ngen, Retired.; 

.Or.ivé P pebial, 
S.N,•.r 4367, Sree Rangern, 
Puf~p 'E-ngi6e Road, 
r1va1it-678 $02. 

V 
•••• APPLICNTS: 



,. 	41 	, 
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- 	3. 
P.f.Ramaohénd.rn 	.. 	2. 

.S/ 	C,B.V1viennadj,.jet1rèd,, ••  
5uard A. 	S,N.. .15210, 
1anikketh House,  
Kiliende, .Palghat.-.. 6

,
78 S06. 

• 

,'• 
V.Madhaven, 	. 	

V• V 

S/c Thluchemi, 
Driver A Special, 
S,N, 	P 213, 

.. Dalléth Hbt.se, 
Kuthup,:amba, Etth.ara 
Peighat, 	Pri-.67851j, 	V .. 

K.P1.Kunhimohammed, 	V 

S/c K.I'loSdeen 	ya, 
Retired, 	Guatd!.:.'C', 
S.Nb

I .
. 6633, 	Cheridath Hius€, 

Kuttamassery, A1u9ye-tè3 W5. 

12' ' ' Narayenan, "S /S B.Rr.rsm, 
0et4reo DrIvat GoJs, 
S.NS,PTJ 11505, 120 
Jeevanorthni Street, 
Poonthurei;.RAe,1, 	Erode5.2 

C.Kumarasamy, S/a Chinnppe 
o  Gounder, Retird,, Drive: 

'B', S.No, 	P 4206, D.No.6, 
V  Sholep'Pruva., £uthar.re  Pur'arn, 

• L T.S.Rearn..rthy, , 
S/ô TKSsidarajalu, 

V 

V 

Retired., Driver 	tAt Special, 
V  

S.N..P 3540, 15, 	Sundaram' 
Street, Erode-2, 

V 	 I.Pbdul Zlaffar, 	 V 

S/. Abdul Kader, Retired,, 
Driver, Gsods, S,NnV 44, 
235 Kalyanasundaram Street, 
Er.de- 638 002, 

- S.ngamuthu, 	V V 

S/o V-Sitile Naicker, 
Retired., Driver -181, 
S.N., B 1365 3P  D.No.411 0, 

dd 

I-- 
/ 	

V . u. eLvar3 
V V A.tired 

\ Mocij1y 

BANG 

SJV.NOS. 300 to 311 are 
epolicents in O.A. 54/93 

APPLICANTS 

:/; 

S/p. VeIIV2S.rrn, 
iver 
0, P 3542, re1phona tiVagar, 
P.O., Erode. • 	V 



K.Chinnaaiyen, 
3113. S/o fnuman2  Retired., 

Shunter T8!, 
S.N.I- 7458, 76 L.G.G.S. 
Colony. V.O.C. treet, 
Vollernpelayam, Eride. 

11.Krishnan S/o Iiunusarny, 
319, Retired., hunt2r, 

S.N.10072 9  PTJ, 
Railucy Colony, Erode. 

R.Thianarjan, 
320. 5/. Ramasuamy, Rtt1t'., 

Guard Ps S,N.14332, 
Thangepattalaikarr Lae, 
P6pnthur2i Road, 
Erode. 

A.Chinnaiyan, 
5/. Arumuaam, Reti:eti.. 
Drivet 'A S.No. 
N..331 A, Railway Coer:". 
Ertd, 

1,N,312 to 321 are 
epp]Jcarts in 0.f.No.55/93 

P.Subremarar, S/c 
322. Retired Guard 1V, 

Staff No.748, 112. 
Vineyger K-JJ Stre, 
Sastri Nagar, Er.de-638 002, 

• 	S.Kennimuthu, 
323. 5/o Subbe Thevar, Retir2d. 

Guard 'p'. S,No.16060, 
Sundarainmal 111am, 11/8 
Kill, Nanjappa Leut, 
Sulur, Ccimbat.re.-641 402. 

R,nganna Pjilai, 

	

324, 	./, Rangasuamy Pillai, 
Retired. Guard, 
S.No. 152719  20 N.rt.n Chirine 
ilariamrnan Koil Street, 
Karungalpalayem, Erode-3, 
rerryar District. 

U.Flari, s/. Venkatesari, 
25. Retired Guard, S.No.12563, 

No.111, Thera Illam k, 

Kurikaranpalayem, 
flulapaleyam P.st, 
Erode-2, Periyer Djs,ct. 

	

26 	
V.L.akshmanan, S/s S. Vad.'j1L' 
Retired Guerd. 5 Ni.13(6: 
6harathipa1yem Street, 
Kurikeran palayarn, 
flulapalayam Post, Erode-2. 

y' Periyar District, S., AP?LICNTS. 
0 . .Contd,'/— 



/I •z 
4 	 • 

J.K.Shunmughasundaram, 

327 	
S ,!n k .S.Karuppanasamy, 
Retired., Special grade Guard, 
S.Nci.J/T 35, 14 E, 
Railway Colony, Near Railway 
C'1ony ust Office, Erode. 

V1K.linni Nair, 

328 	S/ti KRaman Nair4  
Retired., Pssistat tuer.. 
S.No.1902, Ccntchery Sfrr-, 
Ehde. 

- 	R.Lakshmanan S/r rnasiv, 
329 	Retired 'A' pecil Guari, 

S.Ne,7210, D.No,1%3, 
Sestri Ngar, 
Road, Erede. - 2. 

V.Suamyappah, 
3.30L 	S/o G.Uisuvasern, fleired.:  

Guard, S.N. 1101, 
5 Karuppanasuamy Ko1 Ill 
Surampatti Road, £rode—.6E. CU 
Perlyar DistL-Jct. 

R.Veeraraghevar, 
S/c V.REma Iyer, Retired 
Guard, S,1c.15231, Ncg p  - 
Tayumanavar Street, 
Pundurai Reed, Erode-538 0G2. 

K,Ramalingarn,; 	 S1.N.i • 322 to 332 are 
5/o V.I<andasarny, Retired., 	•ap1icants in 0.F.5&/93. 
Driver 'P.', S.N. PTJ 10052, 
Door. Nc .16, East PFttakarr, 
Street, re-63 002. 

- 	G.R.Samuel Rej, 
333 •  S/n G.N.Anandhem Pillai, 

Retired. Driver tril Speciil, 
-SNe. p 2836, 23 A, 
Panchayat Union Street, 
ilanthrpe Podanur -. ..-II- 	 , 	 ( 

—Yiirb±ere-23. 
• 

,•. 	 • 
j:33- ci Kadar'B;atcha, Petireà., 
I ' ( 	Dr-.i-ver !-.oecia1 

N I  P72, 168 Pa:n Hie, 

'- ••_4 	 / II 
S/a Nanjapp 

335•. G65,nn%rd 1 etirod., Driver 
S-.N1875, 95/11 •Arthi'iliam, 
el1aiore Road, P.danur-23, 

AJTarnil Nadu. 	 ,.. PPLICNTS. 
/ 	• 	• 	...Contd./— 
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44 S. 

S.Velusueniy Pi'ulei, 
S/c,A.SankaraUnam Pi11.ai, 
Retired Driver IS 	N.,643.7, 
.D,Ne,360, Seivapurarn, 
North Peru, Main Rsad, ' 
Coimbat.re-641 26,, 

K.Rengasuemy, 
S/c Kuppusuarny N.aldu. 
RetireS,, Driver, 

aLls Speci,s S.N..P 9464, 
D,N..24; Main Road, 
Podbnur-23, Tamil Nedu, 

K,Ahamed $heri"f, 
5/. A.Kader Betch,  
D-ivér 'A' SpccLai, 
S.N,P 4341, Main Rd:  
Pdanur-23, larrill N3du. 

Nanappa 
SVenkettasuarny Nadu, 
Retired. Driver. 'B, 
.Na. P348, Bjanai Kovil 
Street, Pidanur-23. 
Tami1 fNariu. 

K.P1aiii€par, sf. Kuruppanna Goun4er, 
Rojred. .D''P, 
S.N. 	433, 
Vilangattur, K'tdacher.a1].ur. 
Etude - 

 

i1.Palaniappen, 
S/s Ilarappa. Gj.jnde, 
Retired.,.I Fireman 81, 
5NU,, P 43$2, 
Vellaikattur, 
Kedachaneilut' P.O., 
Thiruchengodu Taluk. 

M.Che11ppan, 
S/c Ilarappa Gounder, 

"I.  Retired. Shunter, 
5.N..9454, 4Aiampa1a'ari, 
Pallipalayam, £r.de-6. 

A.Paie;iiappan, 
S/uthathappa G.uder, 
RetIred., 

Velenketsor, 
edachena11ui, Erode-lU, 

34 5. 

Sl.Nn,333 to 339 are 
applicants in 0.14.57/3. 



P.Gurusemy, 
S/c Palaniappa Gounder, 

344 	Retirod..Drive 
S.Nn. P 7160, N1O 
L.G.G.S.Colen,. 
Kfllampalayam4, £r1de-2. 

•• R.Kurnarasemy, 
Sb Ramaseniy Gounder, 
REtired., Shunter, Loco, 
S.No.P 6315, 
Govindencalayan, 
Aiampai8yam P.11. 
via., Erode. 

G.Semuel Durai Say, 

346 	Gnanadurai, 
Retired.,Oriver !!IT, 
Spi. S.No. P 3107, 32 
Up8tair 4th Crcs Roac, 
Peremasivapurarn, Llpudi-5i €i. 

\I,Sengodan, 

347 	S/n l'elappa Gourer, 
Retired.. Shuntr/Luco, 
S.No. P 35101  Vilarlkaftur, 
D.t'a,54. PulapalayamP.0., 
Kadachenur (Village), 

C.Nachimuthu, 

340 	S/oChellaop& Gnurve?, 
Retired., Shunter, 
S.NO.P 4384, Pnclepe1avrn 
Kadechenallur, Palipalayrn, 
Erode-6. 

T.S.Alimoideen, 
34 	S/oT.J.Shir''uddin 

. Rtired.., Driver 
Spi. S.No. p 3260, 
47 T.-J.Shirfuddin Street, 
Sestri r'Jagar, 
Near Railway C.lony, 
Erode-2 

tty Nair, 
aflan Nair, 
river 
0, PuehpaleyR, 
Csllege ac, 
678 COl. 

U.N.jevan, 
arayane lyor, 

Re 	Guard IV  
5c3•  104'2, Na.i/780, 
Vidya, Single 'Stre&t.,.: 
Old Kalpathy P.O., 
Kalpathy, Pa1het — 

618  

Sl.No0 340 to 349are 
applicants in 0.A.583. 

.I .. PPP(.IC.NTS 
Contd./— 



H 
., 	46.,.. 

c.chathu, .S/o  Appe, 
Retir'd., Driver 	tB', 

352 s..:0. 	P 	5287, 
Kuruncjad 'HQuse, 
Maruthe. Toad, 	P6lqhat. 

. 	Krishnn, 
510 A.Arumughan, 	Retired., 

353, Drivor 	t8l:, 	S.NO. 	p 	9449, 
Chngath Hus6,Kvi1pd 
P.O., 	Paighat-17,r 

P.SukijTeran Neir, 
354 .. Sb 	P.Senkara 	erc', 

Retired., 	Psst.. 	Gia', 
S.No.15394 9 	Pclakkott Hus'i, 
Thenur via. 	Porli, 
PaLghat-678 616. 

r.Govindai, 
355: /!, 	P.Serkara Meriori, 

Netired., Guard 	1 p, 

S1N2024, 	S.rivaloarn, 
H.Nr.M./33, 	Indira'!:ar. 
Ka11p'i11y, 	Palcjhet-5. 

R.Narayoran, 
 S/a 	\J.Ramari, 	Retired., 

Driver 	tP, 	S.N. 	P 	5847, 
Chandrika 	Jilayam, 
Kdrathodi, 
KedLkiakurnan, 
Palghat-678 005. 

N.Velukutty, 

 
s/ri Narayanaswamy, 

Driver 	1131, Re€ired., 
S,N,PTJ 10113, 

mba1aparambu, 
Near Madrassa, 
Kavilpad, 	Palohat-17. 

T.\Jelayudhan, 
S/r, Theethy, 	Retired4 , 

• GuardtCt, 	S.Nu.. 	16223 9  
Devi eadan, 	Pottakulam)  
Kavilpad P.O., 	Pa1chat 

• V.Visuanehen, 

o 
5/0 Kuhhnai, Retired., 
Loco Shunter, : 
S.f"o. 	P 	5184, 
\Iellauikàd, 	Krii1pad, 
Palghat-1 7. 

U,Uasu, S/a 'Jelayudhan, 

360 
' 

Retired., Driver 
S.N. 	P 3164, 	Chandrasoudham, 

• Tannissery. 	Palçjhat. 

-ç - 

.. 	P'LICNTS. 

.... Csntd,/- 

7 
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V 4  i1h even, s7. Ve1yudhan, 
Retired., Orher tB, 
S,.Np.. P 94$, Rahendra 
Sadenam, Ilelepurern, 
'levekkct, Pin 679 002 9  
Peighat. 

T. U .'Jeleyudhan, 
S/o P.Veeran, ReLirc., 
Guard 'B'. S.No.685, 
Thurakad House, P.O. 
Perun.j.ttukur issi 
Paighat. 

V.Sivaraizan Nair, 
S/o K.Kesavan Nair, 
Retired., Guard 'A', 
S.No.5852, 72/A, 
Instrumentation 1on ship 
P.O. Kanjkode tLest, 
Palqhat. 

S. Veer ar agh av an, 
S/.?,Sinaran Re.irc1,, 
Guerd 'A', S4N.14522, 
H N.. H-2, Housi.ng Unit, 
Karemadel Road, 
11ettupa yer, 
Pin-641 301, Tarnil Nad. 

fL,Nareyanan Nair, 
365 	S/s Thavit.ta I;er, 

Retired,, Ljeqe1 Asst. 
S.No.P 9444 
Mu)lakkera Hnuse, 
Puduppaniyaram P.3,, 
Palghet-671 733. 

K,K.Suramania Iyer, 
366. 	I K.S.Kujhna Iyer, 

Retired., Guard L1, 
S.Nh,11149, N..3/1261  
L.N.Purern Villége, 
Paighat, 

P 8 lakrishnan, 
367 -- 	kanda Uarier, 

We 	all Guard, 
Nnt4u6 Harivas, 

( K.1ekuanra, 
akka 009 

'1 CC  
.\ 4(aLr)J 

5T T.ApIJkuttan2 
Retir'c1Jriver 

\' . 105, *436, 
nge1 House, Melepurarn, 

P.O. 01àvakko., 
\1 a1ghet-2. 	 ••, P.PLICANTS. 
V., 



V 

R,Paramesiva Menon, 

369 	M.N.Ramen ilenon 
Retired., Drijar'P.s Spi., 
S.Nt, r 4684, 
Shfvesilam Medathil Hoijsc, 
"e'flakkere P.O., 
Nuirani, Palqht-4. 

P,Thenkaraj, 

37r. 	5/c S'.P.nr,en, Retired, Drivertgt Spi,., 
S.N.. p 2760 2  26 N, 
Behird Rem Theatre. 
P. D.Suamangalam, 
Salem 	636 005. 

I  Ramakrishnan, 
S/o A.pou, RtireI., 

37. 	
Guardtt Spi,, 
S.No. 6806, 
Remanchenati House, 
19/360, test Vakkra1  
Paighet - 678 001. 

C.GopelaKriahnan Nai!, 

372 	/• V.I1adhevec Neir, 
Reired, Driver '.4' Spi. 
SNQ. p 64401  
Cherukaro Krishne N13, 
P.J.Rannadi, Peighet, 
Pin - 6'?? 7 1, 

S,Ssurirajan, 
373 	5/c T.K.Sundararejalu, 

Reti:ed., Driver 'Ps' 
Special, 5.No. p 2327, 
203/\Jinayakarkoii 3treet, 
Nadarmedu, Err,de-638 002. 

K.randur3ngan, 
374• S/n MKasthuri Naidu, 

Retired., Driver 'P' Spi. 
S,No,P 2902, 17/4, 
mmamandam Road, 

Srirangarn-620 006, 

U.G.Veerasamy, 
375, 5/. C'oVinda8amy Pill8! V., 

Re4-ired, D'iver 'A', 
S.N.. P.1841, 48/2. 
Subbaiah Street, 
Sang1ia6dapuram, 
Tjruchj-620 001. 

V.Sithan, 
37 •  S/c Jaiadt'ri, Retireo., 

Driver 'A', 	/7752  
D.Nr24, Jeevanda Street, 
Poondurai Rsad, Erode-.2. 

1..Nc,350 to 172 are 
poiicants in 0.I.5f93. 

,. P.PPLICAJTS 
.. 



S,No. PTJ 10027, 
\Jelleler Street, 
ilunicipel Colony Røad, 
Erode-4.,. 

Trrokiasaniiy, 
378. :S/.ci J.Arulanandam, 

:R?tired., Guarri tPt. . 
S.Nü,. 5253, 12, 
Karnarajar Street, 
Nadar -Medu, 
1Jinayakar Koil, Er.de-2, 

(1flengesTny, 
s/0  C,Muniei. Fetired.. 

3790 Driver fAt,  pl. 
.. S.Na. PTJ 1344, 21, 

Golden Street, 
Thangavil iies MUfl.3f3II7 
Dhar3ourt-.636 702. 

K.Munusam)' N82.du, 
380. 

	

	5/, C.Krishnasaniy Naldu, 
Retired., Driver iC,. 
-AFG 	B 	No.. r Sic;, 
o 5, Kaliyarrna Gounder Thcttam, 
e:rundL'ri R,ad, Ede. 

P.Deniel Jayaraj, 
S/i Paul Pillay, Retired., 
Driver tB?, S.Nr,J 6441, 
No.400 8 Railuaj Colany, 
E:ode. 

*.Ilenickam, 
• 

	

	M.f4r.amuthu Naickar, 
Retired., Driver.  tAt  Spl. 
S.No. p 2901, 22/26, 
Chinnd Mariamman Kil Street, 
Karungal Palayem, E:r.de-8, 

aflflafl • 	 . 	• 501.No.373 to 3-83 are 
alsamy Gsunder, 	• applicants in 0.14.60/93. 
.'\Shunter, 
74, O.N..3/69, 

'Nci.r, Caveiy .1 .' • ' 

3flarnY, 
)t4WSTTiy, I Pe.L:od., 
VCt. S.N..P 35I, 
N$.vas, 4/390, 

i Nagar, 
Jahr kmmapalayem, Salem.. ,.• APPLICANTS. 

....Contd./— 



,. 50 ., 

G.Kennifl, 
S/a Caciniarajeju Nidu, 

	

385. 	Retired., Lrivr 'PS' 
S14, .Ns. F 30421  

N6.420 K, Ri1uay C1ny, 
Erodo-2. 

R,Rengesamy, 

	

3E6. 	5/-1 RmasernY, Retired, 
Driver tct, 
S.Nu. PTJ 10238, 
K81ing3riY2r P:.1y'm, 
Fudur 0he,ani Post, 
Ule Erode-638 301, 

K.G.vindari, 

	

387. 	S/a' Kndha Gourider, Ro 
Driver Bt, S.Nc. '  

N.102 C Ty 	RiIy o1r,', 
Erode-i.. 

6. Nerayan'semY, 

	

3•I 	
6oirdrajaly •i i u, 

Retie'i., Shuntirq Driver, 
S I,N,PTJ 10503, 1 3R1. 
NaderI1edJ, ProndGri cri, 
Erjde-2. 

K. Vedrarej2fl, 

	

389 	
5/9 Kruppen, Retired., 
Uuard '' 

	

' 	Thirumurugen Street, 
estri Neger, 	sd 

V.Arjunen, 

	

390 	
'• Venketacha1e1fl, Retired., 

	

* 	Gudrd 'P.' S,N,.124389  
381  Marnesivayern tree', 
K.11empalayam, Erode-2. 

1,riunisuemy, S/a ?'iuthu, 
351. Retired., Driver Special, 

S,No. P 9389, 1f52, 
E.V.R.Peiiyar Nagar, 
Erade, 

N. Muthu semy, 

392. 

	

	al1a7p8 Gounder, 
Reired, D:5.ver 
S,No,8085, 1/113 
Gddppallt, Ceuver' R.S. 
Erode, 

P.Viswenathan, 

	

393 	S/• S,Palaiivelu, utii'd., 
Guard 'n', 5P1. 
S.No.7620, 324 '8', 
Old. RE'ilwey C.lüriy, 
Ra1lwy Coisny Pr,st, 
Erode-2. 	 . 	

' S . APLICPiNTS. 

I 



., 51 •, 
R.Venkataswamy, 

	

394 . 	S/ca R.Ramakrjehna Neidu, 
RetreL, Driver 'A 
Spl.S.No, P 28'2, 
126, 0 Reiluay Cslony, 
Erode-2, 

M.Chinnippan, 
S/r 11uthusamy Goijdei, 

	

.. 	Retired., Shun -er, 
S.Nu. P 6965, 
Odeppalli, iUercl 37, 
Ceiuvery R.S.., Eir.7, 

K.Chennimalai, 
S/1 Kuppnnan, Reti.r6r.. 

	

°. 	Sh'.jnter 'El', S.N.. P. 3494, 
Nethaji tteet, 
K1.1ethpa1ayam, Erod.-.2. 

K4S.bdu1 Satha', 
Sir R.Khader Sharief, 

	

'' 	Retired., Driver tflt, 
S.No. 16  2207 ;  74, 
Ambedkar Streat, 
Spstrj Nagar, E:ode-2. 

M.Chinne 6otndar, 

39 	.s/.' Muthusarny, Retired, 
Guard 'A' Spi., 
S.No.672, 8 
Hcusiiq Unit, Sampath NaQa 
Erode-il. 

	

;. 	P.Kannen, S/c R.A.Hammantha Gounder, 
39 	Retired., Driver 

S.No. B 118, 26 8, 
Khedei I9ahideen Sahib Street, 
Erode-2, 

N.Ranissarny S/u Ni1a Gounder,
400. 	Retired,, hunter, 

S.No. ! 4230, No.1/56, 
Puduppalayarr, Kattur, 
1ampa1ayam P08t, 

'tk
n 	• 

4clIY \ i.-R.,ja'rn1ah Na1du 
Retar,'D'\1ver ill.  Sc..,., 
S'Nc.. P 5S09'. 1 	V1a1katret, 
Er6e, - 

eengodr,J 
402' 	S4Sb-i'fl(i8J 'a Gounder. t 

N.273 
Kerir Road, Sukkan Thotci, 
Erode. ... APPLICANTS. 

...C.ptd.f-. 
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P.Palanieppan, 
4030! 1 	 5/0 Pongie Gounder, 

Retired., Shunter, 
S.No.4019, 85, Govindarnpalayam, 
Alainpalayam P.O., Erode. 

K.Nellathamhi, 
S/a U.Kumarasamy, , Retired., 

404. 	Guard, S.No.15721 
I 

	

	1/2 East Street, 	1ernna;.-, 
Ercde-E'. 

S1,Nc.384 to 404 are 
applicents in flJs.61/93 

I 

I P..Krishn'an, 
S/a Subrarnania IyEr, 

4O5. 	Retired., Guart, 
'S,No.11?23, 1/500, 
Chethapuram P.O.,' 
Kalpathy, Pe1ha..-678 60. 

I A.taghavin S/s .ppra, 
406, 	Retired., Iriver Z 

I 	.No41O5, Alar1goie H0u3 
Olevakkc,t, Palghat-61n 002. 

vdney tr)t  fIe!1, 
407. Sf1 H.kJ.D.'flei.1., 

Retired., Driver 19', 

CarsvLn- Rabinsn Raad, 
Pai,ghat-678 014. 

V.Prumuqhan, 
S/a Ayyapr.an, Ret.ir1. 
Driver 'B', S.N..2136, 
Prasanth1, Sree Sathya Sai 
Near, Kallekulanqara P.O., 
Palqhat.-678 009 0  

R,Palaniappan, 
40, 	S/c Rangasuamy, Retired GuRrd 

'C' S.N.,1791,. 
Shaini Nivas House Nt. 36/664/'l 
A1angad6, Olevekkot, 
°alghat-678 002, 

P.Krishnankutty, 	 • 	.• 
410. 	S/o Cheriathu, Retired., 

Guard 'C', S.Nc.60931  

Paoinjakkera House, 
P.O. A!a1ur,'vie.Lakkdi 

- 679 302. 

K.V.Ramanethan, 
411. 	5/. K.V.Visuanathe Iyer, 

Retired., Guard 'A'm 
S.N.135G2, .2/137, 	 •• 
Now Kalpathy P.O., 

Pjght-6?8 003. 	 APPLICANT S 

,..Contd./- 



41. 

T.P,Ba1akrjhnan reir, 
413 	S/s C.Sekharan Nair, 

Retired1, Griard. ' 
S.No.1052.5 9  1ocjthet. Hmsc, 
Pankurissi P.O., iie. 
fsrkerai, Paighat-67C6. 

K.PI,Kunchu, 

414 	S/s 'fIanickan, Retired.,. 
' 	Driver tB, 

0 •446i, 
Kailingal House, 
Paruthl6ulH P.O... 
Peighat-678 573. 

P.Reghdverkutty, 
415. 	SIr, V.Ped,naiahh'n f'si', 

Retired., Orivar 	Spi. 
S.No. p 6977, 
Sarayl, Pudussery P.O., 
Pa1ght-673 007. 

V .K.PrerisFr1 i, 

416.. 	S/o K.Sankaran Nair 
Retired.,, trlver 1A'

,  
, 

.Ns.P 7791, Arupuzhe 
Cheruva€hur House, Peril 0 .0., 
Paighat-678 612. 

K.P.Krishnan, 
417 	SI0 Sankaren Neir, Retired., 

Guard SB', S.No.6766, 
Venkatesjra Ii) em. 
P.O.Pampadi, V1a T1ru.viiata1a, 
Trichur District-690 597, 

K.Vasu, S/c Kunjunny, 
red,, ésc$hurte tB, 

N 	5301, Venkalathodi, 
Olsvikkot P.O., 

eihe.4,3 002. 

p11!° Reman, 
r,)øiver 'Pp, 

kar5<Wnath Hous, 
S.S.Enog. 

'reighat-.6m 008. 

61, 

-APPLICANTS.. 
.Cont-d. 

I 
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K.Balakrjshnan Neir, 
420. 	S/c, T,Govinden Nair, Drivor 

'S, S.No,P 749, 
Thekkurncherod P.O., 
Vadakkum tlangalem, 
via. flttappelam, Paighet Dist. 

A.K.Ramechandran, S/o Kannar, 
421 	Retired., Guard 1A' 

S,No, 7192, Alangod Housq, 
Olavakkot, Palghat-7 0 

K.Balan, S/o Kaien, 
422. 	Retlired., Guard .'A 

S.6.61211  Sri Narayenji 
Nilayem, Alangod, 
Olavakkot P.O., palghef -  

678 002, 

C.Krishna.n, Sfo Chupr., 
423 	Retired Ast, Guard, 

S.No.63331  KalathilHsj:se 
Alatgodè, Olevakkot P.O., 
Palghet678 002. 

R,Krjshn,, •.No.675j, 
424, Asst, Guard., rame1an, 

Krishna Nivas, Alangod, 
Olvakkot P.O., Plgh. 

C.J.0091h0, Sfo F.Coelho, 
425' Retirs. Guard t! 5p1 

S.Nr.14493, Chinnmmal Strept, 
Noorabed, rodanur_641 023, 
Cojrnbetore Dist. 

K.Dhariashu, 
S/u K.1.K.Gangaiya, Retired 

426. Driver 1At S,No,P 6804, 
147/a Anthonipuram P.O. 
Suramangelam635 005 
Salem. 

K.Mayan, S/c Kandu, 	 51.No.405 to 427 are 
427. Retired,  Guard(B), 	 applicants in 0.t.62/93, 

S.No.1218, KoZhaqottj1 Hoese, 
Attiirked, P.O.tendhjsova Sadan, 
Perur, Palhat. 

R.Laxma,a, S/c ErCcRnq s*iy 
4aidu, Retired. Shunter 

42e. !iesel, 	
, 

 S.N.95i4 
No.5,Ker3i,zera Streets 	

, APPLICANTS 
.Contd,/_ 



\J.PerunielI, 

430 S./o Venketeserny N1du, 
Retired, 	Goods Driver s  
S.NIJ. 	\.I 	12.: 0, ..No,91 	C O  
Leihbezee.r, 	SrmangEiirn 

Sa1em—i4 11ein Road, 

\J.Kurnarasemy, 	S/a 	Je1ape 

431. Gounder, Retired, 	Shun 	r13, 
S.No. 	P 4433, 	N0.lig 
Alempalaysm Post, Erode6. 

.S,Velappan, 	S/a Sen.ncda 

432 Gour,der, 	Retired, 	Shr/ 
Locc, 	S.N. 	P42929  

Puliamarathu House, 
G.virdanpaleyam, 
laipelayam  

P.Kolandai Gunder, 

433. S/a Paleni (ctindsr, 	Retircd., 
Firemen 	, 	3.No.P 5629  

aiidu, 	rodt3-2. 

,Sengoda Gounder, 

434• 	5/ollerimuthu Goundor, 
Retired., FiremenP, 
S.No.P 5041, Alampalayam, 
Pudupaleyam, .Psriakadu, 
Pal1ipleyam, Erade-6. 

S.Veradharaja iud2iier, 
435. 	S/a Sunder Mudaliar, 

Retired., Assistant/Diesel, 

[7. 
PTJ 10158, 104/D 

Erode-2. A
1
to  . 

I. ct.Sen\Gounder, 
/?C 	 Goünder, 

lye r 'C', 
I 	 - 

o.Zlc L Ty, 
Rlt 	oi!Any, Eroie-2. 

'- 12c '' 	1 

43? èdst.Guerd, '  
jA656, 35, Rajji's tet, 

Erode-2. .. APPLICAJTS 
. , ,Cnntd. I- 
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P,N.Balekrjshnan Nair,  

43B 	S/c Reman Pilla.., Retired., 
Guard, .No.6966, 
Manaleth douse, 
Nedungottor, Shorariur, 
Pjri-679 121. 

K, Narayenan, 
439 	S,0 K.Unnemen, Retired., 

DrivertAf, S.No.925, 
Karamanna House. 
Vadanarnkurusai, P.O., 
Vedanam Iurussi, via.. 
Shoranur-1, 

M.Chinnan, Sb Reman, 
440 	Retired.,Asst. t.ud, 

S.No.7040 Manichithàdl HoL9e. 
Nedungotur, Sh.renur-i. 

T.Velukut.ty, S/o T.Nryenir. 
'Retired,, Driver'B', 
S.N..,P S776, Thuvvakkettt). 
House, Nêdurgottror,  
Shorenur-1, Palghet Ciskric.. 

K.V.Gopinethan, S/a Kimaran, 	Sl,No,428 tc 442 are 
Retired., Asst. Gurc, 	 applicants in O.A.63/931  
S.No.15447, Kallozhi Vattathdi 
House, Paruthipri, Shorri,,r - 

679 121. 

R.Balaraman, 
S/o K.Rejamenner Naid, 
Retired., Driver 11T Special, 
S.No.P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode. 

V.chuthan, 
Sb Venketaraman, Retired., 
Driver t A t, S.No.8221, 
Railway Colony, Erode. 

C.T.Hewett,. S/c A.N.Heuett, 

445 	Retired., Driver tAt SpecIal, S.No, p 2942, 278-H-Tpe, 
Railway Colony, Ernde- 

6138 002, 

446. 
M.Chellappan, 
S/o 1'uthusam' Gounder, 
Retired, Driver'B' 
S.No.P 57741  31, 
Thiruchengandu Road, 
Pallipalayern, Erode, APPLICANTS. 

, . ,Contd,/- 
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D.D,Rozeri, 

447. 	
S/c P.D,Rczario, 
Retired., Driv'r 'P 
Specie'.., S.Nc.P 3029, 
30 , Sastri Nager, 
Erode. 

K.flarimuthu, 

44 	
S/c Keruppanna Gourider, 
R'3tired, Driver 
S.No. P 5333, No.362  
Kasipalayarr., 
Pnnadurai Streat, Erocit. 

K1Palanieppan, 
S/o IKarupparinan, fletirci., 

ssists.nt Guard, S,No,'E65, 
9 Sadayen Pa1yarn Road, 
SasthriNaqar, Erode. 

V,Rarnesarny, 

450 	Sjo Veleppe Cthurcthr, 
Retired., Loco Shunter,  
S.No.4919, Pallipaldyani, 
Alarnpalajern,P.O.., E're, 

P. Kand a Earn y, 

451 	SfD Pararnasi,a Gounder, 
Retircu., Shunter, 
S.No,P 94051  NL.422, 
Aiarnpalyarn, Pallipalayern, 
Erode, 

C.Palaniappafl, 
452. 	S/a Chinnathambi, Retired., 

Shunter, S.No.4379, 
Et Thoilipalayarn, 
S.P..6.flill Colony, 
Erode. 

f.Dakshinarnoorthy, 
453,. 	5/0 Ilanickarn, Reti2bd., 

Driver 	S.do. P 9511, 
Kurnaramangalern P.O., 
Thuthiputtu Pin.-635 811. 
Anibur (N..A.Dist). 

N,Belakrishnan 
45 	 11.Narasirnhan, Retired., 

B'  Flat, 
/ ( 	Kei 	Nagar, South P.uer,'je. 

Tiru yur, Madras•.600 C'41. 

0 
 0 

 011 nan, 
P,).G elan. Retired.,. 

s 	 Spese Guard, S.No.173, 
U-&$ nin Street, 

,
BA 	d. Negar, Rail'a,' Co3.or' D.O. 

e  1• PPLTCWTS 
., .Cofltd./— 
r 
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P.S.Sanjeeva Rao, 
/o P.N.Servothme Ra•, 
RetiredT, Guard 'A' Specie.1, 
5,No.12522, 6.30, 
Housing Unit, Periya' Nagar, 
Erode-636 001. 

A.S.Abdul Jabber, 
Since deceased by Legal Reprsentetive, 
Smt.Heerajen, 67 9  
Kovalani Street, Teachers Cr'ny. 
ERODE - 110 

R.Nerasjrnhar, 

458 	S/o N.Rengasamy Nidu, 
Retired., Driver 
S.t'D. P6978, Shestri Neqar 5, 
Kamaraj Street, Erode. 

R.Thengevelu, 
S/o P,Rengasarny, Rctiii 3 , 
Guard 11- 1 , S.No.101918.. 
498, Agrehara Strt,, 
Erode-638 001. 

K.Paleniaopen, 
Kandappa Gounder, 

Retired., Dtivr 
5.No, PTJ 10070, Or.N0.10/1'1. 
KR-PD Road, Karunkern Mccli;, 
Pa1lipahyem, ErciUe-638 G&. 

.Jarner, /o ).Arn! 	suy °i11i, 
Retired., Driver '1' Spi... 
S.Nc. P 6819 0  8/13, Jee' 
Rangeth Palayam Post, 
Erode-638 009. 

A. Karuppannen, 
462, 	/° APPbjj Gounder, Retired., 

Shunter, 5.No. p 5121 9  
Odappélli, Pallipelayem, 
Erode-6, 

N.Sengodan, S/c Nalle Gounder, 
463. Retired., Shunter, S.No. P 5295, 

East Tholiiye Palcyam, 
Kadachenailur Post, 
Erode-6. 

V 

51.Nos.443 to 463 are 
applicants in O.A.64/93 

... APPLICANTS 

. . .Contd./— 



. 	•• 
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K.K.Krishfle Iyer, 
S,o K.Krihna Iyer, 
Retired., GuaritA Spi, 
S.No.13745, Chembei Village 
P.O., K.tteyi, Paiakkad, 
Pin 678 572.: 

11.Ieemban, 
S/o M.Nakelan, Retired., 
Lco Shunter,. 	5329, 
.Ilullathody House, 
4(ariancorie,P.O. Kott'y 
Palekked Distrist. 

C.Cangadharan Nair, 

	

466., 	S/a K.Kuflhen Nambiar, 
Retired., Pissistahi Gu3:1e 

S.No.1864, Lak 	 b shmi N1Ja, 
P.O.Puthiperiyr8m, 
Peighat, Pin-67 ?33, 

G,Parasurarnafl 
467.0 . S/a P.Gopai P1118!, 

Rétied., Driver '8', 
S.No.P 306?, Sareathi 
Reyappan Street, 
That3hemeflgalem, 'a1ghat- 

678.102. 

C.Naroyenefl, 
s/o A.Chendup Retired., 

	

4680 	Driver 'At, S.N.P 7479, 
'Léela NIvRS's PO• 
Pudupperiyaram, . 
Palghat-678 733.  

.K,Reghevafl, 
S/c 1.Krishnan, 

	

469. 	Retired., Driver 'P*' 
Spl SNo. P 2400, 
riullarithodi House, 
Karimgode, P.O. . - 
(Kottayi, Pa1ghat67 572). 

P,K,SiVasaflkarafl, 

	

47r. 	5 0pJ C.Krishnan, Retired., 

	

1 	i 	uL'ar a, 
P.O., 

	

f
;. 	r— 	2. 

1 

	

47j 	S/QSUP8L IIy Llei, 
'- - . 	 I , . 

	

\) 	 Gurd ..No.14117, 

	

\ 	
Lalepet. P.C., 

Tréh4ta, Trnii Nedt, 
P1105,  ... APPLICANTS 

,.Contd./ 



T.R.Unnikrishnen Nambiar, 
S/o Reman Nambier, Retired., 
Guerd lBtm S.Ns,97911, 

Abhilsh, Ravipurarn , 
Kochi—li, 

K.V.Saràswathi Amme, 
U/c Late K.Balakrishria flenon, 
Retired.., Driver 
S•No,P 3512, Kallazhi Houe, 
Pudussery, Cheruthurut'n',. 

 

475 r 

A.Kunhikrishnen !zir, 
S/a P.K.Sankaran f'eir, 
Retired., IAI Grac3 CUpid, 
5.N..9615, Krishn3 Via 	.U., 
Peruthipulli, Palghat 

A.flarimuthu, 
s/ 11.Pr.gamuthu Naickr, 
Retired, 1A1  Spi., 
5,No p 3574 10 
Dhanalakshmi I1181, 
Kumaren Street, 
Kavungal Palaysni, E,odo—. 

,No,464 to 474 	are 
hrplicanta in 0.I.65/93. 

11. Natesan, 
S/a fluthusamy Gounder, 
Retired,, Driva 	S1. 
S,N.. p 4369, P.C. 1612, 
I.C,Poltce Quarters, 
Dhancjdndhiri Negarp 
Pondicherry. 

G,KJbdul Sathat, 
S/a G.Khader Badsha Sahib, 
Retired Guard 'P' Spi. 
S,N.. 11786, 17 Syed 
Jalal Khan Street, Fort, 
Salem, Pin 636 001, 

478. R.Ramasemy, 
5/eChirmakesavan, Retired., 
Driver t&t 5.No. J/fl 1297, 
176, t18 d8p  Veethi, 
Erode—I. 

479 w  fl.Ibrehim Khan, 
5/c E. Moharnd Khan, 
Retir'd., DrIver ,Pit, 
S.Ns. P 3028, L 249, 
Shamshad Me.nzii, Perear Near, 
Ends—I 

476 

477 

PPL1CANTh 
Contd./ 

V 



C.DavId, $10  D.Gabriel, 
Retired., Driver tAt grade, 
S,No. P 22.9, 2239  
Sasthri Nagar, Sadan 
Palayem Road, Erode-2. 

C.Subrananian, 
S,,'o A C.ruirirreppen, 
Retired., Guard At. 	- 
Spi,, S.No, 12327, P1oL 31. 
16th Averue, Oanü N392i', 
Ambethur, Madra€-600 053. 

C.Arokiasamy, 
S/oP.Chinnappan, Retired. )  
Driv3r 'A' 5,Nc. P 25 
D.No.77, NewStree', 
Eroe-1. 

K.Paleniappart, 
S/e Kaappa Gourier, 
Retired., Driver tA1, 
S.Nr. P 882. 
Aleve Gounder Kdu, 
Ilanien:jr, Salem—IC. 

4e5. C.Rengasamy, 
S/n R,Chinnsamy Nai, 
Retired., Driver 1A' Spi., 
S.N. P 28319  32, 
Ghoiisethcttam, Udurialpet, 
Pjn-642 125, 

486. S.Abclul Kareem, 
Sb. Shaik Jamaludeen, 
Retired., Driver 1A1  Sri. 
S,No, P 28151  30 Burrah 
SahileStreet, Mount Road, 
Madras-2. 

487. 1,No.475 to 487 are 
applicants in 08'1.66/93. 

R.N.Govinclarejalu, 
jarayanaSamy Naidu, 

Driver.  'A' Spi.. 
51 Ntirth St;'e3, 
Kumbskoram, 

—612\ti. 

V 

T)ikam, 
L q6 	A.Anthonysaw-/ 2  
r5r./JDriver '13' 

105 D.Nc5, 
Nager;  Pilisyar Fil 

at, Erode, APPLICAfITS. 
..Ccntd. I- 



. 62 ., 

4290 Kanpri1, 
U 1r je KSin9odan, 
Retired., Driver !AT Spi. 
S.No, P 68269  
Ileligai Natesan Stores, 
N3dar fledu, Poonthurei Road, 
Erode. 

490. 

491 

492 

A.:pyalakshmi, 
J,'o Late P.Pngamuthu, 
Retired. Drivec I!t, 

S s No.P 204, No.27. 
Pilliyar Koil Street, 
Sangliandapuram, 
Tiruchlreppalli. 

G Jhilendarn, 
W/o Late T.Covjndo1, Ret1rL., 
Driver '' Spi., S.No,F 46E59  
Nob74, \JandikarirthottRfl, 
Kol] ampelayaTn, E1008-.2. 

R.laya, W/o Late V. 
Ramalinrjarn, Retired., 
Driver 
5.Nid. P 3789, ED 2 
'H' Type, Railway Colony, 
Erode, 

493 

494. 

495, 

49 

Dh anelakshmi, 
W/n Lptc,  5,K.31.Jap1ek.sE, 
Retired,, Driver 'a', 
Spi. S.No.P 28959  
ED 352 8, Railway Colony P.C., 
Erode. 

ParvaLhi &akthivel, 
U/n Late M. Sakthivel, Retired., 
Diesel Mssistont, 
S,No, D/tl 6481  422 H 
Railway Colony, Erode. 

Nallernmal, 
J/o Late C.Tholasiappen, 
Retired., Driver 'C', 
SNo, p 6579, 291  
Kumaran Street, 
Kollampalayarn, Erode, 

K. Lakahrni, 
U/n Late K.Raja, Retired., 
Driver 'C', SNo. '1 22, 
212 V Railway Colony, 
Erode. APPI- ICNTS. 

Co ntd .1- 

41 

V 



.-., 
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497, Sampoornam, 
W/o Late Prumughm, 
Retired., Driver 'A', 

J/M 8189  
ED 194 D, Railway Colony, 
Erode, 

S.Geeja Bai. 
W/o Late M,anesan, 
Driver tAl Spi., 
S.No. P 2894, D.N.16, 
Lenin Street Church 
Railway Colony P.t:),, 
Erode, 

Pappa, 
1F/, Late K.Krjshfl, 
Retired., Driver 
S,No, p 79451  
Mooppaner Street, 
Old SÜramanga1.tn, 
Sqlem-636 005. 

500. P.M.Aokia3emy, 
S/c R.Iluthu, Retii:od,, 
Driver 14! Spi.,, 
S,No, p 1718, No.752, 
5th Main, 8th Cross, 
M.C..Layouf, Vijayanecjsr, 
Bangalnre-40. 

11o,468 to 499 are 
IppLicrItF i:n O.A.67/93. 

501. •N.Marappa Dasary, 
S/c Nar'eni! Descry 
Fetired., Driver 
S.Nj,P 110839  \13/4 8 19  
Peria lJcagampatti 
VIe., Danishpet R.., 
0ma..ur T,K., Salem District. 

502, Pushpavelli, 
i/o Late V.R.Ve1uccrnv;Retired., 
Diesel Assistant, 
S,No, J/M 12421  D.No,641  
Vavooce Street, 
Kollampalayem, Erode-2.

Driver 1 8t 

1 serv1áman Colony, 
raFn  

Jcintd'nyJJ 
-Zk/0 1< 	Retired,, 

15212, 
D Colony, 

NètT1irlands, 
y Salem-636 016. ... APPLICANTS 

...Contd.. - 



. 	64 	,. 

505. A.Krishneswamy Neidu, 
5/e N.Arumanatha Neidu, 
Re'-i'red., 	ipl. 	Grade Guard, 
S.No.14310, 	Kandampthy PL't, 
Selem-636 005. 

 P.K.Sulschae, 
W/o 	K.I1.Peiamesusren, 
Retired., 	Driver 	IC', 
S,No.P 4800, 	ED 	397 81  

Rai1uy Colony P.O., 
Erode-.2, 

 P.P.Ramen, 
S/. A.Paththcrane 	Iysr, 
Retired., 	Guard 	'B', 
S,Nc,15243, Dhsnalakshm'L 
Upstairs, 	Near Temple 

• Subramanie Neor, 	Ealern.5, 

508. K.S.George, 
5/0 K.Simpson, 	Retired,, 
Passenger Guard, 
S.No.13413. 	Plot No.42 
souse N.,157 A, 
Th'.rujakaver:dnur, 
Selem-.635 005. 

509. R,Venkateurarn, 
.5/o 	N..Remwii:th€nj, 	Reirud., 
Guard 	?At, 	S,No, 	15853. 
5/137, 	A 	edhkr 
Jagir'mmapalayam P.O., 
Salem-5, 

511. CJongia Counder, 
5'/o Chinnappe Gourider, 
Retired., 	L.cc Shunter, 
&.t.. 	p 4374, 	Perle tiottur, 
JagirAmmapeleyam P.O., 
Salem-2. 

 K.S.Sornasundaram, 
5/0 K.K.Subha Rathinam Iyer, 
Retired (uard 	'A' 	Spi, 
S.N.,6711, 	No,75, 
Vinayakar Koil 3rd Street, 
tioalapaleyam, Erode-2. 

 Julia, w/o Late S.Baçjgye6amy, 
Retired. Driver 	IA T 	'. 
S.l.,P 3261, 	3/1 	South Uedm, 
Coimbatore, 

513 K.Kandaserny, S/a KarL!ppar;ner, 
RetireS,, Pssistant Guard, 
S.No,161C1, Odaikir,athuputhur., 
Ramedevam P.O., Rarnedevan Jii1age, 
via,Kandanpelaysrn, Narnakkal Taluk, 
Salem District. ...., APPLICANTS 

... .Contd./- 



r 
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514. B.Xosalai Chandra, 
LI/a T.S.Sucrninathan (lto),, 
Retired.,':Guerd 1I Spi,, 
S.N0.7619, ED 353 P, 
Railuy Colony P.O., 
Erode-2. 

515.. P.Plamelu, 
W ' /n Late M.r'alaniappen, 
Retired., Driver 1 P.t 
Spi. 	.No.P 28939  8 1 
Jeeve'Ncgr, RenQompe'.aarr ;  
Erode—s. 

516. C.V.Narayanan, 	 • 
S/0 C.V.Krishnan,' Retired.., 
Guard 'il' •SNo.32831 	 ' 

Ilythri, aoutn 3azar, 
Payyarirur. 	 - 

:i.1No.5OO to 517 are 
517. 	Smt. R.K.Pervuthi, 	 ptCEflts'.ti1 0.11.68/93 

W/o Late K.S.Ranoasat:: 
Retired., Guard. rAl Sp1 
S,No. EA 1124, Elayo i ttet,  
Subremanici NQer, Salem. 

51. 	.Reupthy, 
S/c'S.Vejiravel, Retired., 
Driver 	Spi., C14 
Kannan Negar, V..O.C.Nagar 
'Post, Thhjavtir-613 007. 

519. R.f1ahabookhafl. 
5/0 A.Rahimankhafl, Retired., 
Driver  
5No,P 3053, No.82, 	' 
Rengariagir, Suramangalàm, 	 ' 
Salem—S. 

520. 11.'Chinnu, 5/c M.tlechery, 
Retired., Driver •?At, 
S.No. P 2815, D..No.26, 
.6th Dharma Naqar, 
Surernerigalam., Salem—S.  

521.AA1U1 W'ehab, 	' 

	

*' \ 5//o1,t,SS..AbdUl Azeez, • 	• 
A'RE'trd,\Driver A' Spi.,  

,( 0\6 	No.101, 	 • 
if 	\Kén ned \ ia\ ar, 

'S 	 bweyêgar Road, 

	

nSafl a i!, Salem, 	.• 
005. 

\K Iv,ci'/i, 
hder Iiohiden, Retired., 

DTivr 'A', 5.No,P 215, 
32 Nehru Street, Old  
Suramerigalam, Selem-66 005. 	 . ....ilPPLIcAN T5 

..4ontd. - 
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I1.Ramasamy, 
S/o Ilunusamy Retired., 
Shunter'(Loco5, S.Ns'.PTJ 111196, 
D.ro.122, Peryar St±eet. Old 
Suremenqalem, Salem-5. 

K,Palani, S/n Kolendal, 
Retired., Loco Shunter, 
S.No.P 5256, 5/89 
Anna NaQar, Jagir Arnmepeleyam1  

P.O., Salem-636 302. 

K.Govindaseny, 
S/c Kendasarny Neicker, 
Retired., Loco Shunter, 

t ,  5,Nj,f) 9477p,  
D,N..21, Dharmancr 
3rd Street, Salem-s. 

K.RamakriEhnan, S/c P,Kuppa, 
Retired., Drijer tAt 

No.P 2164, s/es, 
Lekshumi 111am, Jagir 

I 	mrnapalayam P.O., 	Iern-2. 

PI .Annarnal9i, 5/0 . 1jthu, 

527 	Retired., Driver 
S.No, P 51929  1),IcJ/4, 
Periyar Street Old 
Suremanalam. elem-5. 

Periennan S., 
I_I 

Sb Sr:er3ryan,  
First Fireman, S.No.,P 745 1  

15, t1ar±emn:an .tr61'-1  

Solem Pallem, Salem-5, 

I P,SubrBrnani, 
S/c Pelani Gounder, Retired., 
Lo:S1unter tBt, 

H SJc, P 7455, i1lér Street, 
Solampallam, Salem-S. 

M.rumugam 5/, Marappe Goidet, 

530 	Retired., hunter 'B', 
. 	S,No. P 8078, A/65 Keel Stroet, 

Ariyagounder Patti, 
Suremanqalarn P.O., alen-5. 

f1.Chellakannu, 
531. S/o flunusemy, Retired., 

Loco Shunter 'B', 
S.No.P 79461  B 39;  bk 1i 

the Rem Theatre, 
Suremnqalam, 
Salem-S. 	 ... APPLICAITS 



say Retired.., 
1.9  .Wo. P 3052 1  

rtv$AJf- 	lind Cross Street,. 
pakkam, Ambathor, 

11 ad r as— 53. 

aIem-I 
).. 

R .Ven:atse 
/s A.f.Rer 

.. 67 .. 
P.Jegenethan, 

	

532, 	S/o R.D.Ponniye, Retired 
Driver 'A', S.No.5551, 
D.No.50, Mut-ilappan Street, 
Kichipel.eyarn P.O., 
Salem-5. 

A.Perumal, 

	

533, 	5/0 B.Hanuman Retired. 
Loco Shunter 
S I NI. P 8079, 131 Al  
R3iiwy Colony, 34I3. 
Salem-5. 

R.Arnrnesi, 
S/c K,Raman, Retir.c1., 
Driver 'A' Spi, 
S.No. PTJ 10057, D,No.81, 
A Ilesque Street, 
Old'Suremanqelaiii, Saler 
Pjn-636 C05. 

V. Kendasu amy, 

	

535, 	S/c 'Jeilaiya Gouiider r  
Reti"ed., P.sstt. Guerd.. 
S.14o .7246, Thir'magal Scr'et, 
D.No.139, Bcdinaickan PRtt, 
Sal em— 5. 

Yesode, 	 - 
536. 	W/j Lat.e T.S.SripiveRr, 

Retirec,, Driver 'A' Spi. 
S.No. P 1e46, 10 Nehru St:eet. 
Old SuranangiJ.m, SaiGm-. 

3eriaki Theilammal,, 
537, 	U/o Late A Firjunan, Retired., 

Driver ,B, 5,No,P 3080, 
4/248 A, Bharathi Nagar, 
3aqir Ammapalayam P.O., 
S1em-2, 

P.V.Pachamuthu, 
538. 	S/c P.'Jelusamy, Rcti:ed., 

Guard 'A' Spi., S.N9.12231  
386, Sakthy Vinayagar Koil 
Street, P.onthurai Road, 
Erjde-2. 

U .H.Gilhnn1y, 
539... 	Retired, 

Spi., 
i S.No. R'29Q3, 36, 
Par aivatan, A1aaprrn, 

540?. 

L.N,Er18 to 537 are 
applicants in 0.. 
No.69/93. 

PPLI1ANT5 
,Cotd. 1- 



R.Thirurnalel, 	- 	•- 	 - - . 

541 	Reoresentëd by Lokeneyski 	- 	- - 
0 

as•Guêrdian,  
• S/o R.Reng.asamy Naidu, - 	 - 

Retired., Driver •'A'Spl. 
 

- S.Nu. P .2864., 2 A. North  
'Jellalai Street, 	 0 

Pandeme6ga1am, WorivFJr, 	. 
.T.ruchy-620 003. 	. 	 • 	-. 

:- 	.Anthony, 
 

542. .S/LiRth3iaiflh1Jt'U,,-  
Retired., Driver 'A 
Spi. S.No.3030, Nu tflC.,  
Neteji. Road, liarapalarn, 
Erode-2, 	 . 	. 	 . 

Sav8rinayaQatn, 	
-, 	 Z1.1*1  o.133 to 543 are aplicants 

S/n Frokiarn Rejred1.,. . 	in U.A.Nu.'1[J/93, 
- 

Assistant Guard, 
S.Nr,. 	7122, West 
Marianathapurarn, 
Dindigai-60 	- 

-I 	IJ,.Achuthan 	Nair, 
S-/..P.Narsyenan Nair, 

544. 	Retired Guard 	'A) 	Sp:ecial, 
S.No.7628 ; 	5/1584 	tAnugr9h 1, 

- 	Asokepuren, 	Cal7Jt-!673 cti. 
T,Kunh1Lrsnpn. 
5/.. Nar-ayenen N-arnbiar, 
Retired., 	Guard 	16 

-. 	S.N..6302, 'Ku-ttiyil'.House, 
-. 	P,O.MelacIj673 	522,. 

-- 	• • . 	F1.Viswanathen, 
546. 	5/0 KaBclakrishnan Nair, 

Retired., 	Guard 	tAt -5p1. 
S,No.15164 0 	H1to,1/4599 9  
ItAswath5,tt 	Cast 	Nadakavu., 
Caljcut-5. 

T.P.Padmanabhan 	Nair,.... 
5470 	S/o T.V.Appu-Nair,- Retired...,, 

Guard 	tAt, 	S.No.193", 
Usha 11etdir, 	P.U.Mankavu, 
Caljcut-673 007, 

K.Krishnankutty Nair, 
54. 	S/o Unnichathari Nair, 

Retired,, 	Guard 	tt: 

S,N...1502,-iadakkeyii 
P.O. 	I.E.KunramangaLrn, 

- 	Cal j.cut, .• PPLICAFJT5 
... ,CoritcF,J- 

V 
	

V 
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V.,Recheven Nair, 
$L Gvinden Nair, ''' 	Retired., Brakesmer., 
S.Nc.3024, R89h6VB Nives, 
Chireniangalarn, P.O.Neduve, 
Perappenangedi, Malebar. 

U.K.Bheskeren, 	 - 
5/n U1K.Velu, Reired., 

-Guard 'P4' Spi,, S.No.'162 7; 
Urpekendy House, P.C.Tj.jr 

—6,6 3(s2. 

K.C.6"vir,de1 Nair, 
S/s.C,Reman Nair, Retrid.. 
Driver 'B', S.".. 7186 9  
Edaveth House, 
P.O,Th1klthsjr, 
Caljcut - 673 317. 

K.flheridukutty, 
S/n K.Cnekku ReLred,. 
Asst.Guaic, a.N.,16i., 
Koyirnakandy Hcusc, 
P.0.Elsthur, CeJ.luf.-

73 'tJ. 

r.suhr -,ien, 
S/o P.iudan, F'tetirei., 
Guard 'A' S.N., GP 688, 
Neni:-.sn 
Near Water lenk, 
P.O.PuUiiyI, 'aliL.t- 

673 C04. 

K.K.Parerneswarari Nair, 
5 /a  P. K. Ejuaran Nir, 
Retirea., Brakesmen, 
S.Nr.1460, Kulengas, 
P.O.Lakkidi, Pclgh. 

A.Athuthan, 
,1/.c N.Koudan Nair. 

d., Guard 
144, Srevelsam, 

Pe..ghet 
67$ 613. 

- 

e 

S11 No544 to 555 are 
applicants in 0J.71/93. 

\' 	•c't1reff' 
'efl.Sol..mcn, RociIerl., 

e(p,JA.No,P Ee19. 
7J5.K.C.R.ed, 
'thi Nell. F.cazi, 

—638 009 .. PPPLEANTS. 
.. .Coritd./— 
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" K.theppen, 
S/c Keliappe Gounder, 

57. 	Retired, Shunter IBt, 
S,N.P 4530  D.No,110 
Arup'Du Mele& near, 
peipass Road, 
Poondürai Road, 

M1Zulekhebi, 
U/a Late S.KSyd n*ne 

5584 	Retired. Driver 'Be, 
5,No.PIJ 1012S, L.288, 
Periyr Neger, Hcin 	01 
Erode-63E3 OUl. 

H S.Pruneca1em, 
559. 	S/c A .Sub1é P.L111, 

Retired, Guard 't', 
Spi. 'S.No.8995, D.N.'7, 
New Street Lbrie, 
Trchirepe11y, 	 00.. 

N,P.1aIivo1u, 

560 	s,'.:'c..nse,y. Reti.:. 
Driver 'B', SN,V/7 
N.rtchipeIeyem, L.Puthur(P.0:s 
Erode-638 002. 

C. 7asup ethy, 

561 	Sbo T.ChinneRamy Desikei, 
Retired., Guard '1, 
S.No..12152, 73, Kosameds Stre3t, 
Tiruvannsrnalei P.u., 
Tirüvennenelei, NJu.District, 
Pjn-606 601. 

11,H.Abduirahiman, 

562 	5/ri Nahammed Hussein, tAt Retired., Driver 
S..No,P 2294, fvtannerkuisrn, 
Neer Indian 0vcit3c Bank, 
Tiruchirappelly-620 020. 

K. Natchimuthu p 
56.3. 	S/c Keruppan, Retired., 

ssistent Guard, 
S.No.7118, Periasamy Hou6e, 
Palemepuram, Five Reo, 
Karur, Tiruchy Dist. 

564 

,V .Peulrej, 
5/0 m.Vedhareyejem, 
Guard 'B', (Retired), 
S.No,13856, Arul 111am, 
117, Ceuvery Naçar; 
Kulitelal, Tlruchy-535104. 

r 
RPPLICATS 
.Contd./- 



• .... 	•.• 	. 	 •• 	.• 	•. 

.• (,_ .. 

K.F1.Rahirna, 
U/. Late C.Nagasundere'1, 
Retived Diesel Assistant 

- S*No.J/M 497, 30, Nehrutret, 
Old Sjramancilam, Salem—S. 

K"ishnammel, - 
U/sLpt6 Konthan, 
Retired.,, ssistant quard, 
S1No.6U5, DNo,5, fleeeth 
Street, Old SurannalF, 
Salem—j. 

Cateerene, 
W:/ô  Late D.K.Pote', 

'P. Retired., Driver 	', 
Speôial, S.No..P 1796, 
130 I F.nthoniapurani, 
Suremangalarn, Salom. 

N.[.palasamy, 
5/i. tJarayraSamy R.EjU1 

77 	Retired., Guard, 
SNo.1300E, HG 338 P.  
Hnisin6 Unit, Antlaiage:', 
Trichy-620 013. 

N. Kuppr 
578,5/c Narayaiia Naiker, 

Retired,, Fireman, 
S.No. 9429 9  2/i62, 
Siv.athpuram P.O., 
Salem, 17in.636 3C7, 

16vindamma1 

5• 	
W/o Late K,Lrumugarn, 
Retired., II Firenirn, 
S.No. PTJ 174491  
mmapelayam, Salem. 

a,9e hrnmel, 

Sl.N..571 to 579 are 
applicants in 0.f.73/93 

F( .Th.angamutflu, 
$ -Rtd, Driver 'B Grade, 
, (1 No 1, 437, 60 2, 33F, 

.SK aC.4ad Erode-638 C09, 
c ( 	:,- •: 

z 	K&isa1a j 
t)e1 E,-Ponnusemy, 

Retir.a1j,,GUaTd ', 
p 64.153139 30, 

1uiePelayarn P.ni.. 

çEro'd e —2. 

,APPLICF!TS. 

... ,Co'ntd./— 
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K.f1.Devanathar, 
S/a P.fieenakshisunderEi!fl, 
Retired., Guard 'F' SpJ., 
S.No.10438 9  No.222, 
Lenin Street, Railway Cclony 
P.O., Erode-2, 

S/a A.Swaminatha Pillai t  
retired., Guard Spl., 
S.No.14326, No.25, 
5th Cross, Par3rnasip.n, 
Lalgudi, Tiichy Distii..t 

pin-.621 6T:. 

	

- 	V.Srinivasen, 
5 /a  R.Venkatarama lyot. 
Retired Cuarr 'A' Spi. 
S.No.9456, No.18, 
Dr,Ambedkar Road f  
Bhuvanesu8ri Naqir, 
Caimbatorc. 

U.MarirTuthu, 
S/o Venkatjcne1am 
Retired.,, Driver TE', 
S,Nr,P 4G9, Kaiikdu, 
Omalur Pest, Salem District. 

E.Periesamy, /o Ellppn 
Retired.. Ps.st. GLrd. 
S.No.1545, Avinbahi, 
Coimbatore District. 

K.Ragothama Ra..., 

	

5700 	'5/a  <.Kupu Raü, Retired., 
Guard 'A', S.No.10694, 
P1st No.80, Flat No .931  

Kelyen Nager, Sanjivafleddy 
Neger P.0., Hyderebad-500 038. 

K.U.Mohan, 
571. 	S/o P.K.Veratherejalu, 

Retired,,, Driver 	SD".. 
S.No.PTJ 10372, 1.9/8, 
Mariemmankàil Street, 
Salem, Pin-636 005. 

S1.No.556 to 570 are 
applicants in 

N.Thangaraj, 
57211 	/o C.Menickein, Retired,, 

Diesel Assistent, 
65/A 1eriammer,ko1l SLet, 
Sa.em-636 005, 

R ,11 oriemm ci, 
37 	W/. Late P.Murugasan, P.etiod,, 

Guard 'C', S.No,16321, 46, 
Anna Street, Old Suramarigelam, 
Salem-5, 

V 	 V V 

. APLICANT5. .. 

.Ijntd./- 
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E,Ramen, S/a E.Sa.j 
Retired., Oiiver ICI 

.52. 	S.No, P. 4242, Edethottet-hjl 
House., P.0.KBd81Ud1 Noaram. 
.Ma1epurem Distiict, 

Piri-676 312, Kérala. 

K.Raman,S/sCh3ndu, 
5834 	Retired,, •First Firurnan, 

S.No, p 7147, Vakeeri 
ieetha1 House, P.O., 
Palath, (vie.)Kakkod5., 
Pin-6'3611, 

mr6.8.saroj-ini, /Let 	1,c6;adicchcia, 
23 Iliddle Street, 
Cid Nidamangeia, 	 £ii..No.580 to 584 are 
NidamanQalam p.o. 	9pplicants in O.f.74/93. 

L,Vasudeve-i Nair, 
-S/S N,Gopelan N&ir, Ret1ri 
Gjard 	', S.Nr.7519 
Sohe1eyam', C,'c tet5n 
Master, VeniyamIa1ai 
Malb6urem Diatrit, 
Ptn - .679 339. 

MKutty hielu, 	 • 

586 • 
	S/si Lrte ri.R.Senkaran, 

Retired., Divor, 
SNo.5707, {1adathi1 House, 
Erapv1idjp Vya1, P.O. 
rak'inar, Kozhikode, 
Pin 	028 (staff F'73 

[1.Schuthan Nair, 	 • 
5V4. 	.5/. 11,Krishnan Nair, 

R?tired., Guard '-h', 	. 
Kariyatkuni House, 
Narakode, P.O.Keezhariyoor, 
Kozhikode - 673 324. 

.• 	K.NsaankUnni Menon, . 	 S1.No. 585 to 568 are 
S/n V.Madhava Menon 	 ap1icants in O..75/93. 

: 
\\t 5.89 	S/.P.#ernen, Retired., 
\ 

	

	 /1fl 1? S.No.P 577 
. BANGPU.4daVath House, 

..... 	.Friye1iur, 
Calicut. 

- V 
. .,PPPLICANTS. 
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590 	
tJ/oLete'1.Thenen,in 	

& 590 are epplicente 
93. 

Retired., Loca Shunter, 	
' 

SNtP 81q3, 
dhikariflaflame1 House 

r.0Jriyallur —673 314. 	 - 

C.K.Veisyudhen,  

591. 	
Retired., Shunter/GHTS., 
Iuzhithot.tu Pararithi, 
EestofCemethari kcad, 
Cochin Ifl. 

51,p,591 & 592 are applicants 
in O.f.?7t93, 

5.94. 

595. 

P.M • Kumeran, 
Retired., Driver, 
Southern Railway, 
Puzhakkel House, 
Mudappalore, (Via) 
lathure, Palqtiat District.. 

M.Moses, 
R.tirer't'  
[lethal College, 
flammeth Vayel, 
Pattath31lem, Qui.1,ou. 

U , 1 rj u ran, 
Retiree., Driver 'B'/QLN. 
Karmaleyet, 
Pattathénam, Quilon. 

PMercita 
0o Late &hri Dominic Sebistien, 
Retired., Driver  
Pethan Paramba, 
Near Tr3nsprrt Office, 
Quilon 

S1.No.593 to 595 are 
appliàants in fl.f,78/S3. 

N. K. Gane safl, sob 

	

	S/s M.N.Krishnemocrthy, 
29, Ramaniijam Stret, 
Kell'jkuzhi, Tricy•2C, 
Retired Guar/Specia1 Gra 2 , 
Southern Railway. 

597. 

59 P. 

M.,5.ThangeJreQ8sam, 
S/o Ilichel, 2 k74-81  
First Street, 
nnei Nager, flalligaipuram 

Trichy-1., Retired Drivir 	' 
Grade, Southern Railway. 

F. I.Vinceflt 
S/o (.J.Fmbrse, 
27, Poonthottam, 
Kemr 1 s Town, Trichy, 
Retired Guard/Special b 3tade, 

ySuthern Railway. .. RPPLICRNTS. 
.Contd.I— 



V,Subramanian 
S/c E."enkatraman, 
21, Thondaman Colony,. 
Met3r Factory Road, 
K.K.Nagar Post, 
Trichy-21. Retired 
Passenger Guard, 
z.Reilway. 

.lntony, 
600. 	sb Sovrimuthu• Piliai, 

41, Ml15yapuran, 
(a1fl Read, Trichy.-1. 
Retired., Shunter 
Southern Railway, 

R•  Gopal an, 

601 	'° D.Ra,iìahandran 
125, (riemmri Koi]. Siet, 
Pcnmalipatty, fold3t Rnc', 
Trichy-4. Retiro. 
Pdssenger Guard, Southern 
Railway. 

1.K.Srinlvas3n, 

662 	T.U.Krishnsny, 
131 1  East Chittra Street, 
!irirahgam P.O., Tr5chy, 
Retired Guad/i'ecial 
Grade, Southern Railway. 

R,.iagarsamy, 
S/o Rengasamv Naidu, 
328/B, Railway Coioiy, 
Trichy-20, Retired Lice 
Shunter 1 81  Grade, 
Southern Railway 
(Trichy Division), 

1 5 Issac Chelliah, 
604, 

	

	5/o S.f1anue;1 (late), 
Reti"ed '' Giede Guard, 
Southern Railway, 19, 
Keela Kisa Street, 
Beemanagar, Trichy-1. 

S. /1
k P'Iasthan, 

7— -Innamthar 
' ( 	khopp 	\nnur Post, 

ichy-1 Retired Drive:, 
z 	 outhrn R31ay. 

am, .51/0 Nags -ii131 
eral Bazaar St:et, 

___ 	r Post, Trichy 17, 
'tired :Driver/B G.ad, 

5outhern Railway. S .. APPLICANTS 
S • ,Contd./— 



. 76 . 

E.Abdul Rezak, 
S/a Piohrned Esurf, 
55, Iloolakollel Street, 
Tenn'jr Pact, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway. 

I. Innasimuthu, 
S/o Inresirnuthu, 
Kalkothervr Vilh'ge, 
Purothavkudj Post..621 31'J'' 

Ilnga KLchl, Trichy Dt:Lt 
Retired Driver/ B 1rara, 
S.uthern Rai1iay. 

S.Ruben Gregory, 

	

60. 	5/0 D,T.A.Sudazar PlIE 
5/A, Convnt Fiad, 
Contonement, Trichv.-i 
Retired Guard/5pecL1 Grac 
Southern Railway, 

M,Kareem Salg, 	- 

	

61-0. 	S/a V.unveer Biq, 
Np.13, Per,si3nei' iticet, 
Kjapet, Trich-1, 
Retired Guard/A Grade, 
southern Railway. 

P.Antcnisarny, 
S/c S.Doraisemi Pi11p1, 
7-.E, 1st Street, 
D.r a1sm p m ,.-T 

Tichy-1. 'etired Driver, 
B Grade, Southern Railway. 

• 	T.R.Ethirajan, 

	

612. 	5/. ThiruvGngadathan, 
53, North Chlthre Stree'c, 
Srirengem, Trichy-13, 
Retired Passenger Guard, 
Southern Rajlua.. 

K.Ps.Raghavasirnhen, 

	

13. 	Sb. C.rmnthacharier, 
1, south Devi Street, 
Ranganagar, Srifangam, 
Trichy-6, Retired Guard/ 
A Grade, Southern Riluay, 

614. 
SF1urugesan, 
S/o K.Subremanian, 
Plot No.5, Thaimenevai Stiet, 
Iyyappa Nager, Trichy-21. 
Retired Passenger Guard, 
S4thern Railway. 

y 
1S APPLICANTS. 

.Cotd. /-. 
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•R,Viswanethan, 
.S/e N.R.Radhekrishnen, 

615. 	5-t, Sastha Street, 
BalejiNives, Ayyeppe isuar, 
Trichy-21., Retired Guard! 
Specia.L Grade, Southern 
Railway. 

Gerald Edward Rodriques, 
S/e Gerald t:dwprd, 
24/a Ardhi BhegwrL Street, 
Tendrel Nager, 
K.K.Neur Fost, 
Trichy-.21. 

. R.Rengesemy, 

	

617. 	5/o Ramasamy Kavande, 
.62, Railway.Cvlony, 
Bells around, 
Trichy-1., Retired, 
Shunter B Grade, 
Southern Railugy. 

P,Raman, S/o Pitcha5., 

	

61. 	118, Prij Melouparal, 
Trichy-1. Retired. 
Fireman/A Crae, 
Southern Railway. 

C • Se thur am 

	

61, 	S/c Gopalsamy Naidu, 
Crawfnd Rilwy [iny,  
Trichy-20, Retired 
Driver/4, Grade, Sov+.herr 
Railway, 

S,Thangaraj, 

62C 	M.Sebastian, 
5/24, Thirunagar, 
P.rimal8i, Trichy-4. 
Retired. Shunter/k3 Grace, 
Southern Railway. 

D,Devadoss Alfred t  
621. • .5/0 P..P.Devasirvatham ,Piilei, 

137, iluthuraja Street, 
11.ud:aliar Chatram, Trichy-'i. 
TI Guard/Passenger #..  

(•( 
( 	5, P. nt. ru s.a 

2 	YSanj 

	

z t 	.&(1,) 

	

- 	 ThyI 
-Retired)Dr 

N!du, 
narr'ant Cul ny, 
em, Trichv, 
er, Southern 

... APPLICANTS 
,Contd./- 
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S. Krishnan, 
I S/c T.E.Sararigapefli Naidu, 

623,. 	61 N'rvethi Ammn Kojl Street, 
Sriranam, Trichy-6, 
Retired Guerd/# peciaJ. Grade, 
Southern Reilway, 

T.'J.Naganathafl, 
136, North Chithirai 
St:eet;  Srianm, 
T'ichy-6 Retired. 
Guard/A apecial Grade 
Southern Railway. 

R,Narayanasamy, 

625 	
187., Chitrai Street, 
Sr'.rangam, Trichy-6 
Retired uard/R GrLde, 
Southern Railway. 

El 

K.N.Subramafliefl, 
North Chithii'ai 54 reei 
Srirangarn, Trichy-6 
Retired Guj"d/F. Gi:ade. 
Southern Railway. 

L,.Rangenahifl, 
5/0 T,L6chumaflafl, 
719  Keridi Street, 
Srirarigan, Trichy—
Retired Euard/B Grade, 
Sr,uth9rr Railway. 

5.R.Yamunachari7  
S/a T.RenasUamY Thahaci-e:, 

, Uest Iittre Stieet, 
Srirangarn, Trichy-6, 
Retired Guard/A grade, 
SlIiUr 	Railway. 

S. Veer appan, 
S/o6.Soundarara Pillai, 
143, Main Road, 
Sangiliandapurarn, 
Trichy-1. Retired' Drjver/ 
A Special, Southern Railway. 

A.M.Joseph,.S/o A.AlnbrDse, 

630. 	Nn.18, P3ttakara Sfreet, 
Palakkarai, Trichy-1. 
Retired Guard/A 
Southern Railway. 

S.P ,f½dalkeiasarny, 
S/o S,Prul Pillai, 
269  Sekkadi StTeet,' 
Pa1akkarai, T'richy—l. 
Retired- Guard/B, 
Southern Rail-way. APPLICANTS. 

.Contri./— 



-,- -w- - 	 - 	, 

( 
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K.R sSvar.en em,  

632 9 
	

No.48, Palayekavil.Street, 
Palakkeraj, Trichy 
Retired Special xd  
Southern Railway. 

C.ntiinyeemy, 
633 	5/. P. ,Chjnnj8h iidayer, 

15 Sugados3 1'1and' Street, 
Bau Road, Trlchy-2, 

P'.SyeI Jaff'er, 
Sf.. Syd Ahnrnnd,. 

634. 	6, North Swankara etre't, 
Near Babir Road, 
Tricthy—B, Retired t}ri.er/ 

Southern Railway. 

V,Periyasamy, 
5 Ø 	S/c G.Vejthjaling 

32,Kazapettaj Line, 
Bi3zaarStreet, 
Trichy1,et1r8i ur; 
A, Southern Reily, 

V,leqIriswamv, 
63, 	S/o N.S.Uee'8EwB.1  Na.o'J)  

8, Doctor Issac Lane, 
Sengili.epdpur, 
Trichy.-1, etirsc4 Gcds 
Guard, Southerr Railay, 

S.bduj. Subhan, 

	

637 	S/c 5 he5.k Bahj. 
380  Sathyamoorthy Street, 
Sentharneerpuram, 
Trichy-4. Retired Guard 
A Grade, Southern Railway. 

N.Rmrner Basha, 
S/c Md.Hass8j, 23-1%, 
Varathamasemet Street, 
Sangiliandapuram, 
Trichy...110  Retired Driver/ 
A., Southern Railway. 

D.Q e p al, 

	

63, 	/Fçpiairaju Chettiar, 
pe44aj llairi Road, 

cTijy_'K, eltired Gt.'arr11, 
Sot.erniiiay. 

' S. 	harn L.O 'fli, 

	

64i ' 	I /3rK), £fc lo ri", 71.' 	 1 	/1 '.itcuit oup Road, 
\ N.5JPl1y4S'ateTr  

etired DrJ.ver/ 
ASotjrn Railway. 

V 
..,.APPLICPNTS 
... 



.. Sb .. 

A.Ramu, 

641 	S/o Appavu Kerukachi, 
69, New Str'eet, 
rlkakedai, Contonement, 
Trichy-1. Retired Driver,! 
B, Southern Railway 

R • Kaliamnar thy, 

642 	S/c K.Ramasamy, i 
Kannagi Street, 
SuIramaiio'Durarn, 
Trichy-20., Retired 
Shuntinc Driver, 
Southern Reilway., 

M,Dsraisamy, 
643, 	S/ô J,MaruthRrnUthu. 

23—C, Ainna Naar, 
Subramniapurarn, 
Trichy-20. Ret:red 
Driver/a-., outhrn  

R,rlazharul Heq, 
644 	/C S..%hcu1 Razck 2.21  

Syeda Mohaineci Rowte: 
Beemenaar, Tinhy-1,, 
Retired Guard—A, Southern 
Railw€y. 

A.Pnthoriy Lou!s, 
S/a C,Arck1c's ZA ri  
91, Keels •Padayechi StrGet, 
Near Ed8  St'eet 
Palakkarai, Trichy-1 
Retired Guarl/A, Southern 
Railway. 

P.Venkatesan, 
S/c C1Perucnal Naidi:, 
65, Highways Cclony, 
Subramaniapurem. Trichy-20, 
Retired Driver/A Spi. 
Southern Railway. 

K.11eenakshisundaram, 

	

647. 	5/0. ii.Kurnarasamy Pub!, 
51, Annamalal Street, 
Erode, Retired Guard—A, 
Southern Railway, 

P.Arputham, S/a Pi.Petei', 
47-8, nnen IilEiffl, 

	

64. 	
Azei Nagar, 
Surarnngalarn Post 
Salem-3, Retired river/ 
, Southern Ri1w9y APPLICANTS 

t 



K. Periasamy, 
S/a E.Kolandan, 23, 649. 	VOC Street, 
Kolleinpalayem, 
Eride-538 002. 
Periyar District, 
Retired u8rd/#v, 
Southern Railway. 

\J.Palenisamy, 
S/s NVelu Paknadi, 

650 	10/92.-1, Nanjundpuran irc 
Podariur, Coimbatcre Distr:1t ;  
Retired Gua"d/R pl. 
Southern Railway, 

R.Venkatachalarn, 
651 	S/sK.Ramasarnv 'ccyr.  

117-Al, Uld Penur 
Rarnje'e Nagar Post, 
Trichy.-9 Retirec nuntur. 
river., üutherc RLsiy. 

S.Sosimary, 
652 	G.Savariuthü, 

5/218, Iluthuktilam l'iI.lacs, 
N.Kttupetti Post, 
Via. Rrniee. Nager, 
Trichy-9, RoitrJ  

, Southern Railway, 

A .J .R am ana than, 
Pschaippa Iludal5 Sfrt 

Kumbakinarn, Thanjavur District 
Retired GuerI/A.. Southern 
Railway., 

K.Abdul Lah, 
S/c Khader Shaw Rowther 
32, Periyar street, 
ubramaniapuram, 

Trichy-20, Retired hunter/ 
B, S.uthern Railway. 

S..Gupelan, 
655,-h0  R.rinivasan, 

ailuay Quarters
xot , 

\ 	Kkonam-612 001., 
raetid'\uard Southern r 

..j ' RailJi.\ 

Kalk9thrcor, 
'-'j... Pij I Post, 

& vWinga kur ic•hi, 
'tiThy District, Retired 

Fireman/B, Southern 
Railway. 	• 	 .,. APPLICANTS. 



J 

... APPLICM'iTS 
• •11ontdt/— 

,Jac3nnathan, 
11/A, 

657 
.Arkiyem, 

Savariarkoil Street. 
Woraiy'Jr Post, 
Trichy-3 	Retired 
Fireman/A, Seuthetn Railway. 

• SJbdU1 Kàreem 
S/w Sheik Ahmed, 	73, 

 CentaI  8ezar, Tennur Ps1 
• Trichy-17 	RtjD9d,., 

Dio/D Special, 
5nutrern Ra1iw'. 

R•SOufldararejU1U 
S/a G.Rajamannar Naidu, 

 25, General 3azzai  

Tenritjr 	Pest, 	Triciy-i7  
Retired Guard/  

Ssutherr. Rail t. eV. 

R.Uairaperumflal, 

660 Ramasamy Pi]laS., 
28, 	Kr)shnapuralr, 
fiddle 	street, 	Tarir1J';  
ThanjaVU- Road, Tichy-I, 
Retired Drivei/C, 
ScuthE3rn Rajiuy. 

c.ivasubrameniafl, 

661.. S/a 	.ten1ck; 	Pj.c1. 

House N..20/C-11  
nna Nagar, 

5ubramniaPUr8m, 
Trichy-20, Retired Shunter/ 
B, Southern Railway. 

,Pamanathafl, 
662. 50 K.Pert.hasarathj, 

.21/3, 	Poonnaiy 	Cclbny, 
evaraya Nager, 

Trichy-21 9  Retired Fl8il 
Guarc/,Spl. Southerh. 
Railway, 

S.(ld,P'lahboob All 	Khri, 

66. /o 1¼ Sher 1¼1i Khan, 
16/5, Fourth Stree€, 
Renanagar? Trichy-21 
Retired 	P8ssenqei' GIJ 
Southern; Reil'Jay. 

S.Dkshirj'amoOrthY, 
:5/a 	K.5omasUfldatE1 	]li. 

66. 
17, 	E..8.olmiy, 	Kajeli 
Trichy-23, Retired Guard/. 
Southern Railway. 



V.Krishnamurthy, 
5/tv C.Vnugopa1 Rju, 
14, Kumaren Street, 
Melakaikandarkottai, 
Trichy-li Retired 
Guard/A, gouthern Railway. 

R.Arnalartathan, 
Sb Rayeppa Asariyar, 
70, Krishnarnoorthy Ngar, 
Meter ractory Road, 
Trchy-21., Retired )rii21/ 

A, Southern ri1wr. 

T.K.Rajagopalan, 
S/o T.V.Krishnasanty lyonqar, 
2, First Street, K1IuuL, 
Illupur Road, Trlchy-2U 
Retired Passenger Guac, 
Southern Railway. 

K. Karumbairam, 

66 	
S/i S.Kumbalingam .i1l8.t, 
46-8, R.arnakrishr1a Nagar,  
Kaflukuzhi, Trichv-20, 
Retired Dri,er, 5cutherr 
Railuey. 

G,Kuppusiniy 

669 	
s0 Co inde Asarv, 
6/A, Smynethen Sei 
Melakelkandhar<ottai Post., 
Trichy-li., Re-irod Or1je/ 

A, Southern Ra1uey. 

T./.Pirunachaleo, 
5/6 	 Pillal, 

670. 	56-Pt, Mudaliartree€,, 
W.r3.vur Fost, Trichy-3., 
etired Guard/, 

Southern Railuai. 

R.Krishnasamy, 

671 	A.RaFEesemy Ayyangar, 
3, Srinivasa PE1al Street 
Near 5atyan8rPyia Temle, 
WeSt Mambalarn, Madres - 600 033 
_Rtt€c Passenge; Guard, 

MAJ tilua. 

( .aIney ieicer, 
Thir 	1- aicke, 

' 	 Firs St;eet, 
E.\ 

KS 
 

ven r Tr i--e. 	stict., 
\O.Re.titeemefl. c4thorn  

1.'Ju.596 to 668 are 
pp)icants on 0J.79/93. 

.... APPLICANTS. 
40 .Contd./- 



a a 	 • • 

K.M.bdl flajeeth, 
673. 	3/9 KeThengameera MOhld(3&fl 

674. 

67 

675 

677 

679 

6i0.. 

8.2491  BOH.E.L. Township,' 
Refljet..632 406, Nrth lC0t 
Djstrj't. Retired Shunter, 
Southerr Railway, 

lJ.Krishnasainy, 
5/. Nerayenasarny Ptllai, 
27/3:; Sakthi \Jináy8oar St''-t, 
Crawford, Trichy.-12. 
Retired Dr5ver/A, Sj.prj  

Railway. 

G Arilirthalingam 
3/0 M.Ganapathy, 
:Periyar Streot, 
Kelakalkandarkcttai 
Trichy_11,1  Retired Diver/A, 
Southern Railway, 

5.ndreu, S/c S5 m  
Guru Illem 3rd 5Lrtet, 
E4E.Colcny 	 ex. 
Viliupur3 , Sptt-  Prot 
Ds:rict,., RetiroLl -ssen1'er 
Driver, Southern Pai1wv 

T,Rr ga p3v  

5/. .Thanavelu /sari, 
25, Sjndaram Pill8! Thottan, 
Edarn t t4 LthUL', 
Trichi_12,, Retired Shurtef, 
Southe'r,n.  Railway,, 

S/c Mutrukrishna  Naidu, 
Nether saa11 ivasal 
Sarnyaar hoppu, House No.375  
TriLhy._8, Retired Shunter, 
Southern Rallw8v, 

A,Pibdl Raiamen 
- 5/c G.fsbdij Kareem, 
6/8, Jalla: Pakkir! Street, 
liadural. Road, Trichye, 
Retired DrLvbr/5Pecipl Grade, 
Southern Railway. 

K.Ra agooa  
5/a .Kri&- nasarry Na1d, 
91, SifiCo olonv 
Edarreleipatj Pjthur,  
Sundar Pi:18170tteri 
Trichy-121  Fetited 
Southern RaLway. 	

..... IPPLICANTS. 



. 65 ., 

Gsi<uppu'semy Naicker,. 
S/c I1.Cenqethara Naicker,  

	

61, 	691  Illng.ao Street, 
Pinmaleipatty, Trichy-4., 
Retired, Shunter/B 
Southern Rilway. 

C,Adi, 5/. Chinnaiyari, 

	

612, 	N.Kuttappattu, 
Ramjee Nagar Post, 
Ptmbedkar Nagar, Trichy-., 
Retired Shunter, 
SoUthe:ii Railway. 

.{1$kill, 5/0  

	

683. 	124, Crawford Colony, 
Crawford, Tric'hy-12., 
Retired Shunter, 
Southern RaiiJy. 

• S,jbdul Karèem 

684. • 
Sb 	Shaik Ibre.hirt, 
56/*4, Singarathrppu, 
Trichy-3, Retirc 	ui€'r 
Driver,'R, 	So'the:n REdiwy. 

• J.Issac, 	5/. 	,JsepI 
6L 36, Ràghavachary Street, 

Sembiath Post, 	Peraibur, 
Madtas-600 011, 	P.etiied 
Driver/5p1. 	Seutieri Reiiwy.. 

RCopalakrishnan, 

61 Sb 	•5..8thakrishe.n, 	2 ,71 

Sethurma Pillai 	o1ony, 
Trichy-20, 'Retirej Shunter, 
Southern Railway. 

PJ.Jyaraman, - 

	

607. 	S/cs N.K.L.Naresa Ayyar, 
g!-D, -Narasimma Phery Colnri', 

-Nanlikottal Road. Thanjavur -, 
l3'QOl , Retired Pass.. uerd, 

;1thrn Railway. 
"1 

R,Jep,S/o I,P',Rao 

	

688. 	Chetier', I-i, \ilafl3''agurn 
Cietty Street, Uth Line, 
NaaBpttine-611 DCI, 
Htjied'Dri'jer/k SpJ., 

'.. Sc-utiit'n Railway, 
lt 

::StJeR 8j, 

	

68. 	/u K 1 C.Sad'aye iL'dElia:, 
321, Vandlyar Colonj, 
Thillai Nagar, UcIar RgL 
Thanjavur, Retired &tsrd/A, 

,-Southern Railway. APPLICANTS. 
.Contd,/- 



A. Velayutham, 
S/o.R,Annamelei, 

690. 12/VI 2364, Pookkare 
Vestha NeuStreet, 
Thenja'iur - 613 001, 
Retired Driver/k 
Southern Railway, 

R.Murugaiyan, 
S/o Remasarny Konar, 

691, 'ehin Neger, 
Odayamarthnn 	P dapuram C3L, 
- 614 706, 
Taluk, Retired Su.rd/C, 
Southern Railway. 

R.Gopb1krishnan,  

SI. K,Ramanu-larn Naidu, 
692, 	Plot No,19, .breham Ptidithr 

Nagar, Via. Sivaji Nar 
Thanjavu - 1., Reti'-e 
Driver/A, SouthernPiLua,, 

P.Sriniva.san, 

653.1
S/oPschaiyappaY1udBiiyc1 
1121  A/4, iudiyar 
Nudaliycr Chcthlrarn, 
T-richy-1, Retired Guard/A, 
Southern Railway. 

G.Kaiyanaaundarani 
694, 	S/o  1i.Gcv1ndgsmj 

Mooppanar Street, 
Pmmaiipetei, Vedicpi:an:. ?L 
Pi,— 613 205, Thanjvur 
District, Retired Guard/A, 

-: 	SouthernRailuey. 

K.Senniyasi, 
65. •.. S/c Kesave Padeyachi, 

18, Kemper Street, 
Sentheneerpurarn, Tri.chy— 
Retired -Drjve/C,. 
SOuthen Railwy. 

I  K.Sankaranarayanari, 
S/c •V.Lngenathan, 615 ". 	•C.99/A North East..Extehsion, 
7th Cross, ThilhJ :Nager, 
Trichy-18, Retired ua ;'Spl, 
Scuthern Railway, 

S,Periyasarny, S/u Sanyiii, 
Dncr- 'No.59/9 , Mudel.iyr !• 	Chetrarn, 11unee'arsri Koji 
Street, Tichy-1.., Retired 
Driir,Southern Railu3y. APPLICANTS 

,. 
I
Contd. 1- 



.. 

K. Nendagopel,'. 
Sb L.Krishr,esamy, 65. 	439  Brindeven Street, 
IndireNagar, LIC Colony, 
Trichy-21., Driv6r/I,Sp,, 
Retired, Southern Railway, 

T.R.Balesubremenj.en, 
S/o.Rethinem, 16,' 69 	
North Street, 
TiruValyaru 613 204 
Retired Dr..ver/P 
Southern Railay, 

S. Ilasth an, 

no'. 	S/c R. 'Babu Sah.ib, 
. Retired Passenger Dr!ver, 

Southern Rail5y, 
Menka Street, Ternur, 
Trichy-17. 

P, Gour isundar am 
S/c S.Periasarny,. 106-4, 1.1, 	
Manickaput'em NeciuStreet, 
Melapuciva', TicThy-1., 
Retired Guard/A, 	. . 

• Southern Railway. 

TRamaô.hpn, 

702 	5/c M.Thangaveiu, 5, 
. . BherathjDasn Street; 

Rilperurnpakarn, 	•' 
ViiIupurarn. 	606 602,. - 
Retired Driver/B, 
oUther,-i Railwey,  

Gnean,' 
7030.'S/o:Peckrj..Thetjer,'.'. 

2/ 57, "ia1uk'0f'ice R03d, 
Thiruthureipoondi 614 7131  
Retired Driver/A, 

uthern'Rai1wy...' 

lndavar Koil Street-, 
Trichy .DIStfjCt, 

,c 	 jnter, Southern 
c \. 	Railway. 

S 	' 

''''''''''''''''''' 

/oAbI 4afor ahib, 
137'r(d Office,. 
'1ir1Trichy-17, 
fia:t1.t:1 Driver/Spi,, 
Süthrr, .Railway. ..•, APPLICANTS 

.Contd,/-. 



ee 

V.Velu, 
S/c 'Jaiyapuri, 
•rrethiyur, IniyanurRoarJ9  
House No,33, Trichy-91  

Retired Shunter, 
Southern* - Railway. 

S.Plerinuthu, 

707 	5/. !,Singara Paiayachi, 
. 	2?I/c,tRa ilway Colóny,  

Kllukuzhi, Trichy-20, 
Retired Shunter,  
Southern Railway, 

P,f1amundy, 

708 	S/o Palanlyandi, 47..A, 
f1Udukkupetti, 
t3udukoltaj Rped, 
Trichy-20, R2tired Shurir, 
Scuthe,rn Railwsy. 

Tblnnasimuthu, 
/c S.Thomas, 13 

709. 	i.1est firiyanathaiu!.'arl! 
Dindigul, Retired Shnr 
Southsrn Railway. 

ftSE'arirnuthL, 
710..S/oPruleppan, 9/5, 

N.N.0 'nIny 6th Cross, 
Trichy-20, .Retied 
5Outhern Railway. 

p Pluthusamy, 
711. 	/° PeThanarik9vanrier. 	1 

iB.S.co1ny; Puulukcjttai 
RJed, Trichy-20, Retired 

H 	Shunter, Southern •Railuay. 

.-S.Paltriiyandi, 
712. 	S/o Sataiyan, 31/3, 

Palahiyandavar Koil Street, 
innemkolathur,Trichy District 
RetIred ShUnter, Southern 
:. •. • 	 Railway. 

- , 	K.i1.rumugharn, 
713.. 	5/c Kuthian eliaE fvi3ieyndt 

4.793 2  Palenlyandevar Koil 
Street, Innamkolathur, 
Trichy, Ret-.ired Shrrntet, 
Southern Railway. 	•. 	 -• 

S.Kandaaam, 
7-4, 	r&;/ôSubbarElja Cevanrier, 

- KdchnellUr Post, 
:42,•fst Thottipelaysrn, 
Erode-6, ;RetirOd ShUntinci 
river, Southern Railway. APPLICANTS 

•••• Contd./-. 



 V This 	'sj&n1  
5/0 Ven1<etchp1thn. 
136, 	R.M.S.C1ony, 
Nsrijeekottsi Roed, 
Trlchy - 	6, Retired D rir/' 
.Speci1, Southern Ri1wy. 

 G.G,Rouse, 	5/0 SEimUel Rouse, 
35, 	Kenedi Street, 
Subrerneniepuram, 
Trichy .- 	0,Retired Shunte. 
Southern Rei1wy. 

717, R.V.Ponniyen, 
5/0 R.Vedjjeltj, 	14—, 
Saint 1ntony's Lhurch Lc'i, 

• Nsqpsttinsm - 	611 	001 
Retired Driver/s, 
Southern Re.i1wy. 

'718, N.ReJemeniLk-im, -V.Nosi 	669. to 718 Pre 
5PPL.tflt5 in O tU t 	80/93 5/0 Neryensmy 

18, 	N:ethej± Street, 
Ken1rejepurFm, 
Rsjskilpekksn P3t, 
Iledres - 	600 073 
Retired_Driver, 
Sottheri'i RE'flw'y, 

By ACvccPte 5hr 	.r(.Sub 	R;cj, ,.t! 395 to 40/91 9  
57/90,416/90, 	320/929 	298/92 and 377/929  

By 	dvocrteShri R.Bhrskr'n 1huJ..iJqs, 44/93 to 76/93, 

By 	iuvacte 	hri 	P,'1 jj 1 	'LtI31 jr 	 77/93 & 78/93, 

By 1'dvocete Shri Vij'yn .ir, U..Nos, 	79/93 & 	80/93 

1. 	Cheirnien, 
R'i1wy8osrd, 
Rpj,1 Bhevti, 
New De1h. 

Res'pondnt - I in 0.I.Nos. 
395 to 403/91 9  79/93 t 80/93 

Rsnoridnt - 2 in 0..NQS. 57/90, 
416/0,320/92,298/9,317/92 ef 
44 b 76/93. 

Re3tdeflt - I It, 0j.No, 57/90, 
4Iti/90,320/92,.298/92.,377/92 and 
44 to 76/93 
and-Respondent - 4 in D..NoS. 
395 to 403/91. 

••.• Respondents. 

Contd./- 

Indie 
iy tim 

F llueyS, - 



 

 

S. 

6. 

70 

9, 

through the Gonerl 	
7
7/93 'end 78/93 

1 erqer,Southern Reilwrys, Respondent - 2 in O..Nos. 
Perk own, 1hdres ,- :3 	395 to 403/91 ,79/93. .& .80/93. 

Respondent .- 3 in.. O.O.Nos.. 
57/0, 41 6/90, 32 O/9, 298192, 
377/92 nd 44/93 to 76/93. 

The Chief Personnel Officer,ReSPOhdeflt - 2 in. UJ.Nos. 

Southern Reilwy, 	 77/93 end 78/93 
Perk Town, 1Iedres - 3 

Divisionel Rilwy 	 Posronder.t - 3 in 0.f.'Nos. 

1enPger,SOLtherfl ReiluEy• 	3Y ti 03/1.. 	. 

flysore. 	 . 	Rpr',dent 	4 in 0J.Nos. 
7f9
-   

',41 bfU, 	UfLLtif iL 

a,-o 	377/92' 

5enior Oivisionel . Rpondrnt - 3 	in O.4.No.77/93 
PersDnnel Officer, 
o'jtnern Reilwey, 

. . Pelghat 

The Divisionel Personrel cp'ncant. - 	3 	in OJ.No.. 78/93 
Officer,Southern R1oy, 
Medurei Division, 
Medurci. 

The Divisionel , apor.dent - 4 	in O..tios. 
Supeinterdert, 	. 44/9 	to, 76/93 

Southern Reilucy, 
D1v1sionJ 	0ffi.ce,Pe1gh.t. 

The Diiision21 Reiliey R.sondent - 	5 	in0.fl.Nos. 
ienager, 	. 	. 320192,298/92 and 377/92. 

Sc,uthern Reilwey, 
Be.hgeiore. 	 . 	' ,...,Respondents. 

(By Pdvocate Shri K.R.D.Kerent iorShrl A.N.Venugopala 
Gowde, Reilucy dvocete' for rspondents. in dll the 
epplicetions). 	.. 	 . 

..•. Contd/-. 



V.Thie'5i, 
5/0 Veh1<etcfiejem. 
1361  R.M.S.C1ony, 
Nrjeekbtthi Rod, 
Trichy - 6, Retired r1vr/. 
I.Specie1, Southern Ri1wy. 

.G,Rouse, 5/0 Smue1 Roso, 
359  Kenadi Street, 
Subremerdepurem, 
Trichy - O,Retired Shunter, 
Southern Ri1ury. 

717, R.V.Ponneiyan, 
s/o R.'jpdjjeltj, 14—E, 
Seint Intony'z3 lhurch. i..rr, 
Neq?pettinm -. I1 '001 
Retired Driver/bk, 
Southern Reiiwy. 

S 	Nos. 669 to '718 e'e 7B, I.ReJmeniLkrm, 	 3 	 1 

5/0 Ner?yPnPs'my pj, 	 epp1.eents in 	80,93 
180  Netheji Street, 
KamrPjepurFm, 
Rejki1p?kkerfl Pt, 
Medr's - 600 073 
Rotired_Dziver, 
Sotjtherr, Riwy, 

By Aevccpte Shr •K.Subb IrJ, An 	 395 to 403/91 9  
57/90,416/900  320/92 9  290/92 and 377/92, 

By Advocrte5hri R.Bh'sk?rPn iii 0.4.Nos. 44/93 to 76/93, 

By iovacete Shri 	 iiIdi in 	 77/93 & 78/93 0  

By Idvucete Shri ViIyn' 	.ir, J.-.No8. 79/93 & 80/93 

Versus 

Cheirmen, 
Ri1wey Boerd, 
R pjj. Bheun, 

DelhI. 

I 

The Orpr of Iridje 
repreented by thn 
5ecretry, 
Ministry of RIlweys, 
RpIf Bh'vrh, 
New DelhI. 

' 	''•'' 
Al 

Respondent - I in U,S.Nos. 
395 to 403/91, 79/93 t 80/93 

- 2 in 04A..Nos. 57/900  
416/0,320'/92,298/92,37i/92 efid 
44 to 76/93.' 

Pes6orideht- 1 It, OJ.Nos. 57/901  
.41i/90,320/92,298/92,377/92 and 
44 to 76/93 
nd.Respondent - 4 in OJ.No. 

395 to 403/91. 

'I.. Respondents. 

Cotd. I— 



Union of 	Indie Respondent— I 	jri.O,..I3os 
77/93 end 78/93 through 	the Goner1l 

ria0eqer,Southern Reilwrys, 
Resporident - 2 in O..Nos. 

L 	Pe±k 	:own, Thdres'3. 395 to 403/91,79t93 :&8O/93 
Respondent 	3 inO,.Nos. 

• 57/3416/90,320/.9.2,298/92, 
377/92 end 44/93:to76/93 

The Chief Personnel, Officer,RespOndeflt - 2 	in. OJ.Nos. 

Southern Reilusy, 77/93 end .7/93 
Perk Town, 	Medres -, 3 

Divisional Riluey Reerorvient — 3 	in O.f.Nos. 

ManPg.er ,SOLthern Re:iIuy, 3 	t 	E03 / 1.. 
Plysore. Rc'pc'dent - 4 	in OJ.Nos. 

7/Yr,41 6/90,320/92,298/92 
: and 377/92 

Senior Diiisionel 	• Rep.ondrnt - 	3 	in O.4-.'Np.77/93 
fl-cT' 

*J.QI.JIIIt.L - I 

o'jtnern Railway, 
Palght 

the Divisional Personrl 
Off'icer,outhern R*llu;y, 
P1durei Division, 
Medurai. 

The Divisional 
Supecintedent, 

Southern Railway, 
Division'J Off.ce,PE'1gh't. 

- 3 in 0..No. 78/93 

(e.ptirdent 	4 in 0.F'.tJos. 
44,'Ya to 76/93 

9. 	The Diisionel Reilw'y 	Res2ondent —5 in 0..,.Nos, 
ienager, 	• • 	320h2,298/92 and 377/92.. 

SGuthern Riluy : 
8-eng1ore. . 	 • 1..1 Respondents. 

(By djocate Shri K.R.D.Kernt for Shri ii.N.Venugopele 
Goud, RF'ilway dyocete for rsporidents in all the 
epplicetions). 	• • 

V 
. 	•.. •Contd/—, 
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c1DER OF THE FUlL BFN(ii 

Shri Justice V.S. Malimath, thairnan: 

These cases have been p1aed before the Full Bench as per 

the directions made by the thairman by his order dated 23.10 • 1992 

in exercise of the powers conferred by Section 5[4](d] of the 

dministrative Thibenals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t benches, one view having 

been taken by the Ernakulain Bench in its order made in application 

K-269/88 dated 20.4.1990 and a contrary view taken by the Princj-

pal Bench and the Ahaedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2. The applicants in all these cases are err1oyees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc • who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.1 2.1988. 

They have in these cases prayed for directions to the respondents 

to grant than pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

oppose the applications contending that running spond 

r' al]o 	s\nct exceeding 45% of their pay can be taken into acc- 

ourt for cczrputing retirement benefits to those who have retired 

J.efo 114.1979 and not exceeding 55% of the running allowance 
/ 

or those/retiring after 1.4.1979.  To appreciate the rival con- 
.71 

:: 
tentiis it is necessary to advert to the relevant provisions 

governing the applicants conditicm of service in regard to pension 

and other retirement benefits. 
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- 3 • In pursuance of the recannndationS of the Third Pay Commi-

ssion the 'pay scale 5 of the employees of. the•  Indian Railways 

including those of the running staff were revised with 'effect 

fran 1.1.1973 by the rules called. 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay Scale Rules'] made by the President in exercise of the 

'powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough, to state that there was .' considerable 

increase in the substantive pay of . all the members of the rupning 

staff. So' far as the grant and quantum of pension is concerned 

the sane is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits depend upon the. average emoluments, that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx 'determination of average ernolurtent for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in' force when the revision of pay scale rules 

cane into force on 1.1.1973 are extracted as follows: 

112544.' [C.S.R. 4861 - Erolumênts and. Average 	oluments: The 
term "flnoluments", used -in these Rules, neans the emoluments 
which the Officer was receiving immediately before his retirement 
and thcludes:- 

[a] Pay' other than that drawn 'in tenure post; 

(b) Personal allowance, which is granterl (i) in lieu' of 
- loss of substantive pay in respect of a permanent post other 
than a tenure post., or [ii] 'with the specific sanction of the 
Government of India for any other personal considerations. 

Note: Personal pay granted in lieu of loss of subetantive pay 
in respect of a permanent post other than. ,a tenure post shall 
be treated as personal allowance for the, purpose of this article. 
Personal pay, granted on any other personal considerations shall 
not be treated as personal allowance unless otherwise 'directed 
by the President. 
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fees or contnission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"fliourrents" means the average earnings for the last six months 
of service; 

acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.RS 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office temporarily 
vacant in consequence of the absence of the permanent incumbant 
on leave wittout allowances or on transfer to foreign service; 

Eel deputation [duty) allowances; 

If] duty allowances [special pay]; and 

[g][i] For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of '[a]  to [f] above. 

[ii] For the purpose of gratuity and/or death-cum-retirernent 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty irrrnediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
wo officiates in another appointment or holds a temporary 
apoointment, "Bnoluments" means: 

the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the temporary appointments, as the case may be, or 

the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

C.S.R. 486-Al: Same as otherwise orovidec3 in Rule.  2544-B 
In respect of Officers retiring from 

he 1st November, 1959,   the, term "emoluments" means 
which the officer was receiving immediately before 
and includes:- 

tantive pay in respect of a permanent post, other 
a tenure post, held in a substantive capacity; 

personal allowance which is granted in lieu of loss 
of substantive pay in respect of a permanent post, 
other than' a tenure post; 

(c) special pay attached to a post other than a tenure 
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substantive capacity; 
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(d)[1]For the purpose of calculation of average emoluments: 
With effect from 1 St Septenfrr, 1962 save as otherwise provided  
in Rule 2544-B [C.S,R. 486-B] one-half of: 

the difference between the total emoluments referred to 
in items 	, [b] and [c] above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [c] above. 

iii.. pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b] above; 

the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment(s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s), does not qualify for 
the grant of a special additional pension. 

[2] For the purpose of emoluments for [ordinary ] gratuity and/or 
death-cum-retjrement gratuity. The difference between the average 
emoluments in respect of items (a) to [d] [1] above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [cJ above. 

e] [1) For the purpose of calculation of averaqe emoluments 

limited to a maximum of 75% of other emoluments reckondin terms 
of [a] to [cJ and [d)[1] above. 

[2] For the purpose of emoluments of [ordinary) gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance 
drawn during the 365 days of running duty inunediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [ci and [d)(2) 
above drawn during the same period. 

Note[1]: If irrunediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-cum-retirement gratuity should be taken at what they would 
have been had he not been absent from duty. 

Provided that the amount of gratuity is not increased on 
acconnt of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have oontinued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave. 

Note [2): In case where a temporary officer who quits service 
after completing threeyears' service is appointed substantively 
to a permanent post any time during the last three years of his 
service the emoluments drawn by him after completion of three 
years' service during the period he was not holding a permanent 
post shall be treated as if drawn in a permanentpost held in 
substantive capacity. 
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2544-B [C.S.R. 486-B].[1):  If an officer holding a permanent 
post in substantive capacity:- 

[a] officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

[b) is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher, post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.SR. 486-A) as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1), all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect fran 1st september 1962]. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968,   "emoluments' shall mean 
the "pay"  as defined in Rule 2003[21],  which the Railway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/tath-curn-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the averac 
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary]/Gra- 

etv 

	

	Death-cum-retirement gratuity will also include the monthly. 
of running allowance drawn during the 365 days of running 

( 	duty Qiediately preceding the date of quitting service limited 
to 14 	f the emoluments as defined above. For the purpose of 

Ii calcü]4on of average emoluments the actual anount of the running 
'\ ' 	- t: 	 drawn during the month limited to a maximum of 75% 

of bth& emoluments as defined above shall also be. taken into 
-I 	1' 

'-'- 	account. 

.e[1]: If a Railway servant, irmnediately before his retirement 
or death, etc., has been absent from duty or on leave with allo- 

t 
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wances [inbiuding leave preparatory to retirement] or on foreign 
service or having been suspended but reinstated witFut forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit 
of higler officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[2] Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544(g) that one of the cauiporents that 

constitutes average exroliinents is the actual amount of running 

allowance drawn by the Railways servant during the month, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of/[a] to [f] of the said rules. The expression 'emoluments' 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were promulgated and braight 

into force with effect fran 1.1.1973 in the light of the recoirnien-

dations of the Third Pay Corrrnission ,no steps vere simultareously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay and the actual amount of running 
previous 

allowance drawn during the /ronth limited to a maximum of 75% 

of the emoluments which included the enhanced revised pay. on 

21.1.1974 	the 	Railway Board by their letter No. 	PC 111/73/RA 

directed as follows: 

"The question of revision .of rules for the regulation of 
various allowance consequent upon the introluction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 	- 
do'in for each category based on their Authorised Pay Scales. 

2. 	The payments as a1ve will be provisional subject to adjust- 
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pensior. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 	2544[g][i] 	was directed 	to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1.1.1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. 	The order 

did not, therefore, in any manner affet the statu- 

/ 	,r 	 regulating canputation of enDluments and average 

eints 1 coitaird in Rule 2544 for the purpose of grant of 

is t)bejef its. Any decision to rrodify the same wDuld have 
\ 	 ) / 

\ 	bfilywhen the relevant statutory rules are amended in 
&d4 

with law. But what the Railway Board did was to 

attempt to rrodify the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/RAil paragraphs 1 to5 of which 

read as follows: 



am 

"The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes oDnsequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case, of Running 
staff drawing pay in revised pay scales: 

Pay for the pirposes of passes and Pros shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City) Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect from 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter "No. PC III/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The abDve has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding month for the purpose of computation of errolu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the niaxirnurn 'limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board.' s order dated 22.3.1976 in the High Court 

of DeThi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11 .1985 

the said case stood transferred to the Principal Bench of the 

C. 
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Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to irake 

payment beyond 31 .3.1 976 all retirement berf its in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are anenied in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until medified in accordance with law. 

5. We should advert, at this stage, to arother prder made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect fran 1.4.1979. This order also suffered from 

the same infirmity fran which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. it could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[gJ. 

M.C. Srinivasan and 23 others filed an application 

( 4  4. 	befóre the Ernakulam Bench of the Tribunal in O.A. 

IIA  c ( 
-269Mç or a direction to grant them pension by adding runn- 

') 	 upto a maxinurn of 75% of their pay for conDutation 

\ 	-nsion in accordance with the judgment of the Principal 

in T No.410/85. During the pendency of the said application 

the statutory rule 2544 was amended by the President in exercise 
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of the power conferred by Article 309 of the Constitution. By 

the said amendment said rule g(i) and g(ii) of Rule 2544 were 

anEnded firstly with effect from 1 .1 .1 973 • reducing the limit 

of ruru-iing allowance for the purxse of calculating the average 

enoluments fran 75% to 45%. On the same day, a further amendment 

was made with effect fran 1 .4.1979 increasing the maximum fran 

45% to 55%. Whereas the first amendment was given retrospective 

effect from 1 .1 .1973 the second amendment was given retrospective 

effect fran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Amendment to Indian Railway Establishment Code- 
Volume I & II.. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Voluie I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction Slips 
tb.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 
'B', 'C' and l• 

2. 	The amendment will be effective fran 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hirdi version is attached. 

Sd/-[K.Venkatesan] 
Director, Establishment [P&AJ 

DA:Zs abzwe 	 Railway Board. 

No.E[P&AJIL-86/RS-1 5 	 New DeLhi, dated 17.12.1987" 

"ANNEXURE 'D' 

ADVANCE OJRRECTION SLIP NO.405 R.II 

RULE 2544 

Sub-rule g[i] and g[ii] may be substituted by the following: 

w 
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g[i) 	"For the purpose of calculation of average enoluments:- 
actual airount of running allowance drawn by the railway 
servant during the rronth limited to a maximum of 45% 
of pay, in the revised scales of pay". 

g[iiJ 	"For the purpose of gratuity and/or death-curn-retirement 
gratuity: the nonthly average of running allowances 
drawn during the 365 days of running duty irtrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

(Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.1976). 

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint) has been nodified through administrative 
instructions issued with the President 's approval effective from 
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recaniended by the Third Central 
Pay Cbninission. The purpose of this anendnent is to give stath-
tory force to the administrative instructions with effect from. 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd/-[K.VENKTESAN} 
Director, Establishment [P&A] 

Railway Board." 

"Subject: Anendirent to Indian Railway Establishment Code.-Vol.I&II. 

In exercise of the powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II (First reprint and Fifth reprint 
respectively) be amended as in the Advance Correction slip No.437, 

-43a, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C' 
T D' respectively. 

/1 ' 	 -.Tie.ärrendment will be effective from 1.4.1979. 
/ 

):3. This tissues with the concurrence of the Finance Directorate 
zSt the Lristry of Railways. 

4. 	Hindi version is attached. 

Sd/-[K. VThATESAN) 
Director, Establishment [P&RJ 

DA:As above 	 Railway Board. 

No.E[P&A)II-86./RS/15 	 New Delhi, dated 17.12.87" 

el 
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"ANNEXURE • 

ADVANCE WRRIL'rION SLIP NO. 407 R.II 

RULE 2544 

Sub-Rule g[i] and g[ii] may be substituted by the following: 

g[i] 	'For the purpose of calculation of average enoluments:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g [ii I 	"For the purpose of gratuity and/or death-cum-retireirient 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

At rHOPJTY: [Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981] 

PLANATION: 

The Rule 2544 of Indian Railway Establishment Code, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were necessitated by the Government's dision 
on the recamiendatjons of 'RUnning Allowance Committee [1980]1 . 
The purpose of this arrandment is to give statutory force to the 
administrative instructions with effect fran the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any ainployee, to whon these rules apply. 

Director, Establishment [P&A] 
Railway Board." 

The amendment to the statutory rules having been effected during 

the pendency of the 0 the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1 .1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 5.12.1988 by giving retrospective 

effect to the same. This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 

the Ccnstitution of India. The Ernakulam Bench consisting of 

V 
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1 988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirement beuef its to the applicants as if 

the arrendrient to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the rtiining allowance subject to a meXinur of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the Ernakularn Bench in O.A. No.K-

269/88 was, challenged by the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speaking order made on 25.7.1990. 

Shri C.L. Mallick anC others in O.A. No.1572/82 and connected 

applications challenged the Railway Bcnrd's order dated 22.3.1 976 

and the amendments to Rule 2544 before the Principal Bench of 

New Delhi. They also prayed for a direction to compute 

,i retir 	benefits in terms of the order of the Railway 

c I 	'J3rd da 	çi .1 .1974. That application was opposed by the res- 

pQ' 

cc 

)iJein viz., Union of, India represented through the 
0 	 ) 
4 	ChairmS, (ilway Board ani the Gereral Manager, Northern Railway. 

that these respondents did not bring to the 

notice of the Principal Bench that the validity of the amendment 
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to Rule 2544 was challenged before the Emakulam Bench and that 

a decision has been rendered on 20.4.1 990 striking down the airterd-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakularn Bench had not yet rendered its 

decision. But the Ernakulam Bench had rendered its decision 

long before the Principal Bench decided th€ cases on 23.10.1991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Enakulam 

Bench to the notice of the Principal Bench. But the conduct 

of the resxndents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakularn Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakularn Bench when the O.A.  No • 1 572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were disnLissed repelling the challenge to the amendment 

to the rules. The Principal Bench t:ook the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total artount of pension and 

retirement benefits they would have received before the amendment 

were not reduced by the amended rules. Following this decision 

of the Principal Bench applications No.351 to 423/88 filed by 

similarly situated persons before the Ahmedahad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the rpspondents before the Ahmedabad Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakulam Bench in O.A. K-269/88 to which it was a party. 
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9.. It is for the first tirr after all these cases were referred 

to th2 Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakularn Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also inforned us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Ernakulam Bench. 

10. It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this batch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncernent of the Supreme Court 

where they had challenged the decision of the Ernakulam Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. TIRIVEDI AND SONS 

V. AMR7JJL MANIRZI PATEL AND CYHERS • That was a case in which 

the Gui arath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

he petitioners to approach the Supreiiie Court as similar rratter 

ing there. It is in these circun stances that the Supreme 

ourkerved that the course adopted by the High Court was 

( otcrjr t and that if the High Court thought that the point 

the appellants was the same as was pending in the Sup- 

AIVG 
	

art it ought to have stayed the hearing of the writ peti- 

tions until the Supreme Court disposed of the other matters. 
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These observations, it is obvious, were 	riade having regard 

to the context and the circumstances; of the case ?ihat binds 

the Thibinal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal  is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the sane provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circumstances of each case. In the present batch of cases 

we are conrned with the valuable rights of the app licants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court from 24.7.1 990 

and the operation of the order of the Ernakulam Bench has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the Ernakularn Bench in regard 

to computation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contended that we should 
t1ie 

dispose of these cases in the light of the decision of! Ernakulam 

Bench which has struck down the amendment to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondentsç however, it 

is maintained that the Principal Bench and the Ahrnedabad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA 

AND ANOTHER v. RAGHUBIR SINGU AND OTHERS wherein it is observed: 

TIWe  are of tne opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller numter of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution Bench of the Court.' 

if only the respondents had fairly placed the decision of the 

Ernakulam Bench before the Principal Bench and the Ahmedabad 

Bench, those benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. The respondents are now trying to take advantage 

of- :the failure on their part of performing their duty of placing 

of the Ernakulam Bench when similar cases came 
'-, 

up foideration before the Principal Bench and Ahnedabad 

z ( 	.Bëñch. 	f the respondents had acted fairly and diligently, 
)r- ; 

0 	- 	- 
coiiflictof decisions would have been avoided. 

e shall now examine the contention of the respondents 

tnat the orders of the Principal Bench and the Ahmedabad Bench 

that 
have the effect of declaring/tne impugned amendment to the Rules 

to the extent that they give retrospective effect are valid. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties having been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakulam Bench which struck 

down the amendment to tne rules in so far as they gave retrospec- 

tive effect 	is 	not 	an order 	in personem. The Ernakulam Bench 

has held that under the proviso to Article 309 of the Constitu- 

tion the President has power to promulgate rules with retrospec- 

tive effect. 	It, 	however, 	struck 	down the 	amendment 	of 	the 

rules to the extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu-

tion to deprive the pensioners of the rights which vested in 

them as on the dates on which they retired ,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP CHAND v. STATE OF IJTTAR PRADESH reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bench is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rem is:- 

'iAn adjudication pronounced upon the status of some parti-
cular thing or subject matter, oy a tribunal having compe-
tent authority.' 

In kialsbury's Law of England, 4th Edition, Vol.16 the meaning 

of 'Judgment in Rem' is given at para 1522 as below:- 

"1522. 	Meaning of "Judgment in rem". A judgment in rem 
may be defined as the judgment of a Court of tompetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the 'res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'. 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on the date on which the Principal Bench and the 

Anniedabad Bench disposed of the applications before them 'the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downU statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect such a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGiHJBIR SINGH AND 

OThERS - 

te"a statute is declared invalid in India it cannot 
be esntated unless constitutional sanction is obtained 

f'c 	 a constitutional amendment or an appropriately 
! 	 6difid 4ersion of the statute is enacted which accords 

with cdnttutionai prescription". 

"ItlaLdt', 	not disputed that the Ernakulam Bench of the 

'-.---. 
competent to declare the impugned statutory provi- 

sion void as offending Article 14 of the Constitution. The 

.,statutory provisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulain Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesiLation in holding that the order of the Principal 

Bench and the Ahmeda bad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Anrnedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

without noticing the earlier decision of the Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriain and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at para (5) as 

follows:- 



11(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its Own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],Court* of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court (R. 
v. De Gray (1900) 1 Q.B.521)}, and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through.inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in' the judgments, it must be assumed 
that the court acts in ignorance or,  forgetfulness of. it. 
If the new decision is 'in conflict with the old, it is 
given per incuriam and is not binding' on a later court.' 
(emphasise supplied) 

In Raghubir Singh's' case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is' the decision 

of the Ernakularn Bench and that the subsequent, decision of the 

Principal Bench and tne Ahmedabad Bench have to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Ahmedabad Bencri have to be ignored and the Ernakulam Bench 

decision alone should be regarded as, holding the field as a 

precedent in regard to the validity of tne impugned rule in 

so far as it gives retrospective effect. 

16. 	As the Full Bench is not bound by either of the deci- 

sions, we shall now examine as to which of the decisions lays 

down the law correctly. The Ernakulam Bench has rightly proceed-

ed 	the basis that the President has under the proviso to 
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Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulam 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cnarity nor bounty. Government servant acquires right to pension 

I 

	

	and other retirement benefits on the date he retires from ser- 

vice. Deprivation of sucn a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely wnat the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahmedabad Bench have not taken 

the view that such vested rights can be taken away by a subse-

quent amen1llent to the rules by giving retrospective effect 

to the same. Wnat they have said is that the vested rights 

of the applicants before them have not in any manner been cur- 

tailed by the impugned amendments to tne rules. By the revision 

of Pay Scale Rules the pay scales of tne members of the running 

staff were enhanced with effect from 1--1--1973. Undet Rule 2544 

the members of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tne 

running allowances wnich they were receiving subject to a maximum 

of 75% of tneir pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 
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45% from 1-1-1973 to 1-4-1979 and 557. from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of: Pay Scales 

Rules which came into effect from 1-1-1973. Wnen the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 552 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne -matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bench wnose decision has 

been followed by the Ahmeda.bad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. Wnat the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% •of pay 

and allowances, with the pension which he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

- 

	

	running allowance subject to a maximum of 45% or '55% 

We are concerned with persons who retired 

and 4-12-1988 thereby earning a right to compu- 

( 	
of eson in accordance with, the statutory rules then 

ze 

forcec. 	the time tney retired, revision of pay had come 

it is the revised pay and the running allowance 

subject to a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This rght which 



accrued in ttieir favour on their retirement between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1988 witb retrospective effect reducing the maxiiiiuin 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

iiolding that the decisions of the Principal Bencn and the Ahmeda-

oad Bench with great respect are wrong and that the decision 

of the Ernakulaw Bench is right. The Ernakulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent they have been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

the Supreme Court we would like, in tile interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall 	be bounu by 	tile directions of the 

Supreme Court 	and that 	the payments made 	in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

(I) flie respondents shall recompute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

uefore it was amended uy iotification dated 

5-12-1988. 
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•  The 	arrears 	due 	to 	the 	applicants/L.Rs 	on 	the 

basis 	of 	the 	recompitation as 	aforesaid 	shall 

be calculated and paid. 

 These 	directions 	shall 	be carried 	out 	within 

a period of. three months from the date of receipt 

of the copy of this order. 

 If 	the 	amounts 	due 	to 	the applicants/L.Rs 	are 

not paid within the prescribed time,  the amounts 

due shall be paid with interest at 12 per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica- 

/ ( 
yment of pension and retirement benefits 

asel-  the aforesaid directions shall stand regu-

aX& djusted in accordance with the orders 

/dP ctioas as may be issued by the Supreme Cout 

V 	 GLt.VO 	SLP No.10373/90 against t he decision.of the 

Ernakulam Bench of the Tribunal in Application 

No. K-269/88. 
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